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INTRODUCTION

1, the Chairperson of the Committee on Government Assurances (2023-2024), having
been authorized by the Committee to submit the Report on their behalf, present this Ninety-
Sixth Report (17th Lok Sabha) of the Committee an Government Assurances,

2.  The Committee on Government Assurances (2023-2024) at their sitting held on 17
November, 2023 pfer-alla considered Memorantdum Nos. 2 to 16 containing requests
received from various Ministries/Departments for dropping of 20 pending Assurances and
decided to drop 11 Assurances.

3. AL their sitting beld on 14 December, 2023 the Committee on Government Assurances

(2023-2024) ceonsidered and adopted this Report.

4, The Minutes of the aforesaid sittings of the Committee form part of the Report.

NEW DELHT;

14 December, 2023 RAJENDRA AGRAWAL,
CHAIRPERSON,

23 Agrahayana, 1945 (Saka) COMMITTEE ON GOVERNMENT ASSURANCES
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REPORT

While replying to Questions in the House or during discussions on Bills, Resolutions,
Motions, etc., Ministers sometimes give Assurances, undertakings or promises either to
consider a matter, take action or furnish Information to the House at some later date. Such
Assurances are required to be implemented by the Ministry concermed within a period of
three months, In case, the Ministry finds it difficult to implement the Assurance on one
ground or the other, it is required to request the Committee on Government Assurances to
drop the Assurance and such request is considered by the Committee on merits and decision
taken to drop an Assurance or otherwise,

2. The Committee on Government Assurances (2023-2024) at their sitting held on 17
November, 2023 considered Fifteen Memoranda (Appendix-1) containing raguests received
from various Ministries/Departments for dropping of 20 pending Assurances,

3. After having considered the grounds cted by the Ministries/Departments, the
Committee are convinced and decided to drop the following 11 Assurances :-

'S.No. | SQ/USQ No. Ministry ' Subject
& Date
L (i) SQ No. 83 Cooperation (i) Multi-State Cooperative
dated 08.02.2022 Societies
(i) Q No, 99 (i} Multi-Purpose
dated 08.02.2022 l  Cooperative Societies
| (iif) USQ No. 3038 | (i) Winding Up of Multi
dated 22.03.2022 | Stale Cooperatives
(Appendix — I1) |
. USQ Neo. 1218 | Electronics and Pratection of Personal Data
dated 14.12 2022 Information Technology | (Appendix - I11)
3. |USQ No. 3864 ' Soclal Justice and SC/ST Scholarships
dated 21.12.2021 Empowerment (Appendix — IV)
 (Department of Social
Justice and I
L | | Empowerment)
4. USQ No. 1938 | Finance Crypto Currency and Virtual
dated 19.12.2022 | (Department of Economic | Digital Assets
J  Aftairs) | (Appendix - V)




'S.No. | SQ/USQ No. Ministry | subject ]
& Dﬂl;? | i
5. |sQNo. 123 AYUSH Setting Up of AYUSH Centres |
dated 10.02.2023 | - Hospitals |
(Supplementary by {Appendix - V1) ‘
Shri Tapir Gao, M.P.) | =
6. USQ No. 1887 ' Housing and Urban ' Scheme far Town
dated 09.12.2021 Affairs _ Development
L | (Appendix —VIT) |
"7 | ()usQnNe. 1583 Raitways ' (1) Konkan Railway |
| dated 19.12.2018 ' Corporation Limited |
|
(i) USQ Mo, 1641 | (il) Expansion Plan for |
| dated 13.02,2019 Konkan Railvays
| e (Appendix-vil) |
8 | USQNo. 78 Atomic Energy Mining of Mineral Sand |
i o dated 07.12.2022 | _ | (Appendix — 1X)

4. The details of the Assurances arising out of the replies and the reason(s) advanced by

the Ministries/Departments for dropping of the above mentioned 11 Assurances are given In
Appandices -1I to IX,

5. The Minutes of the sitting of the Committee dated 17 November, 2023, whereunder the
requests for dropping of the Assurances were considered, are given in Appendix-X.

NEW DELHIL;

14 December, 2023 RAJENDRA AGRAWAL,
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Appeandix- 1

COMMITTEE ON GOVERNMENT ASSURANCES (2023-2024)

Statement showing summary of requests received from various Ministries/Departments
regarding dropping of Assurances and considered by the Committee on 17 November, 2023

Sl. | Memo | Question/ Ministry Department Brief Subject
No. | No. Discussion
| References
i 2 (i) SQ No. 83 Cooperation (i) Multi-State
l dated 08.02.2022 Cooperative
r _ Societies
(il) 5Q No. 99 (ii) Multi-Purpose
datad 08.02.2022 Cooperative
Societies
(i) USQ No, 3038 (iii) Winding Up of
dated 22.03.2022 Multi State
Cooperatives
2 3 USQ Ne. 1548 Agriculture and | Department of New Schemes in PPP
dated 26.07.2022 Farmers Welfare | Aariculture and Mode
,' Farmers Welfare
| T 7 USQ No. 1218 Flectronics and Pratection of
dated 14,12.2022 [nformaticn Personal Data
Technology [
e 5 USQ No. 3864 Social Justice | Departmentof | SC/ST Scholarships
dated 21.12.2021 and Social Justice and
Empowarment | Empowerment | )
5 |8 USQ Ne. 1606 Housing and DDA Master Plan for |
dated 10.02.2022 Urban Affairs : Delhi '
Bl USE No. 1938 Finance Department of | Crypto Currency and |
A | dated 19,12.2022 Economic Affairs | Virtual Digital Assets |
7 |8 ' 5Q No. 123 AYLISH Setting Up of AYUSH |
dated 10.02.2023 Centres - Hospitals
(Supplemantary by |
Shri Tapir Gao,
; M.P.)
8 9 USQ Ne. 2222 Law and Justice | Legislative Single Voter List
dated 25.07.2022 Department _ |
1% |10 (i) USQ No. 2936 Commerce and | Department for | (1) Naticnal Welfare
dated 10.07.2015 Industry Promotion of Board (NWB) for
l Industry and Traders
L | B Internal Trade




'Sl

estion/

| Memo | Ministry 'Department | Brief Subject
No. | No. iscussion |
- References
| (ii) USQ No, 5128 (ii} Online E-
j dated 24.07.2019 Commerce
| {iil) USQ No. 3618 (i) National Retail
dated 11.12.2019 ; Policy
10 |11 USQ No. 287 Road Transport Upgradation of SH
dated 08.12.2022 and Highways into NH
11 112 LISQ No. 1887 Housing and Scheme for Town
dated 09.12.2021 Urban Affairs Development
12 113 |USQ No. 1515 Road Transport Conversion of SHs |
i dated 15.12.2022 and Highways into NHs
1314 (i) USQ No. 1583 Railways {i) Konkan Railway
' | dated 19.12.2018 Corporation Limited
(i) USQ No. 1641 (i) Expansion Plan
7 dated 13.02.2019 for Konkan Railways
14 115 SQ No. 22 Civil Aviation Suggastions to
dated 08.12.2022 Improve Air Travel
(Supplerrentary by
- Smt. Mahua Moitra, ;
M.P) |
15 116 ' USQ No. 78 Atomic Energy Mining of Mineral |
| ' dated 07,12.2022 1 Sand |




Appendie T

LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES

MEMORANDUM No. Z-

(0 Starred Question No, 83 dated 08 February, 2022 regarding “Multi State
Cooperative Sodeties.” (Annexure-1).

(i)  Starred Question No. 99 dated 08 February, 2022 regarding "Multi Purpose
Cooperative Societies,” (Annexure-11I).

(i) Unstarred Question No. 3038 dated 22 March, 2022 regarding ™ Winding up
of Multl State Cooperative Societies.” (Annexure-IIl).

The above mentioned Question were asked by (5/Shri Vijay Baghel, Arjun
Sao, Hanuman Beniwal and K. Muraleedharan, M.P) to the Minister of Cooperation.
The contents of the Questions along with the replies of the Minister are given in
Annexures (I to III},

2, The replies to the Questions were reated as Assurances and required to be
implemented by the Ministry of Cooperation within three months from the date of
the replies but the Assurances are yet to be implemented.

3.  The Ministry of Cooperation wige O.M, No. H-11013/6(1)/2022-L&M (FTS-
116402) dated 12" September, 2022 has inter-alia stated as under:-

"The winding up of Socleties registered under Mult-State Coaperative
Societies Act (MSCS), 2002 is a complex process as many court/police cases
are pending over the years due to fraud committed by the Office, Bearers of
the Societies. In many cases the properties of Societies have been attached
by various Investigatfon Agencies. These Agencies work under the provisiorns
of vanious Acts and untll the actions of these Agencdies are not completad
and the assets of the societies are transferred back lo the name of the
Liguidator, the Liguidator is unable to take further action. Therefore, no time
period can be fixaed for winding up of Society, "

5
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4, In view of the above, the Ministry, with the approval of the Hon'ble Minister
of Cooperation has requested to drop the above Assurance,

The Committee may consider.

DATED ;- c;t?/f // 2023
New DELHI:



Annexure- T

Q.L.H.
GOVERNMENT OF INDIA
MINISTRY OF COOPERATICN

LOK SABHA
STARRED QUESTION NO, 83
TO BE ANSWERED ON THE 8™ FEBRUARY, 2022

MULTI-STATE COOPERATIVE SOCIETIES

*83. SHRI VIJAY BAGHEL:
SHRI ARUN SAO:

Will the Minister of COOPERATION Hgs1aT #F be ploased to state:

(8) the numbar of Multi-State Co-operative Societies registerad In the couniry,

(5) the number of the co-operstive socisties, out of the above, which are
functional and the dstails thereof, State-wise.

{c) the Co-operative Sccisties which have been provided granis for .their
development during the last five years and the current year alongwith the
amount of funds provided in this regard, year-wise. socety-wise and State-
wise including the State of Chhattisgarh, and

(di  the sectors In which the Government proposes to promote the co-operatives
i future?

ANSWER

MINISTER OF COOPERATION

HEFTRATHAT | SHRI AMIT SHAH)

(a) 1o (d). A statement is lald on the Table of the House



|
|

STATEMENT REFERRED TO IN REPLY TO PARTS {a) TO (d) OF LOK SABHA
STARRED QUESTION NO. 83 DUE FOR REPLY ON 8™ FEBRUARY, 2022

(a) & (b) 1451 Multi-State Co-operative Societies have been registerad in the

(c})

(d)

country out of which 77 Multi State prerauve societies are nen
runqmnal as winding up proceedmgs are underwar State-wise details of
Multi State Co-operative Societies is at Annexure-A,

Soceties |/ Projects assisted through Stale Government by National
Cooperafive Development Corporation (NCDC) ircluding the State of
Chhattisgarh during the last five years and the current year is at Annexure-
B.

The country has a rich cooperative heritage and a robust cooperative sector
which has already been greatly contributing to the national economy as well
as boosting the productivity in various sectors. However, to give new
dimensions and further strengthen the co-operative movement in various
sectors in the country through policy and other interventions, Govemment
has created the new Ministry of Cooperation to provide a separate
administrative, legal and policy framewerk for strengthening the cooperativa
movement,



Annexure A

SNO  State Name

1 ANDHRA PRADESH

2 ARUNACHAL PRADESH
3 ASSAM

B BIHAR

5 CHANDIGARH

6 CHHATTISGARH

7 DADRA AND NAGAR HAVELI
8 GOA

E GUIARAT

10 HARYANA

11 HIMACHAL PRADESH
12 JAMMU AND KASHMIR
13 JHARKHAND

14 KARNATAKA

15 KERALA

16 MADHYA PRADESH
17 MAHARASHTRA

18 MANIPUR

18 NAGALAND
20 NEW DELHI
21 ODISHA

22 PONDICHERRY

23 PUNJAB

24 RAJASTHAN

25 SIKKIM

26 TAMIL NADU
27 TELANGANA
28 UTTAR PRADESH

29 UTTARAKHAND

30 WEST BENGAL

Total

122

7 )
150
4

69

1481

Out of the above, 77 Muiti State Cooperative Societies are non functional as

winding up proceedings are underway.



Annexure B

Societies / Projects assisted through State Government by National

Eooperative Development Corporation (NGDE) : 2016-27

(Rs In lakh)
sl. | Soclety/ Project (assisted through State Government) | STATE Grants disbursed
No. during 2016-17
1 ANDHRA PRADESH SHEEP & GOAT DEVELOPMENT ANDHRA PRADESH 57,443
COOPERATIVE FEDERATION =]
5 | Aehwe Pradech State Cooparetive Nasrketing ANDHRA PRADESH 546.000
Federation Lid.
' 3 | Andhra Pradesh State Handloom Weavers Cooperative | ANDHRA PRADESH 500.000
" Ballipadu Primary Agricultural Coop. Credit Sociaty Lid., ANDHRA PRADESH. 1.200
Balipadu
Srintvasapuram Primary Agricuttural Coop. Credit _
5 | society Ltd., Srinivasapuram Post el o
5 Tadlguai Primary Agricultural Coop. Credit Society Ltd, ANDHRA PRADESH 0.188
Taduvai
7 | The Chodavaram Coop. Sugars Lid. ANDHAA PRADESH 0.114
8 | The Chodavarsm Coop. Sugars Ltd, ANDHRA PRADESH 0.306
g | TOmINwIE Peiuiary Apriositurst Confieratine Grads ANDHRA PRADESH 5.000
Society Lid,
1) | The Krishna District Cooporative Marketing Soclety Ltd. | ANDHRA PRADESH 54.000
T b Puiure Peimary ASitassl Coop. CRESOOMRY. | anniA PRADESH 4.300
12 The Srungavruksham Large Slzed Cooperative Credit ANDHRA PRADESH 0.558
Society Lid. |
13 f:f"'“' vhusry Apiope Eatewrative Caadie Soclety AWMPﬂm £.000
Implementation of Integrated Cooperative ARUNACHAL
i4 | Development Project in Arunachal Pradesh entire state PRADESH 361,980
through State Government
15 | The Assam Cooperative Apex Bank Limited ASSAM 3.987
Ambpa# Handloom and Handicraft Multi State Coop, ™
16 | Soclety Ltd., BIHAR 5.000
17 | Bihar State Coop. Milk Producers’ Federation Ltd., BiHAR 46.110
Bihar Stste Coop. Milk Producers' Federstion Ltd,, BIHAR 46,130
Bihar State Coow. Milk Froducers’ Fedaration Ltd,, BHAR 46948

|e



20 | Bihar State Coop. Milk Producers’ Federation Ltd BIHAR 53.250]
1
21 | Bihar State Coop. Milk Producers' Federation Ltd., BIHAR 80.0°1
22 | Bihar State Coop. Milk Producers' Federation Lid., BIHAR 51.093
23 | Bihar State Coop. Milk Producars’ Federation Led., BIMAR 18.98%
Iimplementation of Integrated Cooperative
24 | Development Project in ALIRANGABAD Distr. Throwgh BIHAR 22.183
State Government -
impiementation of integrated Cooperative
25 | Development Project in DARBHANGA DISTT. Through | 8IHAR 3,202
State Government
Implamentation of integrated Cooperative
16 | Development Projact in Motihari District through State | BIHAR 455,358
Government
implamentation of Integrated Cocperative
27 | Development Project in PURNEA District through State | BIHAR 4,058
Government ,
implementation of integrated Cooperative
28 | Development Project in WEST CHAMPARAN District BIHAR 10.326
through Stale Government
Implementation of Integrated Cooperative
22 | Development Project|COP Begussrai Distt SHAR s
30 | The Motihar Central CoDperative Bank Ltd, BIHAR 3363
-
31 | Valshal Patliputra Dugdh Utpadak Sahakari Sangh Ltd. | BIHAR 41870
31 | Aadwasi Sah.Vipnan svm Prakriya Sanstha My, CHATTISGARH 3535
33 | Advasi Sehakari Vignan & Prakeiya Sanstha Maryadit CHATTISGARMH C.450
34 | Advasl Sahakari Vipnan & Prakriya Sanstha Maryadit | CHATTISGARH 5.300
35 | Goa Bagayatdar SKVS Ltd., Ponda, Goa GOA 4.120
Ahmedabad District Coop. Milk Producers’ Union Lid,,
35 | (Uttam Dairy), Ahmedabad SIS o
o :;fMMa Distt, Cooperative Milk Producers Union GUIARAT 147.138
1§ {E.:’aruch District Cooperative Milk Producers’ Union GUIARAT 1661
ag ftl:ﬂl:h District Cooperative Milk Producers’ Union GUIARAT 3292
an. | Pevach Sheiriex Covenresie Mill: Progucers’ Union GiiARAS EERL

I



' e ttl::mm District Cooperative Milk Producers' Union CUIARAT 3777
Fz Bt D Covparaie Milk Producers Union | o0 o e
e :'l;ﬂldi District Cooperative Mitk Producers’ Union GUIARAT 2,567
& m Distt. Coop. Milk Producers' Unlon Lad., | o, oar 5‘353_‘
rlls Kaira District Cooperative Milk Producers Union Ltd, GUIARAT 31743
46 | Kaira District Cooperative Milk Producers Union Ltd, GUIARAT 85.044
47 | Kaira District Cooperative Milk Producers Union Led. GUIARAT 0827
48 | Kaira District Cooperative Milk Producers Union Ltd. GLUARAT 48771
Kaira District Cooperative Milk Producers Union Ltd, GUIARAT 9.442
50 | Kutch District Cooperative Milk Producers Union Ltd. GLUARAT 2,508
51 | Kutch District Cooperative Milk Producers Union Ltd. | GUIARAT 1481
52 | Sabarkantha Distt. Coop. Milk Producers' Union Lid. GUIARAT 42.070
53 | Sabarkantha Distr. Coop. Milk Producers’ Union Ltd, GUJARAT 5.850
54 | Sabarkantha Distt. Coop. Milk Producers’ Union Ltd. GUIARAT 106.442
55 | Sabarkantha Distt, Coop. Milk Producers’ Union Ltd. GUJARAT 20.220
56 | Sabarkantha Distt, Coop. Miltk Producers' Union Lid. GUIARAT 138,563
| 57 | sabarkantha Distt. Coop, Milk Producers' Union Ltd. | GUIARAT §.500
58 | Sabarkantha Distt. Coop. Milk Producers’ Union Ltd. GUJARAT 52.823
59 | Suret District Cooperative Milk Producers Union Lid, | GUIARAT 18.601
60 | Surat District Cooperative Milk Producers Union Lud, GUJIARAT 1.510
:1 Surat District Cooperative Milk Producers Union Ltd, GUJARAT B.039
52 | Surer District Cooparative Milk Producers Unton Ltd. | GUIARATY 275,184

|2~




83 | Surat District Cooperative Milk Producers Union Ltd. GUIARAT 2.430 |
B4 | Swrat District Copperative Milk Producers Union Lid, GUIARAT 200.3..
G5 | Swal District Cooperative Milk Producers Union Lid, GLUIARAT 38.330
86 | Surat District Cooperative Milk Producers Union Lid, GUIARAT 34.161
57 g:‘::::‘;f;:"mmw AR HARYANA 523.803
implementation of Integrated Coaperative
68 | Development Project ICDP Sirsa Distt. through State HARYANA 47.579
Government
implementation of Integrated Cooperative
69 | Development Project In Ambala Distt. Through State HARYANA 31.154
Government
implementation of Integrated Cooperative ]
70 | Development Project in Bhiwani District through State | HARYANA 28.972
Government
implementation of Integrated Cooperative
71 | Development Project in Fatehabad Distt, Through State | HARYANA 21.324
Government
implementation of Integrated Cooperative
72 | Davelopment Project in Hissar District through State HARYANA 27.904 |
Government
Implementation of integrated Cooperative
73 | Development Project in JMALAR District through Stata | HARYANA 2B.624
Government
Implementation of Integrated Cooperative
74 | Development Froject in Jind District through State HARYANA 16.504
Government
Implementation of Integrated Cooperative
75 | Development Project in Mohindergarh District through | HARYANA 31.359
State Government
implementation of Integrated Cooperative
76 | Development Project in Panchquila Distt. Through HARYANA 16.819
State Government
Implementation of Integrated Cooperative
77 | Development Projectin Rohtak District through State | HARYANA 32,125
Government
- Bhutti Weavers Cooperative Soclety Limited HIMACHAL 4.800
{BHUTTICO) PRADESH '
70 8hutti Weavers Cooperative Society Limited HIMACHAL 1.000
(BHUTTICO) PRADESH '
" HiMACHAL
&0 | Dabla Gram Seva Cooperative Society Lid., Kothi PRADESH 2501
, ; HIBAACHAL
21 | Dabla Gram Seva Cooperative Society Ltd., Kothl iy 1835




HiMACHAL

82 | H.P.5tate Coop.Miktg. & Consumers Fedn.Lid, SRADESH 22.295
Harsar Large Sized Cooperative Agriculture Service HIMACHAL 1352
| B | sociaty utd, PRADESH
Implemeantation of Integrated Cooperative ACHAL :
84 | Davelopment Project in Kangra District through State :::DESH 385229
Govermnment
Implementation of Integrated Coopérative HIMACHAL
85 | Development Project in Kully District through State PRADESH 2£53.335
- Government
lnmhnmmlun of integrated Cooperative HIMACHAL
86 | Development Project In MANDI Ditrict through State PRADESH 2,320
Govemment :
implementation of integrated Cooperative HIMACHAL
87 | Development Project in Shimla District through State PRADESH 247,053
Government
88 | logindra Central Cooperative Bank Utd. m'“ 2.320
89 | Kangra Central Cooperative Bank Limited :m"'."mm“ 26,605
ag | Mountain Farming Public Weifare & Development HIMACHAL 1280
Coop. Society Ltd. PRADESH
91 | Talyana Gram Seva Cooperative Society Ltd., Talyana :m"m o 0852
92 | Talyana Gram Seva Cooperative Sodety (td., Talyana ;'ilr;::: k 0.803
93 The Bahanwin Cooperative Agricultural Service Sociely | HIMACHAL 0503
Ltd, PRADESH
a4 The Barota Agricultural Service Cooperative Society HIMACHAL 0085
L., PRADESH 2
95 The Barota Agricultural Sarvice Cooperative Society HIMACHAL 0.760
_ Ld., PRADESH 5
o6 The Barota Harijan Agricultural Gram Service HIMACHAL 4400
Cooperative Society Ltd. PRADESH
gy | The Barots Haran Agricultural Gram Service HIMACHAL 08
Coopearative Society Ltd,, PRADESH
The Bhuldiar Cooperative Agricultural Service Soclety HIMACHAL 1200
Ltd, 7 PRADESH
53 The Dadhol Agriculture Senvice Cooperative Soglety Ltd, | HIMACHAL 0.267
Padyalag PRADESH :
100 The Dedhol Agricuiturs Service Cooperative Society Lid, | HIMACHAL 16,000
. Padyalag PRADESH
101 | The Dehian Cooperative Agricultural Service Society HIMACHAL L5
Lid. PRADESH
102 | The Himachal Pradesh State Cooperative Bank Ltd. ;‘m 70382 |
- i |

"




HIMACHAL

103 | The lyati Agriculture Service Cooperative Society Ltd., PRADESH 0.568
The Kaldear Cooperative Agricultural Service Soclety HIMACHAL -
04 Lsd
Lkd. PRADESH ot
105 | The Kakrot Cooperative Agricultural Service Society Ltd, | IMACHAL 0,268
PRADESH
106 The Krishna Agricuiture Service Cooperative Sociaty HIMACHAL
1.208
Ltd., PRADESH
: " HIMACHAL
107 | The Ravl Agriculture Service Coop. Society Limited PRADESH 4,800 |
. : HIMACHAL
108 | The Ravi Agriculture Service Coop. Saciety Limited PRADESH 3191
A HIMACHAL
109 | The Sec Gram Sewa Cooperative Society Lud., PRADESH 1.000
Implementation of Integrated Cooperative
110 | Dewvelopment Project in BOKARO District through State | JHARKHAND 104.566
Government
111 | Jharkhand Mahiia Swawalambl Poultry Saharkari JHARKHAND 10.393
; Agricultural Produce Cooperative Marketing Society
112 Ltd., Kushal 2 Kfi.RNATAKA 2.888
AMARGOL PRATHAMIKA KRUSH! PATTINA SAHAKARI
113 SANGH NIYAMIT KARNATAKA 5.000
Bengatury Urban, Bengaluru Rural & Ramanagara Distt.
S Coop. Milk Producers' Socy. Union Lid., KERNNIGEN AR
Hoskote Town Sericulturist's-Cum-Farmer’s Service
iis Cooperstive Sacy, Ltd. KARMATAKA 2.310
116 | Karnatake State Cooperative Marketing Federation Ltd. | KARNATAKA 301.228
117 Eol_ar Chikikzballapura Distt, Coop. Milk Producers Socy. KARNATAKA 16.010
Union Ltd,
Mysore-Chamarajanagar District Cooperative Milk
118 Producers Societiss Union Ltd,, KARMATAKA 156.080
Mysore-Chamarajanagar District Cooperative Milk
119 prod societies Union Ltd., KARNATAKA 18220
Narasimharajapura Taluk Agricultural Produce Coop.
120 Miig, Society Ltd. KARMATAKA 1422
121 Prathamika Krushi Pattina Sahakara Sangha Niyamiths, KARNATAXA 1203
Bagar
-~ | Prathamika Krush| P#ttina Sashakara Sangha Nivamitha,
122 | othali i KARNATAKA 2030
Prathamika Hrushi Patting Sahakara Sangha Niyamitha,
123 Ungadahalli | KARMATAKA 0.875
Prethamil@ Krushi Pettine Sahaikers Sangha Niyemiths, ;
194 | N emadapur KARNATAKA 2.478

15



Prathamika Krushi Patting Sahakara Sangha Niyamitha,

l VAT A5

128 f i KARNATAKA 3 i‘
Raftars Agricultural Produce Marketing Coop. Society ;

126 Ltd,, Mandya _ KARMATAKA 3.125
Sadalga (Westamn Div) Prathamika Krushi Patting KARNATAKA

127 | ahakara sanghs Niyamithe o
Shivamogga, Dvavanagere & Chitradurgs Distt. Coop. _ ,

128 | yik Producers Sacleties Union Ltd RARWAMAA e

129 The Mandya Distt. Coop. Milk Producer’s Societies KARNATAKA 45480
Union Ltd.

130 | Tumkur Coop. Milk Producer’s Socketias Union Ltd, IARNATAKA 14978

131 | Adimall 5CB No,3045 KERALA 1250

132 | Ambalapad SCB KERALA 1138

133 | Amballoar Janatha SCB Ltd, NG, 19 KERALA 1.2%5

134 | Angadippuram SCB No.P-581 KERALA 3.360 i

135 | Aranmula SCB [td. No.A-703 KERALA 0,437

136 | Chirskkadavu SCB No. 2057 KERALS 0.656
implementation of Integrated Cooperative

137 | Development Project in Palakked District through State | KERALA 35.640 |
Government

- implementation of Integrated Cooperative

138 | Development Project in Idukiki District through State KERALA 29,146
Govaemment

139 | Kadapra 5C8 No.186 KERALA 0.591

140 | Kanamala 5CB Ltd K-268 KERALA 0.569

141 | Kazhani 5CB Ltd. No.F-1218 KERALA 0788

142 | Kerala State Coop Fedn for Fisheries Dev Ltd. KERALA 159,535

143 | Kodiyathoor 5CB No.D-2417 KERALA 1.094

144 | Lemongrass Ol & General Mktg. CS Ltd., No 3200 KERALA 1.719
Malanad Rubber & Other Agrl Mktg.8 o

145 Proc.C Society KERALA 0.750
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Development Project In Sajzpur District through State

146 | Moonnumuri Meghala Vanitha €5 Ltd. No R-1118 KERALA 0.467
147 | Mulakuzha SCB No.1224 KERALA 0e.:
148 | Peddy-Mekrle Vilage Vanitha 5C5 No.5-302 KERALA 0.583
159 | Perumatty SCB Ltd. No, 757 KERALA 0,658
150 | Perumkadavile Rural Dev. Codp. Soc. NoT-1508 KERALA C.B09
151 | Pidevoor 3C3 Ltd. Mo, ZBO7 KERALA 0.787
152 | Punnakunnathucherry SC8 No.4011 KERALA 0.570
153 | Varedlum 5CB Lid Mo.575 KERALA 1.250
154 | Velyr 5CB No.-7 KERALA 0.744
I Implementation of integrated Cnoperative
155 | Davelopment Project In Balaghat District through State | MADHYA PRADESH 9.832
Government
Implementation of Integrated Cooperative
156 | Development Project in BHOPAL District through State | MADHYA PRADESH 9B.414
Government
implementation of iIntegrated Cooperative
157 | Development Project in DEWAS District through State | MADHYA PRADESH 183.424
Government
implementation of Integrated Cooperative
158 | Development Project in DHAR District through State MADHYA PRADESH 282,945
Government 3
implementation of Integrated Ceoperative
159 | Development Project in Harda District through State MADHYA PRADESH 45,523
Government
implemantation of Integrated Cooperative
160 | Development Project In Hosangabad District through | MADHYA PRADESH 188 899
State Government
Implementation of Integrated Cooperative
161 | Development Project in MANDLA District through State | MADHYA PRADESH 77.840
Government ;
implementation of Integrated Cooperative
162 | Developmant Project in MOREMA District through State | MADHYA PRADESH 23,414
Government
| Implementation of Intsgrated Cooperative
163 | Development Profect In BANNA District through State MADHYA PRADESH 13434
Government
implementation of integrated Cooperative
i6d MADHYA PRADESH 33,728

Government

\#




Implementation of Integrated Cooperative

MADHYA PRADESH

16350 |

165 | Development Projact in SATNA District through State
Government o :
Implementation of integrated Cooperative
Development Brofect in Segni District through Stete
166°| o vernmentSaont District Cantral Coap. Bank Liz,(piA)- | MACHYA PRADESH e
1 Socisties
implementation of Integrated Cooperative
167 | Development Project in SHEOPUR District through MADHYA PRADESH 26.18%9
State Government
implamentation of integrated Cooperative
168 | Develepment Project in SHIVPURI District through State | MADHYA PRADESH 79.015
Governmant
| Implemetation of integrated Cooperative Davelopment
165 | o oject In GWALIOR District through State Govemment | "\DHYA PRADESH i
Jawaharlal Nehru Sahakari Agricultural Produce :
170 | orocessing Society Limited R | Fhn
o z‘.’ P. State Minor Forest Produce (T&D) Coop. Fedn. MADHYA PRADESH 129572
172 | Prathmik Laghu Vanopaj Sahakari Samitl Maryadit MADHYA PRADESH 5000 "
1
_ 7 |
173 | ShriShakti Vipnan Sahakari Sanstha Maryadit, Gogaws | MADHYA PRADESH 0.056
174 | The Sanawsd Cooperative Marketing Sochety Ltd. MADHYA PRADESH 3,030
178 'l;:nm layprakash Narayan Shetkari Sahalari Soot MAHARASHTRA 200.000
176 | Metro Hi-Tech Cooparative Textile Park Ltd, MAHARASHTRA 71.840
177 | Metro Hi-Tech Cooperative Textile Park Ltd. MAHARASHTRA 43.250
178 | Pune Zliha Sahakari Dudh Utpadak Sangh Maryadit MAHARASHTRA 14,440
179 | Tapi Shetkarl Sahakari Sootgim| Limited MAHARASHTRA 90.584
180 | Vitthairan Shinde Sahakari Sakhar Karkhana Ltd, MAHARASHTRA 60.080
Implementation of Integrated Cooperative
131 | Development Project in Ri-Bhoi Distt through State MEGHALAYA 0.570
Governmant - |
implementation of integrated Cooperative
182 | Development Project in Champhal Distt. Through State | MIZORAM 95.740
Government
Implementation of integrated Cooperative
183 | Development Project in Kolasity District through State | MIZORAM 48.610
Governmernt e
Implementation of Integrated Cooparative
T Developmaeant Project in Lunghi Distr, Through State MIZORAM iy

-4



Government

implementation of Integrated Cooperative

185 | Development Project in Serchhlp Distt. Through State | MIZORAM 748, 7l
Government
Implemeation of integrated Cooperative Development :
186 | project in Aizawal District through State Government | MIZORAM 3B
i87 | Ramhiun South Tangveng Handicom Coop. Soclety Ltd | MIZORAM 5.060
188 | Ramhiun South Tlangveng Handioom Coop, Society Ltd | MIZORAN 2435
188 rdmhtun South Vengthlang Hims & Handi Coop Society MIZORAM §.750
190 | ;mmun South Vengthlang Hims & Handi Coop Sodiety MIZORAM 2838
191 | Echahaba Tea Growers' Cooperative Society Limited NAGALAND 80975
implementation of Integrated Cooperative
192 | Development Projact In DIMAPUR District through MAGALAND 31685
State Government
193 | Baharda Service Coopertive Society Lid. ODISHA 8.000
196 | Bamer Primary Agricuftural Cooperative Society Lid. ODISHA 8.000
1495 | Baunsadiha Service Cooperative Soclety Ltd, ODISHA 2.000
195 | Dehurda Service Cooperative Soclety Ltd. ODISHA 8.000
implementation of Integrated Cooperative
197 | Development Project in Angu District through State ODISHA 50.163
Government
Implementation of integrated Cooperative
158 | Developmeant Project in DHENKANAL District through ODISHA 40,135
State Government
199 | Tukuri Hazira Service Coopertive Society Ltd. ODISHA 8.000
300 :r:;oﬁonal and Development Expenditure incurred at OTHERS 137718
301 E:Ar::oﬁnna& and Development Expenditurs Incurred at OTHERS 132.613
Promotiona! and Development Expenditure incurred an
Promotional and Development Expenditure incurrad on
203 Publicty by NCDC " OTHERS 24 745
204 | REVY Expanditure OTHERS 36.037
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205 | RKVY Expenditure OTHERS 218072
| Pmotionat end Development Expenditure incurre on
206 | Training & Education by NCDC OTHERS 6.970
Pmotional and Development Expenditure incurre on
207 | ‘raining & Education by NCDC OTHERS L3z
| Pmotionai and Development Expenditure incurre on
208 | Training & Education by NCDC OTHERS 9674
, . Dev. Projects at
Y Bk i b i * | omHers 34,648
210 | The Puniab State Coop. Milk Producers’ Federation Lid. | PUNJAB 68.582
211 | 75000 RD Gram Sewa Sahakari Samiti Ltd, RAIASTHAN 1.300
212 | Ajmer Sahakari Upbhaokta Wholesale 8handar Ltd, RAJASTHAN 2.176
213 | Bhagsar Gram Sewa Sahakari Samiti Ltd. RAJASTHAN 0.600
214 | Bhagsar Gram Sewa Sahaikari Samiti Lid. RAJASTHAN 1.300
215 | Bhilwara Tila Dugdh Utpadak Sahkari Sangh Ltd. RAJASTHAN 71.212
116 | Chandurwali Gram Sewa Sahakari Samit Lid. RAJASTHAN 1.300
217 | Daulatawsll Dhani Gram Sews Sahakarl Samiti Ltd. RAJASTHAN 0.400
218 | Dhaban Gram Sewa Sahakari Samitl Luwd. RAJASTHAN 2,600
Impiementation of Integrated Cooperative
21% | Development Project In BANSWARA District through RAJASTHAN 75.022
State Gowernment
Implementation of integrated Cooperative
220 | Development Praject in Bhilwara District theough State | RAJASTHAN 39.790
Government
Implementation of Integrated Cooparative
221 | Development Project in Jaisalmer District through State | RAJASTHAN 4370
Government ,
Implementation of integrated Cooperative
223 | Development Project in JALORE District through State RAJASTHAN 123513
Governmant
implementation of integreted Couperative
223 | Development Project In SIKAR District through State RAJASTHAN 272270
Government
Impimmantation of inbegrated Cooperative
224 J Development Project in BECANER District through State | RAIASTHAN 53,169

Govarnment
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225 | jodhpur Sahakari Upbhokta Wholesale Bhandar Lid. RAIASTHAN 4,625
226 | Longwale Gram Sewa Sahakari Samiti Ltd. RAJASTHAN el
227 | Prerkamadio Gram Sewa Sahiakari Samiti Lid, RAJASTHAN 1.288
228 . Pillbgnga Gram Sewa Sahakari Samiti Ltd. RAJASTHAN 2.600
224 | Rawatsar Kray Vilraya Sahakeri Samiti Lid, RAJASTHAN 1300
230 | Sherekan Gram Sewa Sshakarl Semith Led. RAIASTHAN 1.300
231 | Talwada lheel Gram Sewa Sahakari Samiti Ltd, RAJASTHAN 0.850
232 | The Ajmer Cooperative Marketing Society Limited RAJASTHAN 2.359
133 | Tibbi Gram Sewa Sahakari Samiti Lid. RAJASTHAM 1.300
234 | Umewaia Gram Sewa Sahakari Samitl Ltd. RAJASTHAN 0.850
233 | Anna Coopergtive spinning MR Ltd, TAMIL NADU 43,000
implernentation of integrated Cooperative
236 | Development Project in THIRUVALLUR District through | TAMIL NADU 18073
State Government
impiementation of Integrated Cooperative
237 | Development Project in Dindigul District through State | TAMIL NADU 107.938
Govermnment
Implementation of Integrated Cooperative
238 | Development Project in Erode District through State TAMIL NADUY 5428
Government —
Implementation of Integrated Cooperative
239 | Development Project in KANYAKUMARI DIST, Through | TAMIL NADU 3.878
State Government
Implementation of Integrated Cooperative
240 | Development Project in Karur District through State TAMIL NADU 34.250
Government
| implementation of integrated Cooperative
241 | Development Project in BMadurai District through State | TAMIL NADU 149 803
Government
Implementation of Integrated Cooperative
242 | Devalopment Project in RAGAPATTIMAM Déstrict TAMIL MADU 28305
through Stete Government
Implementation of Integrated Cooperative .
43 | Development Project in NAMAKICAL DISTRICT through | TAMIL NADU 14.508
State Government
Implementation of Integrated Cooperative
284 | Develoomant Project in Nilgls District through State TAMIL MADU 11.548

Government

2




.

Fmphmemlm of Integrated Cooperative

' 245 | Development Project In PUDUKKOTTAL DISTRICT TAMIL NADU 35.745
through State Govemment -l
' Implementation of Integrated Cooperative

246 | Development Project in Salem District through State TAMIL NADU B8.905
Governmen
Implementation of integrated Cooperative

247 | Development Project In Sivgangai District through State | TAMIL NADU 30,798
Implernentation of Integrated Cooperative

748 | Development Project In Theni District through State TAMIL NADU 2.786
Government
Implementation of Integrated Cooperative

248 | Development Project in Tirunelveli District through TAMIL NADU 31.000
State Government
implementation of Integrated Cooperative

250 | Development Project in Veliore District through State | TAMIL NADU 18.510
Governmenit

251 | The Bharathi Cooperative Spinning Mills Ltd. TAMIL NADU 43,000

252 | The Kanyskumari District Coog. Spinning Mills Ltd TAMIL NADU 43.000

2853 The Krishnagirl District Cooperative Spinning Mil-1 TAMIL NADU 43.000
Societies ;

254 | The Pudukkottai District Cooperative Spinning Mill TAMIL NADU 43.000

255 | Andhra Pradesh Sheep and Goat Development Coop. TELANGANA 414,850
Mulkanoor Cooperative Rural Credit & Marketing : ;

256 Society Lid. TELANGANA 5441
Mulkanoor Cooperative Rural Credit & Marketing

257 Sockety Lid. TELANGANA 10.312
Primary Agricultural Cooperative Society Ltd. _

258 Chennaraopet TELANGANA 0.750

.| Telangana State Cooparative Oliseads Growers'

353 | raderation Ltd, TELANGANA 97.470

0 T P e TELANGANA 112.598
Telangana State Sheep and Goat Deveiopmaent

261 | tooperstive federation TELANGANA BO3.864

262 | Telengana State Coop. Agrl. Marketing Fedn. Ltd. TELANGANA £8.000

263 | The Andhra Pradesh State Handloom Weavers' TELANGANA 400,000

264 Tha GlmL::'uddempulll Large Sizad Coaperative Credit TELANCANA s ish




265

The Gattududdenapalli Large Sized Cooperative Credit
Society Lid.

TELANGANA

1128 l

286

The Cattududdenspalil Large Sized Cooperative Credit
Society Lt

TELANGANA

0.r=a

£67

The Tadla Rampoor Primary Agricultural Cooperative
Society Ltd.

TELAMNGANA

0.653

68

The Tadia Rampoor Primary Agricultural Cooperative
Society Lid,

TELANGANA

0232

283

implementation of integrated Cooperative
Deveiopment Project in DHALAI District through State
Government

TRIPURA

17.000

70

impiementation of Integrated Cooperative
Deveiopment Project in NORTH TRIPURA & UNOKOTI
District through State Government

TRIPURA

17.000

7

Implementation of Integrated Cooperative
Development Project in UNAKOTI District through State
Government

TRIPURA,

17.000

17

Dist. Cooperative Development Federation Limited,
Muzaffarnegsr

UTTAR PRADESH

1.400

273

Dist, Cooperative Development Federation Umited,
Muzaffarnagar

UTTAR PRADESH

1.850

274

implementation of Integrated Cooperative
Development Project Hamirpur District through State
Government

UTTAR PRADESH

9.634

275

implementation of integrated Cooperative
Development Project in ALLAHABAD District through
State Government

UTTAR PRADESH

17.738

276

Implementation of integrated Cooperative
Development Project in Ambeckarnagar through State
Goyernment

UTTAR PRADESH

5.537

277

Implementation of Integrated Cooperative
Developiment Project in BALLIA District through State
Governmearn

UTTAR PRADESH

42,359

278

impiementation of integrated Cooperative
Development Praject in BANDA District through State
Government

UTTAR PRADESH

83374

279

Implamentation of Integrated Cooperative
Development Project in Barellly District through State
Government

UTTAR PRADESH

204.751

Implementation of integrated Cooperative
Devalopment Project in Etah District through State
Government

UTTAR PRADESH

222120

Iimplementation of integrated Cooperative
Development Preject in ETAWAM District through State
Government

UTTAR PRADESH

203.223

82

impiementation of integrated Cooperative
Development Project in JALAUN District through State

| Government

UTTAR PRADESH

6,734

283

Iimplementatian of Integrated Cooperative
Developmant Project in Kasgan] District through State
l_ Government

UTTAR PRADESH

£3.900
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| 284

lmplemntalun n of Integrated Coaperative
Development Project in MAHOBA District through State

Government .

LITTAR PRADESH

10.332

&

impiementation of Integrated Cooperative
Development Project in Muradabad District through
State Government

UTTAR PRADESH

182.660

Implementation of Integrated Cooperative
Development Project in Seharanpur District through
State Government

UTTAR PRADESH

193.957

implemaentation of Integrated Cooperative
Development Project in Kaushambi District through
State Goverpment

UTTAR PRADESH

5.217

| Uttar Pradesh Cooperative Faderation Ltd, (PCF)

UTTAR PRADESH

38.206

Uttar Pradesh Cooperative Federation Lud, (PCF)

UTTAR PRADESH

169.045

Implementation of integrated Cooperative
Development Project in Bageshwar District through
State Government

UTTARAKHAND

9.354

Implementation of integrated Cooperative
Development Project in HARIDWAR DISTT througn
State Government(PIA-DCCB Harldwar, Rurki)-1

UTTARAKHAND

2.500

Implementation of integrated Cooperative
Developmant Project in Rudraprayag Distt through
State Government

UTTARAKHAND

9952

293

Implementation of Integrated Cooperative
Development Project in Uttarkashi Distt through State
Government{PIA-DCB Uttarkashi)-1 Societies

UTTARAKHAND

Implemetation of Integrated Cooperative Development
Project In Chanmpavat District through State
Government

UTTARAKHAND

55842

205

Kalna-fl CA.D.P. Farmers Service Cooperative Soclety
Limited

WEST BENGAL

2000

296

Madhusudankatl Samabay Krishi Unniyan Samity Ltd.,
East Bishnupur

WEST BENGAL

4.000

297

Sultanpur Samabay Krishl Unnayan Samitl Limited

WEST BENGAL

1120

West Bangal Fishermen Coop. Federstion Ltd.

WEST BENGAL

West Bengal Stats Fishermen's Coop.Fedn. Ltd.

WEST SBENGAL

37.3%0

Total

15771.6356

2




Societies / Projects assisted through State Government by National

Cooperative Development Corporation (NCDC) : 2017-18

Re. in laikn
51, | society/ Project {assisted through State Governmant) STATE Grants disbursed
Ho. during 2017-18 |
1 | Eflon Hinengo Limited A& N ISLANDS 19.71200
2 | Andhdra Pradesh State Coop. Marketing ANDHRA PRADESH 44 53015
3 | Andhrz Fradesh Sheep & Goat Dev. Coop. ANDHRA PRADESH 447.25000
4 | Andhrz Pradesh State Cooperative Marketing Federation ANDHRA PRADESH 244.00000
Lrd.
5 | Anghra Pradesh State Handloom Weavers Cooperative ANDHRA PRADESH 563.00000
& | Srl Satyanarayana Primary Agricultural Coop Credit Society | ANDHRA PRADESH 1.00000
Ltd.,, Karugorumili
7 | Srinivasapuram Primary Agricuktural Coop. Credit Soclety ANDHRA PRADESH 2.11400
Ltd., Seinivasapuram Post
8 | Taduval Primary Agricuitural Coop. Credit Society Ltd., ANDHRA PRADESH 0.61200
Taduval
§ | The Chodavaram Coop. Sugars itd. ANDHRA PRADESH 18.18500
10 | The Chodavaram Coop. Sugars Lid. ANDHRA PRADESH 45.09400
11 | The Xommugudem Large Sized Cooperative Credit Society | ANDHRA PRADESH 16.00000
Lid.
12 | The Mogaltur Primary Agricultural Coaperative Cradit ANDHRA PRADESH 3.40000
Secinty Ltd., Mogaltur
13 | The Srungavruksham Large Sized Cooperative Credit Soclety | ANDHRA PRADESH 2,84200
Ltd.
14 | The Velivennu Primary Agricultural Coop. Credit Society ANDHRA PRADESH 11.60000
Lid., Undrajavaram Mandsl
15 | Vegavaram Primary Agricultural Coop. Cradit Soclety Lid., ANDHRA PRADESH 1.00000
Vegavaram
16 | implementation of Integrated Ccoperative Development ARUNACHAL 46506550
Praject in ICDP In Arunachal Pradesh entire state through PRADESH
State Government ‘
17 | The Assam Cooperative Apex Bank Limited ASSAM 109.42000
18 | Bihar State Coop. Milk Producers’ Federation Lid,, BIHAR 101.76500
19 | Blhar State Coop. Milk Producers' Federstion Lid., BIHAR 252.04500
70 | Bihar State Coop. Milk Producers Federstion Ltd., BIHAR 408.01000




. | gihar State Coop. Milk Producers' Federation Ltd., BIHAR 128.13300
22 | Biher State Coop. Milk Producers' Federation Ltd,, RIHAR 378.82000
23 | aihar State Coop. Milk Producers’ Federation Ltd., BIHAR 15678300
24 | Binar State Coop, Millk Producars’ Federation Lid., | BIHAR 203.35000

25 | Biher State Coop. Milk Producers’ Federation Lid., BIHAR 249.87000
26 | Bihar State Cooperative Milk Producers' Fedn Ltd. BIHAR 22,24155
27 | implementation of Integrated Cooperative Development BIHAR 160.92400

| Project in AURANGABAD District through 5tate Government
28 | Implementation of Integrated Cooperative Development BIHAR 95.52000
Project in Begusaral District through State Government
29 | Implementation of Integrated Cooperative Development | BIHAR 539.45900
Project in DARBHANGA District through State Government
30 | implementation of integrated Cooperative Davelopment BiHAR 9058900
Project in PURNEA District through State Government
31 | Implamentation of Intagrated Cooperative Development BIHAR 151.47100
Project in WEST CHAMPARAN District through State
Government
32 | Vaishal Patiiputra Dugdh Utpadak Sahekari Sangh Lid, BIHAR 11.77000
33 | Chhatisgarh State Coop. M Fedn. Lid. CHATTISGARH 31.45050
34 | National Councli for Cooperative Training DELHI 1.99000
35 | MNational Council of Applied Economic Research (NCAER) DELHI 9,77960
36 | Mational Labour Cooperatives Fedn. of India Ltd, DELHI 3.00000
37 | Goa Bagayatdar SKvS Ltd,, Pondas, Goa GOA 3.63000
38 | Bharuch District Cooperative Milk Producers’ Union Ltd, GUIMRAT 0.05600
35 | Bharuch District Cooperative Milk Producers’ Unlon Led, GUIARAT 12,34000
40 | Bharuch District Cooperative Milk Producers’ Union Ltd, GUIARAT 1.14700
41 | Bharuch District Cooperative Milk Producers' Union Ltd. GUIARAT 2.35300
42 | Bharuch District Cooperative Milk Producers' Unjon Ltd. | GUJARAT 5033000
43 | Bharuch District Cooperative Milk Producers' Unlon Ltd. GLIARAT 31.35300
44 | Bharech District Cooperative Mk Producers’ Unlon Ui, GLIARAT T.B87500




Project in Hisar District through State Government

45 | Kaira District Cooperative MIlk Producers Union Lid. GUIARAT 157.33800
46 | Kutch District Cooperative Mitl Producers Uinion Ltd. GUJARAT 1163600
47 | Sabarkantha Distt. Coop. Milk Producers’ Unlon Ltd. GLUARAT QIQ;BS
Sabarkantha Distt Coop. Milk Producers’ Union Ltd. GUIARAT 6.75000
Sebarkantha Distt. Coop. Milk Producars' Union Ltd. GUAARAT 190419
Saberkanths Distt, Coop. Milk Producars’ Union Ltd, GLUARAT 0.39691
51 | Sabariantha Distt. Coop. Milk Producers' Unicn Ltd. GUIARAT 8.40360
52 | Sabarkantha Distt. Coop. Milk Producers’ Union Lid. GLUARAT 0.10305
53 | Sabarkantha Distt. Coop. Milk Producers’ Union Ltd. GUIARAT 14.18940
54 | Sabarkantha Distt. Coop. Mifk Praducers' Union Ltd, GUIARAT 1.47798
55 | Sabarkantha Distt. Coop. Milk Producers’ Unjon Ltd. GUIARAT 140.31900
56 | Sabarkantha Distt. Coop. Milk Praducers' Union Ltd. GLIARAT 0.15152
57 | Surat District Cooperative Milk Producars Union Ltd. GUIARAT 27.30900
58 | Surat District Cooperative Milk Producers Union Ltd. GLUARAT 3.54000
59 | Surst District Cooperative Milk Producers Union Lid. GUIARAT 2.12300
80 | Surat District Cooperative Milk Producars Union Ltd. GLJARAT 46.68000
&1 | Surat District Cooparative Millk Producers Union Led. GLUARAT 2.92600
62 | Surat District Cooperative Mk Producers Union Ltd. GLJARAT 61.09300
63 | Surat District Cooperative Milk Producers Union Ltd. GUIARAT 5.10800
64 | Gram Unnati Foundation HARYANA 3.23552
B5 | Implementation of integrated Cooperstive Development | HARYANA 4.43750
Project in Ambala District through State Government
66 | implamentation of Integrated Cooperathve Developrnent HARYANA 1.08720
Project in BHIWAMI District thraugh State Government
§7 | implementation of Integrated Cooperative Development HARYANA 15.53750
Project in Fatehabad District through State Government
&8 | implemeantation of Integrated Cooperative Development HARYANA 1i7.62800
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[ .:_]_l-mpiemm!aﬁan of integratad Cooperative Development

HARVANA

13315

Project in SHALJAR District through St&e Government
T30 | Implementation of Integrated Cooperative Devalopment | HARYANA 32.19500
Project In Rohtak District through State Government 8
71 | implementation of Integrated Cooperative Development HARYANA 48.15565
Project in Sirsa Distriet through State Government
"92 | Indian Farm rorestry Development Cooperative (td. Haryana 10.12812
73 | Bhutti Weavers Cooperative Society Umited (BHUTTICO) HIMACHAL 3.68800
PRADESH
74 | Dabla Gram Seva Cooperabive Society Ltd., Kothi HIMACHAL 5.40000
PRADESH
75 | Dabla Gram Seva Cooperative Sockety Lid., Kothi HIMACHAL 15.18500
: _ PRADESH
76 | H.PState Coop.Mitg.& Consumers Fedn.Lid. HIMACHAL 54.25350
PRADESH
77 | Harsar Large Slzed Cooperative Agriculture Service Society | HIMACHAL 3.00000
Ltd. PRADESH
78 | Implementation of Integrated Cooperative Development HIMACHAL 5450889
Froject in BILASPUR District through State Government PRADESH |
79 | Implementation of Integrated Conperative Development | HIMACHAL 20962900
Project in Jogindra Nagar through State Government PRADESH
80 | Kangra Central Cooperative Bank Limited HIMACHAL 102.64600
PRADESH
81 | Talyana Gram Seva Cooperative Society Lid,, Talyana HIMACHAL 3.34800
PRADESH
82 | Talyana Gram Seva Cooperstive Society Ltd., Talyena HIMACHAL 2.37100
PRADESH
The Bagloo Cooperative Agricultural Service Soclety Lud, HIMACHAL 2.40000
PRADESH
84 | The Bahanwin Cooperative Agricultural Service Soclety Ltd. | HIMACHAL 109700
PRADESH
BS | The Barots Agricuitural Service Cooperative Society Lid., HIMACHAL (.71500
PRADESH
86 | The Barota Agricultural Servica Cooperative Society Ltd., HIMACHAL 283100
PRADESH
B7 | The Barota Hariian Agricultural Gram Service Copperative HIMACHAL 3.00000
Society Lid,, PRADESH
88 | The Bhukkar Cooperative Agricultural Service Society Ltd, HIMACHAL 030000
PRADESH
25 | The Chabutra Cooparative Agricultural Service Society Ltd. | HIMACHAL 2.60000
PRADESH
80 | The Cnhaproh Kalan Cooperative Agricultural Sarvice HIMACHAL 528300
Society Lid. PRADESH
91 | Tha Dadhol Agriculture Service Cooperative Soclety Lid. HIMACHAL 3.73300
Padyalag PRADESH
#2 | The Himachal Pradesh Stete Cooparative Agriculture & HiMACHAL 261200
Rusral Development Bank Ltd. PRADESH




93 | The Jyoli Agriculture i At i
Jyoli Ag service Cooperative Society Lid, KIMACHAL 053300
, PRADESH
34 | The Kakkar Cooperative Agricultural Service Society Ltd. HIMACHAL 4.0700 |
PRADESH -
35 | The Kakrot Cooparative Agricultural Service Society Lid. | HIMACHAL 1.73200 |
PRADESH
96 | The Khiah Cooperative Agricultural Service Seciety Ltd. HIMACHAL 1.50000
PRADESH
97 | The Krishna Agricufture Service Cooperative Society Ltd., HIMACHAL 2.79200
PRADESH |
88 | The Kuthers Coop. Agricultural Service Soclety Lid, HIMACHAL £.24000
PRADESH
98 | The Lehoul Potato Growers Cocperative Marketing and HIMACHAL 15.00000
Processing Society Lid. PRADESH
100 | The Lahr| Cooperative Agricultural Service Society Lid. HIMACHAL 1.50000
PRADESH
101 | The Majhog Khas Agricuftural Service Cooperative Sodety | HIMACHAL 2.10000 |
Lid. - PRADESH
102 | The Minjgran Cooperative Agriculture Service Sodety Ltd. HiMACHAL 2.46000 |
PRADESH
103 | The Rall Cooperative Agricuftural Service Scciety Lid. HIMACHAL 2.55000
PRADESH
104 | The Se¢ Gram Sewa Cooperathve Society Lid,, HIMACHAL 3,00000
PRADESH
105 | The Ser Balouni Agricultural Service Cooperative Soclety HIMACHAL 2.50000
Led. FRADESH
106 | The Ser Balouni Agricuitural Service Ceoperative Society HIMACHAL 200000
Ltd. PRADESH
107 | The Soharl Cooperative Agricultural Service Society Lid. HIMACHAL 1.80000
PRADESH
108 | implementation of integrated Cooperative Development JAMMU & 34.38000
Project in ICD? in Kathua District through State Governmaent | KASHMIR
108 | Mir Poultry Conp Marketing Society Ltd assisted through JAMMU & 4 25875
State Governrenk KASHMIR
110 | Shollpore Couperative Poultry Society Ltd, assisted through | JAMMU & 4.38000
State Government KASHMIR
111 | The Bright Sultan Poultry Coop. Lid., Rebban assisted JAMMU & 105.92000
through State Government IKASHMIR
112 | The Mir Poultry Coop Marketing Socety Lid. Budgamand | JAMMU & 10.18000
The Whita Rose Poultry Cooperative Soclety Ltd. Kulgam KASHMIR
assisted through Government of J&K @5.09 lakh per
Society
113 | implementation of Integrated Cocperative Development JHARKHAND 9.30718
Project in BOXARD District through State Government
114 | Implementation of Integrated Cooperative Development JHARKHAND 3.08000
Project in Deoghar District through State Government
115 | implementation of Integrated Cooperative Developrment JHARKHAND 81.45000

Projact In AUNM LA Dlstrict through State Govaramant
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II_.IB implementation of Integrated Cooperative Development | IHARKHAND 22.78000
;, Peoject in SIMDEGA District through State Government e ]
117 | Jharkhand Mahila Swawalambsi Poultry Saharkari JHARKHAND 17.11400
(

118 | Jharkhand State Coop. Lac Mktg, & Procurement Fedn JHARKHAND 28.48423
119 | Karnataka State Cooperative Marketing Fadaration Ltd. KARNATAKA 23.43750
120 Mmummrﬁjmmr District Cooperative Milk KARNATAKA, 142 67500

Producers Societies Unian Ltd.,

121 | Prathamika Krushi Pattina Sahakara Sangha Nivamitha. KARNATAKA 0.87500
Lingsdahaill _ _

122 | Shivamogga, Dvavanagere & Chitradurge Distt. Coop, Milk | KARNATAKA 11.83200

Producars Sccieties Union Ltd, :

173 | Shivemogga, Dvavanagere & Chitradurga Distt. Coop. Milk | KARNATAKA 144.99400
Producers Sacieties Union Lid. 7

124 | The Mandya Distt, Coop. Milk Producer's Societies Union KAANATAKA 296.97000

125 | The Mandya Distt. Coop. Milk Producer's Societies Union | KARNATAKA 857500
Led.

126 | Tumkur Coop. Milk Producer's Socleties Union Ltd., KARNATAKA 2907200
| 127 | Akthethars 5C8 Ltd. No. Fi514 KERALA 0.26500

128 | Alleppey Cooperative Spinning Mills Ltd. assistad through KERALA 332.29000

State Government
129 | Ambalapad SC8 KERALA 058050
130 | Ambaiathumbhegem SCB Ltd. No. 2836 KERALA 0.93750
131 | Aryanad Service Cooperative Bank Ltd, No.593 KERALA 1.98400
132 | Balal Grama Panchayat Vanitha SCB Ltd. KERALS 0.37400 |
123 | Cannanore Coop, Spinning Mills Ltd, assisted through State | KERALA 54.56000
Govermnment

134 | Cannanore Coop. Spinning Milis Ltd. assisted through State | KERALA 8446000
Govemmant

135 | Edamulsckal SCB ho.2047 KERALA 0.63400

136 | Implementation of Integrated Cooperative Development KERALA 47.36400
Project in Idukki District through State Government

137 | implementation of Integrated Cooperative Development KERALA 56.05500
Prajoct in Palakkad District through State Governmant

138 | Implementation of Integrated Cooperative Development KERALA 57.32500
Project Thrissur District through State Government

133 | Kadakam Vanitha 5CS Ltd, No5-373 KERALA 0.52500
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140 | Kerala State Coop Fedn for Fisheries Dev Ltd. KERALA 285,15000
141 | Kolkalern Service Coop. Bank LOtd,, Ne, F 1073 KERALA 0.39000
!
142 | Malappuram Coop. Spinning Mills Ltd. | KERALA 13540000
143 | Malzppuram Coop. Spinning Mills Lid, KERALA, 35.64000
144 | Muthalamada SC8 Ltd, No.F-1197 assisted through State | KERALA p 236300
Goverament |
145 | Thadukkassery SCB Ltd. NoE-534 assisted through State KERALA | 156500
Governmeant i
146 | Trichur Cooperative Spinniun Mills Ltd. assisted through KERALA ' 54.28000
State Government
147 | 60 PACS/LAMPS through DCCE MADHYA PRADESH 58.39600
148 | 60 Primary Agriculture Coop. Socy (PACS), Bhadakuhi MADHYA PRADESH 58.38000
149 | Implermnentation of Integrated Cooperative Development MADHYA PRADESH 21.47100
Project in BHOPAL District through State Government
150 | Implementation of Integrated Cooperstive Development MADHYA PRADESH B80.70300
Project in DEWAS District through State Government
151 | Impiementation of Integratad Cooperative Development MADHYA PRADESH 17.80000
Project in DHAR District through State Government
152 | implementation of Integrated Cooperztive Development MADHYA PRADESH 44,05300
Project In Harda District through State Government
153 | Implementation of integrated Cooperative Development MADHYA PRADESH 14.00000
Project In Hoshangabad District through State Government
154 | Implementation of Integrated Cooperative Development MADHYA PRADESH 147.15925
Project In Seoni District through State Government
155 | Jawaharlal Nehru Sahakar] Agricultural Produce Processing | MADHYA PRADESH 87.30700
Society Limited
156 | Sahakari Sheetgrih Sansthe Maryadit, Rau MADHYA PRADESH 23.35400
157 | Shri Shakti Vipnan Sahakari Sanstha Maryadit, Gogawa MADHYA PRADESH 11.54700
158 | ANMNKYATARA SAHAKARI SOO0T GIRANI LIMITED, SATARA MAHARASHTRA 33.12000
158 | Choundeshwari Sahakari 5aot Glrani Lid., Ichalkaranji MAHARASHTRA 9.45000
160 | Loknayak layprekash Narayan Shetkari Sahakari Soot Gienl | MAHARASHTRA 193,00000
Lird.
161 | Metro Hi-Tech Cooperative Textlle Park Ltd. MAHARASHTRA 268.05000
162 | Pune Zillna Sahakarl Dudh Utpadak Sangh Maryadit MAHARASHTRA 1.51100
163 | Shri Gajanan Sahaheri Soot Eni Maryadit MAHARASHTRA SR .ER/00D0
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"S54 T Vaikunth Mehta National institute of Co-op Management, | MAHARASHTRA 0,80000
Pune .
165 | Armed Veng Weaving Coop. Sodiety Ltd. MEZORAM 2.36000
166 | C.T. Handioom & Handicrft €S Ltd. MIZORAM 11.17200
167 | Chandmari £ast Handloom & Handicraft Coop. Society MIZORAM 14, 78000
168 | Dawrpul Vengthar H & H Coop. Society Lxd. MIZORAM 1.45000
169 | Dawrpui Vengthar H & H Coop. Society Ltd. MIZORAM 9,82400
170 | East Phaileng Consumers' Coop. Society Ltd, MIZORAM 4.50500
171 | implementation of Integrated Cooperative Development | MIZORAM 22.96000
| Project in Champhai District through State Government
172 | Implementation of Integrated Cooperative Development MIZORAM 11.95000
Project in Kolasib District through 5tate Governmant
173 | implementation of Integrated Cooperative Development MIZORAM 20.81500
Project in Lungll District through State Government
174 | Implementation of integrated Cooperative Development MIZORAM 18.36000
_ mm‘mmmnmqmmmt J
175 | Implementation of Integrated Cooperative Development MIZORAM 196,79700 |
Project inAlzawal District through State Government
7176 | Echahaba Tea Growers' Cooperative Soclety Limited NAGALAND 38.52500
177 | Implementation of integrated Coopermtive Development MNAGALAND 67, 70000
Project in KIPHIRE District through State Government
178 | implementation of integrated Cooperative Development NAGALAND 131.22100
Project in KOHIMA District through State Government
179 | impiementation of Integrated Cooperative Development NAGALAND 44.54800
Project In LONGLENG District through State Government
180 | implementation of Integrated Cooperative Development NAGALAND 54.52400
Project in PEREN District through State Government _
181 | Implementation of integrated Cooperative Development NAGALAND 113.75950
Project in TUENSANG District through State Government
182 | Nagaland State Cooperative Bank Ltd. MNAGALAND 393.9p000
183 | Bhogaral Chackpalasla Service Cooperative Society Ltd. CDISHA 8.00000
. = == |
184 | implemantation of Integrated Cooperative Development ODISHA B4.76200
Project in Angul District through State Govermment
185 | implementation of Integrated Cooperative Deveiopment ODISHA 90.19113
Project in mmm:wmemm 7
185 | farasingha Service Cooperative Society Ltd. QDISHA 200000
L:l.t:r Handhsl Sarvice Coasparative Society Lid. CDISHA 1.98900
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185 | Khalari Service Cooperative Society Lid., Angud ODISHA 4,03000

189 | Kumurlsingha Service Cooperative Soclety Lid,, ODISHA 4,07

190 | SELF EMPLOYMENT MAHILA COOPERATIVE ORGANISATION | ODISHA 1.50000
LTD.

191 | SELF EMPLOYMENT MAHILA COOPERATIVE ORGAMISATION | ODISHA 0.50000 |
LTD.

192 | Shradhapur Service Cooperative Society Ltd ODISHA 8.00000

hss The Nuzhata Service Cooperative Society Ltd. ODISHA 4.00000

1894 | Turanga Service Cooperative Society Lid., Angul ODISHA 2.068700

195 | Promotional and Development Expenditure incurred at OTHERS 132.93712
LINAC

196 | Pramotionzl and Development Expenditure incurred at OTHERS 142.79359 |
LINAC

197 | Promotionai and Development Expenditure incurred on OTHERS B7.64351
Fublicty by NCDC

198 | Promotional and Development Expenditure incurred on OTHERS 7471353
Publicty by NCDC

| 199 | RKVY Expenditure OTHERS 67.95376

200 | RKVY Expenditure OTHERS B.02587

201 | Pmotional and Development Expenditure incurre on OTHERS 11.04300
Training & Education by NCDC

202 | Pmotional and Development Expenditure incurre on | OTHERS 9.51478
Training & Education by NCDC

203 | Training expanditure on Irtg. Coop. Dev. Projects at LIMAC | DTHERS 4 58000

204 | Training expenditure on intg. Coop. Dev. Projects at LINAC | OTHERS 21.19800

205 | Ajmer Sahakari Upbhokta Wholesale Bhandar Ltd. RAJASTHAN 0.02400 |

206 | Ajmer Zila Dugdh Utpadak Sahakari Sangh Ltd, RAIASTHAN 882.56700

207 | Bhilwara Zila Dugdh Utpadak Sahkarl Sangh Ltd. RAJASTHAN 153.12700

2C8 | Implementation of Integrated Cooperative Davelopment RAJASTHAN §7.96505
Project in BANSWARA District through State Government

209 | implementation of integrated Cooperative Development RAJASTHAN 96.18500
Project In Barmer District through State Government

210 | Impiementation of Integrated Cooperative Development RAJASTHAN 46.86500
Project in BHARATPUR District through State Government

211 | implementation of Integrated Cooperative Development RAJASTHAN 14.49100
Praject in Churu District through State Government
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Project in Nigirl District through State Government

12 | Implementation of Integrated Cooperative Development RAJASTHAN 15.00000
| Project in Dhalpur District through State Government
Project in Dungarpur District through State Government
214 | Implementation of integrated Cooperative Development | RAJASTHAN 56.09500
i Project in Jalpur District through State Government
' 215 | Implementation of Integrated Cooperative Development RAJASTHAN 36.70500
Project In Kota District through State Government _
216 | implemantation of integrated Cooperative Development RAJIASTHAN 106.68000
Project in PALI District through State Government
217 | implementation of Integrated Cooperative Development RAJASTHAN 33.700€0
Project in RAJSAMAND District through State Govarmnment
218 | Implamentation of Integratad Cooperative Development RAJASTHAN 218.60441
Project in SIKAR District through State Government
219 | implementation of Integrated Cooperative Develapment RAJASTHAN 163.50000
Projact in Sri Ganganagar District through State
Government ,
220 | implementation of integrated Cooperative Development RAJASTHAN 3070000
Project in Udaipur District through State Government
221 | Sri Karanpur Kray Vikeay Sshakari Samiti Ltd, RAJASTHAN 6.26300 |
222 | The Ajmer Cooperative Marketing Society Limited RAJASTHAN 264100
223 | The Ajmer Cooperative Marketing Society Limited RAIASTHAN 5.00000
224 | The Rajasthan Staie Coop. 8ank Lid, RAJASTHAN 10932300
225 | Udaipur Sahekari Upbhokta Wholesale Bhandar Lid. RALASTHAN 11.21600
226 | Anna Cooparative spinning Mill Ld, TAMIL MADYU 183.06000
227 | implememation of integrated Cooperitive Developmaent TAMIL NADU 134,52800
Praject in Chennal District through State Government
228 | Implementation of integrated Cooperative Development | TAMIL NADU 1414100
Project in Dindigul District through State Govemmant
129 | Implementation of integratad Cooperstive Development TAMIL NADU 127 66000
Project in KANYAKUMARI District through State
Government
230 | Implementation of Integrated Cooperative Development TAMIL NADU 20.01100
Project in Karur District through State Government
231 | impiementation of integrated Cooperative Development TAMIL NADU 7.75000
Project in Madural District through State Government
132 | implementation of Integrated Cooperative Development TAMIL NADL 17.52100
Project in NAGAPATTINAM District through State
Govermment ,
233 | implementation of intagrated Cooperative Development TAMIL NADU 140.52000
Praject in NAMAKKAL DISTRICT through State Government |
234 | implementstion of Integrated Cooperative Developmant TAMIL MADL 15.41200
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235 | Implementation of Integrated Cooperative Development | TAMIL NADU 13.69782 |
Project in Sivgangai District through State Governmant

135 | Implemencation of integrated Cooperstive Development TAMIL MADU 93p- 7
Pr0jactin TRIRMALLLR Dictrctthrough Cuta Covammmani

237 | Implementation of integrated Cooperative Development TAMIL NADU 35.63818
Project In Tirunelvell District through State Govermens *l

238 | The Bherathl Cooperative Spinning Mils Ltd. TAMIL NADU 155.43000 |

239 | The Xarmyakumari District Coop. Spinning Mills Lid, TAMIL NADU 187 64000

240 | The Krithnagir District Cooperative Spinning il TAMIL NADY 166.19000

241 | The Pudulicottai district Cooperative Spinning Mill TAMIL NADLU 181,18000

242 | Andhra Pradsesh Sheep and Goat Development Coop. TELANGANA 414.85000

243 | Implementation of integrated Cooperative Development | TELANGANA 81.03100
Praject in Khammam District through State Government

244 | Implementation of Integrated Cooperative Development TELAMGANA 47.14500
Project in Rangareddy{Hyderabad) District through State
Government :

245 | Konapoor Primary Agricultural Cooperative Cradit Society TELANGANA 4.70000
Ltd,

246 | Mulkanoor Cooperative Rural Credit & Marketing Society | TELANGANA 57.08900
Ltd.

247 | Mutkangor Cooperative Rural Credit & Marketing Sodety TELANGANA 3.02900
L:'d!

248 | Primary Agricultural Cooperstive Society Ltd, Chennaraopet | TELANGANA 9.25000

149 | Primary Agricuftural Cooperative Society Ltd,, Dhannasari TELANGANA 3.00000

150 | Primary Agrucuttural Cooperative Society Ltd, Thormar TELANGAMA 0.80000

351 | Telangana State Cooperative Oilseeds Growers' Federation | TELANGANA 388,76000
Ltd _

252 | Telangana 5tate Cooperative Ofiseeds Growers' Federation | TELANGANA 50.00000
Lid.

253 | Telangana State Sheep & Goat Development Coop. Fed. TELANGANA 1828.13736
Lid,,

754 | Telangana State Sheep and Gozt Dev_Coop. Fadn, TELANGANA 393.18000 |

255 | The Andhra Pradesh State Handioom Weavers' Cooperative | TELANGANA 359,00000

255 | The Gattududdenapalil Large Sized Cooperative Credit TELANGANA 15.74100
Sodiety Lid.

257 | The Gattududdenapalil Large Sized Cooperative Credit TELANGANA 3.38250
Sodety Lid.

258 | The Gattududdenapalil Large Slzed Cocperative Cradit TELANGANA 0.75100
Society Ltd

B —
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39 | The Tadla Rampoor Primary Agricultural Cooperative | TELANGANA 12.14700
Soclety Ltd. ;
| 260 | The Tadl2 Rampoor Primary Agricultural Cooperative | TELANGANA 5.11800
Society Ltd.
261 | The Tadia Rampoor Primary Agricultursl Cooperative TELANGANA 4.35200
Saciety Lid.
262 | Dist. Cooperative Development Federation Limited, UTTAR PRADESH 1.85000
Muzaffamagar
263 | implementation of integrated Cooperative Development UTTAR PRADESH 0.24000
Project in Bijnore District through State Government
264 | Implementation of Integrated Cooperathve Development | UTTAR PRADESH 12.31100
Project in Malnpuri District through State Government |
265 | Mirzamurad LS § UTTAR PRADESH 4.51000
266 | Parmandapur Sadhan Sahkarl Samiti UTTAR PRADESH 5.70200
167 | Uttar Pradesh Cooperative Federation Ltd. (PCF} UTTAR PRADESH 132.43700
268 | District Coaperative Bank Ltd,, Dehradun UTTARAKHAND 2000000
268 | Implementation of Integrated Cooperative Development | UTTARAKHAND 7698400
Project in Nainital District through State Government
270 | Nainital District Cooperative Bank Ltd. UTTARAKHAND 20.00000
271 | Uttarskhand State Coop Federation Ltd, (UCF) UTTARAKHAND 4,97500
272 | Zila Sahkarl Bank Ltd., Kotdwar UTTARAKHAND 10,00000
273 | Dharmapur Samabay Krishi Unnayan Samity Ltd, WEST BENGAL 4.00000
274 | Kulingram-O-Beler Dhanyakuria 5.5, Ltd, WEST BENGAL 400000
275 | Ramnagar Block | & Il Coop. AMS Ltd. WEST BENGAL 2.50000
276 | W. B. State Fishermen Coop. Federation (BENFISH) WEST BENGAL 7.23900
277 | W, B. State Fishermen Coop. Federation (BENFISH) WEST BENGAL 14.85000
778 | West Bengal State Fisharmen's Coop.Fedn. Ltd. WEST BENGAL 7.37000
279 | West Bengal State Fishermen's Coop.Fadn, Ltd, WEST RENGAL 71433000
Yotz 20306.12757
4
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Socleties / Projects assisted through State Government by National
Cooperative Development Carporation (NCDC) : 2018-19

Rs. in lakh
5L | Saciety/ Project (sssisted through State Government) STATE ] Grants
Mo, digbursed
201619 |
1 | implementation of Integrated Cooperative Development ANDHRA 199.85700
Praject in CHITTOOR district through State Government PRADESH
7 | Implementation of Integrated Cooperative Development ANDHRA 141 88R00
Project in KURNOOL DISTRICT through State Government PRADESH
3 | Implemantation of Integrated Cooperative Development ANDHRA 91.83400
Froject n The District Coop, Kakinada district through State | PRADESH
Government
4 | Arunachal Pradesh Cooperative Agricultural Federation ARUNACHAL 113.75000
PRADESH
5 | The Assam Cooperative Jute Milis Limited ASSAM 292.11000
& | Blhar State Coop. Milk Producers' Federation Ltd., BIHAR 57.87900
7 | implementztion of Integrated Cooperative Development BIHAR 1405.87300
Project in AURANGABAD District through State Government
E | Implementztion of Integrated Cocperative Development BIHAR 41.40200
Project in Motiharl District through State Government
2 | Impiementation of Integrated Cooperative Development BIHAR 23.92400
Project in Vaishafl District through State Government
10 | Bifha Cooperative Marksting Society Ltd, CHATTISGARH 3.81000
11 | Mational Council of Applied Economic Research (NCAER) DELAI 5.04736
12 | Banaskantha Diit. Cooperative Milk Producers Union Ltd. GLUARAT 1650.64700
13 | Bharuch District Cooperative Milk Producers' Union Ltd. GUJARAT 71.19700
14 | Bharuch District Cooperative Milkk Producars' Unfon Ltd. GUJARAT 30.40300
15 | Bharuch District Cooperative Milk Producers’ Union Ltd. GUIARAT 20.66000
16 | Kalra District Cooperative Milk Praducers Union Lid. GUIARAT 3.58000
17 | Kaira District Cocperative Milk Producers Unlon Ltd, GUIARAT 23,20000
18 | utch District Cooperstive Milk Producers Union Lid, GUIARANT 123 85400
19 | Sabarkantha Distt. Coop. Milk Praducers’ Union Lid. GUIARAT 10.16755

-
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30 | Sabarkantha Distt. Coog. Milk Producers’ Linion Ltd,  GUUARAT §2.40000
21 | Sabarkantha Distt. Coop. Milk Producers’ Union Ltd. GUJARAT 17.63226
22 | Sabarkantha Distt. Coop. Milk Producers' Union Lid, GUJARAT 14.45681
23 | Sabarkantha Distt. Coop. Milk Producers' Union Lid. GUJARAT 1568829
24 | Sabarkantha Distt. Coop, Milk Praducers' Union Ltd. GLUARAT 097485
75 | Sabarkantha Distt. Coop. Milk Producers' Union Ltd. | GUJARAT 1.26060
26 | sabarkantha Distt. Coop. Milk Producers' Union Ltd. GUJARAT 16.50399
17 | sabarkantha Distt, Coop. Milk Producers’ Union Lid, GUJARAT 18,54695
28 | sabarkantha Distt Coop. Milk Producers’ Union Lid, | GuIARAT 12.29184
29 | Sabarkantha Distt. Coop. Millkk Producers’ Union Ltd. GUJARAT 14.60398
30 | Shr Arbudenagar (Ba) Mahils Dudh Utpadak Sahkarl Mangall | GUJARAT 5.80000
Ltd
31 | Surat District Conperative Milk Producers Union Ltd. GUIARAT 1489000
32 | Surat District Cooperative-MIilk Producers Union Lid, GUIARAT 2357000
33 | implementation of Integrated Cooperative Development HARYANA 11.68100
Project in REWARI District through State Government
34 | Bhuttl Weavers Coaperative Society Limited (BHUTTICO) HIMACHAL 147815
PRADESH
35 | Bhutti Wesvers Cooperative Society Limited (BHUTTICO) HIMACHAL 0.32609
PRADESH
36 | H.P.State Coop.Midg. & Consumers Fedn.Ltd. HIMACHAL 20.33300
PRADESH
37 | inplementation of integrated Cooperative Development HIMACHAL 31396400
Project in Jogindra Nagar district through State Govemment | PRADESH
38 | implementation of Integrated Cooperative Development HIMACHAL 269.98400
Project in Kangra District through State Government PRADESH
impiementation of integrated Cooperative Development HIMACHAL 13814500
| Project in Kullu District through State Government PRADESH
40 | Implemantation of integrated Cooperative Development HIMACHAE 796.56500
| Project = umm Dilaerics M\-ﬁ hl!. Govarnmant | PRADESH
41 | implemeniation of integrated Cooperative Development HIMACHAL 134 B3600
Project ln Shimla District through State Government PRADESH
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42 | Kengra Central Cooperative Bank Limited HIMACHAL 22.65000
PRADESH
43 | Mountain Farming Public Weifare & Development Coop. HIMACHAL 12 Y
Society Ltd. PRADESH
| #4 | The Gahallian Cooperative Agricultural Service Soclety (td. | HIMACHAL 4.13200
PRADESH
45 | The Himachal Pradesh State Cooperative Agriculture & Rural | HIMACHAL 13.85900 |
Development Bank Ltd, PRADESH
" 46 | The Jhaniari Devi Coogerative Agricultural Service Society Ltd, | HIMACHAL 3.38000
PRADESH
47 | The Karui Cooperative Agriculturs] Service Saciety Ltd, HIMACHAL 3.51000
PRADESH
The Kuthera Conp, Agricultural Sarvice Society Ltd. HIMACHAL 0.20000
PRADESH
49 | The Kuthera Coop. Agricuftural Service Society Ltd. HIMACHAL 5.70000
FRADESH
The Lambri Cooperative Agricultural Service Society Ltd, HIMACHAL 3.90000
PRADESH
51 | The Tihra Cooperative Agricultural Service Saciety Ltd. HIMACHAL 3.50000
PRADESH
52 | Implementation of Integrated Cooperative Deveiopment JHARKHAND 82.75100
Frojec: in Chaira District through State Government
53 | AMARGOL PRATHAMIKA KRUSH| PATTINA SAHAKARI SANGH | KARNATAKA 5.00000
MIYAMIT
54 | The Mandya Distt Coop. Milk Producer's Societies Union Ltd. | KARNATAKA 70.50000
53 | Badaduka Vanitha CS Mo 5-348 KERALA 0.73900
56 | Kerala State Coop Fedn for Fisheries Dev Ltd. KERALA 175.65500
57 | Implementation of Integratec¢ Cooperative Development MADHYA 6798000
Project in BHOPAL District through State Government PRADESH
58 | Implementation of Integrated Cooperative Development MADHYA 207.61100
Project in Chhatarpur District through State Government PRADESH
58 | Implementation of Integratad Cooperative Development MADHYA 12 27723
Project in MOREMA District through State Government PRADESH
60 | Implementation of Integrated Cooperative Development MADHYA 172.26900
Project in SATNA Disgrict through State Government PRADESH
61 Implementation of Integrated Cooperative Development MADHYA 34946900
Froject In SHEOPUR District through State Governmeant PRADESH
B2 | implamentation of Integrated Cooperative Development MADHYA 33,81800
Project In SHVBURL Distrlet through State Governmant PRADESH
63 | Marketing Cooperative Society Ltd., Mersingngarh MADHYA 20.00000
PRADESH
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""64 | Sahakari Shestgrin Sanstha Maryadit, Rau MADHYA 2 43000
PRADESH
65 | Sahakari Sheetgrih Sanstha Maryadit, Rau | MADHYA 5,18000
PRADESH
56 | Sahakari Sheetgrih Sanstha Maryadit, Rau MADHYA 4.30000
PRADESH
87 | Babasahed Natk Kapus Utpadak Sahakari Soot Gimi Umited | MAHARASHTRA 6179561
28 | Bahasaheb Naik Kapus Utpadak Sshakari Soot Gimnl Limited | MAHARASHTRA 182.00000
69 | Metro Hi-Tech Cooperative Textile Park Ltd, MAHARASHTRA 4528000
Pune Zillha Sahakari Dudh Utpadak Sangh Maryadit MAHARASHTRA 21.50900
71 | Shree Mahesh Cooperative Spinning Mills Limited MAMARASHTRA 1407000
72 | Shwi Gajanan Sehakari Soot Girni Maryadit MAHARASHTRA 24.32000
73 | Tapi Shetkari Sahakari Sootgirni Limited MAHARASHTRA 12.19400
T4 | vakunth Mehta National Institute of Co-op Management, MAKARASHTRA 0.30000
| Pune
75 | Fast Khashi Hill Distt. Coop. Milk Unlon Ltd. assisted through | MEGHALAYA 1347.00000
State Government
76 | implementation of Integrated Cooperative Development NAGALAND 77.05300
Project In KIPHIRE District through State Government
77 | Implementation of integrated Cooperative Development NAGALAND 146.39700
Praject in KOHIMA District through State Govemment
78 | implementation of integrated Cooperative Devalopment NAGALAND 3400000
Project in LONGLENG District through State Government
79 | Implementation of Integrated Cooperative Developmant MNAGALAND 42 58000
Project In PEREN District through State Government
B0 | Implementation of integrated Cooperative Development NAGALAND 99.00000
Proiect in TUENSANG District through State Government
81 | Bhubaneswar Regional Cooperative Marketing Society Lid. ODISHA 6.00000
B2 | Gunaibasan Service Cooperative Saclaty Ltd, "DDISHA 8.00000
83 | Kasabe Kamsarca Service Cooperative Society Ltd. ODISHA 2.00000
B4 | Purupattampur Service Cooperative Sodety Lid., Hatsar{sa ODISHA, B.OBO00
85 | Turanga Service Cooperative Society Ltd., Angul ODISHA 2.05700
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26 | promotionzl and Development Expenditure incurred at LINAC | OTHERS 18304174
' . ¥
l] imﬂmlﬂﬂ]l JM MMI“ Méﬁﬁm nncurreJ al “lu.g 61‘1112&5 1445 7T
88 | Promotional and Development Expenditure incurred on OTHERS 104 46147
Fublicty oy NCDT
89 | Promotionai and Development Expenditure incurred on OTHERS 53,1384
Bublicty oy NCDC
90 | Promotionzl and Development Expenditure incurred at LINAC | OTHERS 19,53656
21 | Promotional and Development Expenditure incurred at LINAC | OTHERS 2B.96751
82 | Tralning expenditure on Intg. Coop. Dev. Projects at LINAC | OTHERS 19.35732
93 | The Punjab State Coop. Milk Producers’ Federation Ltd. PUNIAB 411.40800
84 | Ajmer Zila Dugdh Utpadak Sshakari Sangh Ltd, RAJASTHAN 526.94200 |
85 | Bhilwara Zita Dugdh Utpadak Sahkari Sangh Ltd. RAJASTHAN 0.46100
96 | Dhaban Gram Sewa Sahakari Samiti Lid, RAJASTHAN 0.07800
97 | implementation of Integrated Cooperative Development RAIASTHAN 19.79200
Project in JALORE District through State Government
98 | XOTPUTL KRIYA VIKRIYA SEMKARI SAMITI LIMITED RAJASTHAN 0.09800
99 | MASIRABAD COOPERATIVE MARKETING SQOCIETY LTD. RAJASTHAN 0.05500
iC0 | Implementation of Integrated Cooperative Development TELANGANA 12.15500
Project in Khammam District through State Government
101 | Konapoor Primary Agricultural Cocperative Credit Society Lid, | TELANGANA 0.79903
102 | Mulkanoor Cooperative Rural Credit & Marketing Society Ltd, | TELANGANA 13.61000
103 | Mulkanoor Cooperative Rural Credit & Marketing Society Ltd. | TELANGANA 57.32%00
iD4 | Primary Agricultural Cooperative Credit Sodety Lid. Mellipaka | TELANGANA 0.24105
105 | Primary Agricultural Cooperative Credit Soclety Ltd. Nellipaka | TELANGANA 0.58000
106 | Primary Agricultural Cooperative Soclety Ltd. Chennarsopet | TELANGANA 0.37000
107 | Telangana State Cooperative Dilseeds Growers' Federation | TELANGANA £38.55300

Lid.

H
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'|.108 | Talangana State Cooperative Oilseeds Growers' Federgtion | TELANGANA 187.40200
Ltd.

109 | Telangana State Flshermen Co-op. Socletics Federation Ltd, | TELANGANA 52.40000
110 | Telangsna State Sheep & Goat Development Coop. Fed. Lid,, | TELANGANA 170.45000
111 | The Tadla Rampoaor Primary Agricuitural Cooperstive Society | TELANGANA. 3.89936

Ltd.
112 | Bahraich District Cooperathe Bank Ltd, UTTAR PRADESH 144100
113 | Basti Zila Sahakari Bank Limited UTTAR PRADESH §.35300
114 | Deoria Kasia District Cooperative Bank Ltd,, Deoria UTTAR PRADESH 12.25400
115 | District Cooperative Bank Ltd,, Varanasi UTTAR PRADESH 1,17500
116 | Fatehpur District Cooperative Bank Lid. UTTAR PRADESH 1.73200
117 | Hardol District Cooparative Bank Lid, UTTAR PRADESH 1.87300
118 | Implementation of Integrated Cooperative Deveiopment UTTAR PRADESH 67.02800
Project in Ambedkamagar District through State Government _
115 | implementation of Integrated Cooperative Development UTTAR PRADESH 35.32000 |
Project in Barellly District through State Government
120 | Implementation of Integrated Cooperative Development UTTAR PRADESH 21.80000
Project in HATHRAS District through State Govermnment
121 | implementation of integrated Cooperative Development UTTAR PRADESH 24.97500
Project in MEERUT District through State Governmant
122 | Rampur District Coaperative 8ank Limited UTTAR PRADESH 7.18000
123 | Sultanpur Zifa Sahakar] Bank Lid. UTTAR PRADESH 1.29100
124 | Zis Sahakari Bank Limited, Ballia UTTAR PRADESH 1.23100

| 125 | Zila Sahakarl Bank Limited, Sidgharth Nagar UTTAR PRADESH 0.08800
126 | Zlla Sahakari Bank Lid., Azamgarh UTTAR PRADESH 6.49600
127 | Zia Sahalcar Bank Ltd., Ghagpur UTTAR PRADESH 570400
128 | Zils Sahakarl Bank Ltd., Gorakhpur UTTAR PRADESH 8.97300
122 | ZiAm Sahakard Bwnk Lid,, Jaunpyr UTTAR PRADESH 6.62200

-




130 | Zila Sahakari Bank Lt¢,, Sitapur UTTAR PRADESH 2315400
131 | District Cooperative Bank Ltd,, Dehradun UTTARAKHAND 20,07
132 | District Cooperative Bank Lid., Haridwsr UTTARAKHAND 20.35600
r_B?- Mainital District Cooperative Bank Lid. UTTARAKHAMD 28.53000
134 | Zila Szhkari Bank Ltd,, Kotdwar UTTARAKHAND 14.03800
135 | 7631 PACS assisted through State Government WEST BENGAL 100.00000 :l
135 | 1000 PACS assisted through State Government WEST BENGAL wumumj
137 | Sultanpur Samabay Krishi Unnayan Samiti Limited WEST BENGAL 200000
138 | West Bengal State Fishermen's Coop.Fedn. Ltd. WEST BENGAL A430,13000
Total 1321261496
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Societies / Projects assisted through State Government by National
Cooperative Development Corporation (NCDC] : 2019-20

Rs, In lakh
i, | Soclaty/ Project (assisted through State Governmant) STATE ' Grants
No. disbursed
during 2012-
20
1 | Ellon Hinengo Limited A& N ISLANDS 70.0600
2 | ANDHRA PRADESH SHEEP & GOAT DEVELOPMENT ANDHRA 347.0220
COOPERATIVE FEDERATION PRADESH
3 | implementation of Integrated Cooperative Development ANDHRA 175.5000
Project in West Godawari District through State Government | PRADESH
& | Indira Krantl Mutuglly Aided Coop. Consumer Stores Ltd, ANDHRA 1.9750
PRADESH
5 | The Kommugudem Large Sized Cooperative Credit Society ANDHRA 3.5000
Led, PRADESH
5 | The Kommugudem Large Slzed Cooperative Credit Society | ANDHRA 3,5000
Led, PRADESH
7 | LOWIT VALLEY AGRO HORT. INDL. COOP. SOCY. LTD, ARUNACHAL 168,7500
PRADESH
8 | The Assam Cooperative Apex Bank Umited ASSAM 3982570
3 | 8463 PACS for Farm Machinery Hub assisted through State | BIHAR 500.0000
Governmedd
10 | Bihar State Coop. Milk Producers’ Federation Ltd,, BIHAR 70.0000
11 | Biher State Coop. Milk Producers’ Federation Ltd., BIHAR 55.0000
12 | Bihar State Coop. Milk Praducers' Faderation Ltd., BIHAR 2200000
13 | Bihar State Cooperative Milk Producers' Fedn Lid. BIHAR 42,5815
14 | Vaishal Patiiputra Dugdh Utpadek Sehakari Sangh Ltd. BIHAR 25.0000
15 | Bitha Cooperative Marketing Society Ltd. CHATTISGARH 2,9900
16 | Chhatisgarh State Coop. Mkig. Fedn. Ltd. CHATTISGARH 317371
17 | Goa Bagayatdar Sahakar| Khared| Vikri Sanstha Maryadit GOA 24630
18 | Arbudanagar Dudh Utpadek Sahakad Mandli Lid. GUIARAT 3.7500
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19 | Rharuch Dictriet (ooerative Milk Producers' Union Lid,

GUJARAT 27.1650 |

20 | 8haruch District Cooperative Milk Producers' Union Ltd. GUJARAT 10 a“_v'l|
21 | Bharuch District Cooperative Wik Producers’ Union Ltd. GUIARAT 14,4570
22 | Bharuch District Cooperative Milk Producers’ Union Lid. GUIARAT 0.3580

23 | Bharuch District Cooperative Milk Producers' Union Ltd. GUJARAT 21.5850 |
24 | Bharuch District Cooperative Milk Producers’ Union Ltd. GUIARAT 14,6660
25 | Kalra District Cooperative Milk Producers Union Ltd. GUJARAT 61.5100
26 | Kaira District Cooperative Milk Producers Union Ltd. GUIARAT 9.4750
27 | Kaira District Cooperative Milk Producers Union Ltd. GUJARAT 44,9880
28 | Kaira District Cooperative Milk Producers Union Ltd. GUIARAT 49,2080
29 | Kaira District Cooperative Milk Producers Union Ltd. GUIARAT 22.9000
30 | Khodiyamagar Dudh Utpadaik Mahila Sahakar MandliLtd. | GUJARAT 2.1900
31 | Kutch District Cooperative Milk Producers Union Ltd. GUJARAT 14.4500
32 | Kutch District Cooperative Milk Producers Union Ltd, GUIARAT 17,5090
33 | Kutch District Cooperative Milk Producers Union Lté. GUIARAT 208.3640
34 | sabarkantha Distt. Coop. Milk Producers’ Union Ltd, GUIARAT 43,5530
35 | Sabarkantha Distt. Coop. Wilk Producers Union Ltd. GUIARAT 7.7865
36 | Sabarkantha Distt. Coop. Milk Producers’ Unlon Ltd. GUJARAT 50.3980
37 | Sabarkantha Distt. Coop. Milk Producers' Union Ltd. GUIARAT 0.8177
38 | Sabarkentha Distt. Coop. Milk Producers’ Union Ltd. GLIARAT 2.6648
38 | Sabariantha Distt, Coop. Milkk Producers’ Union Lid. GUIARAT 2.3890

ys



40 | Sabarkantha Distt. Coop. Milk Praducers' Union Ltd. GUIARAT 53716
41 | Sabarkantha Distt, Coop. Milk Producers’ Union Ltd, GUIARAT 0.6180
42 | sabarkantha Diste. Coop. Milk Producers' Union Ltd. GUIARAT 31500
43 | Sabarkantha Distt Coop. Milk Producers’ Union Ltd. GUIARAT 3.9045
44 | Sabarkantha Distt, Coop. Mitk Producers’ Union Ltd. GUIARAT 64582
45 | Surat District Cooperative Mitk Producers Union Ltd. GUIARAT 309200
45 | Surat District Cooperative Milk Producers Union Ltd, GUIARAT 45370
47 | Surat District Cooperative Milk Producers Union Ltd. GUJARAT 53700
43 swommp-ratmmvrodm Union Ltd. GUIARAT 24220
45 | Surat District Cooperative Milk Producers Union Ltd. GLUARAT 302790
50 | Surat District Cooperative Milk Producers Union Lrd, GUIARAT 0.9130
51 | Surat District Cooperative Milk Producers Unian Ltd. GUIARAT 49,8000
52 | Surat District Cooperative Milk Producers Union Ltd. GUJARAT 126.3060
51 | Surat District Cooperative Milk Producers Union Ltd, GLIARAT 1.5730
54 | implementation of integrated Cooperative Development HARYANA 12.87%0
Project in Ambala District through State Government
55 | Implementation of Integrated Cooperative Development HARYANA 6.7235
Project in BHIWARNI| District through State Government
56 | implementation of Integrated Cooperative Development HARYANA 13,5625
Praject in Fatehabad District through Stste Government '
57 | Implementation of Integrated Cooperative Development HARYANA 15.7454
Project in Hisar District through State Government
58 | Bhuiti Weavers Cooparative Socety Limited {BHUTTICO) HIMACHAL 2.0000
 PRADESH
59 | Bhutti Weavers Cooperative Society Limited (BHUTTICO) HIMACHAL 3.0549
PRADESH
60 | Bhuttl Weavers Cooperative Socety Limied (BHUTTICO} HIMACHAL 1.2300
PRADESH




&1 | Bhuttl Weavers Cooperative Society Limited (BRUTTICO) HIMACHAL 16739
PRADESH
62 | H.P. State Coop. Market'ng end Cons. Fedn. Lid, HIMACHAL 50 7]
PRADESH
63 | H.P.State Coop. Mitg & Consumers Fedn,Ltd. HIMACHAL 56.2195
PRADESH
B4 | Implemantation of Integrated Cooperative Development HIMACHAL 21.5340 |
Project in Sirmaur Sistrict through State Government PRADESH
85 | The Annapurna Agri Cradit, Tourism, Trensport, Edu. & HIMACHAL 5.2000
Heaith Coop. Soc. ltd, PRADESH
56 | The Bajroh Cooperative Agricultural Service Seciety Ld. HIMACHAL 2.8000
PRADESH
57 | The Bhalwani Cooperative Agricuiture Service Society Ltd. | HIMACHAL 3.6400
PRADESH
68 | The Dakhyut Agricultural Cooperative Society Lid,, HIMACHAL 10.0000 |
PRADESH
€9 | The Dehlan Cooperative Agricultural Service Soclety Lid. HIMACHAL 13480
PRADESH
70 | The Himachal Pradesh State Cooperative Bank Ltd. HIMACHAL 50.0000
PRADESH
71 | The Kuthera Coop. Agricultural Service Society Lid. HIMACHAL 0.2000
PRADESH
72 | The Legmanwin Cooperative Agricultural Service Soclety Ltd. | HIMACHAL 7.6000
PRADESH
73 | The Mehri Kathla Agricultural Service Cooperative Sodety HIMACHAL 3.0000
Ltd. PRADESH
74 | The Pedem Cooperative Agricuitural Service Soclety Lid. HIMACHAL 2.8000
PRADESH
75 | The Rama Agricuiture Senvice Cooperalhve Society Lid. HIMACHAL 2.8000
PRADESH
76 | The Saloh Cooperative Agricultural Service Soclety Ltd, HIMACHAL 3.0000
PRADESH
77 | The Santokhgarh Cooperative Agricultural Service Socisty | HIMACHAL 3.5000
Ltd. PRADESH
78 | The Tikkari Cooperative Agricultural Service Society Ld. HIMACHAL 2.4000
PRADESH
79 | The Uttap Cooperative Agricultural Service Society Ltd, HIMACHAL 3.4840
PRADESH
80 | Implementation of Integrated Coopsrative Development JHARKHAND 138.2340
Project in Chatra Distriet through State Government
BL | Implementation of Integrated Cooperative Development JHARKHAND 58.7050

Prolect in Kederma District through St=te Governmant

L



82 | Implementation of Integrated Cooperative Developmant JHARKHAND 167.1500
Project in PALAMU District through State Government

83 | Iharkhand Mahila Swawslambi Poultry Saharkarl essisted JHARKHAND 115.1400

34 | Attikodige Primary Agricultural Cradit Cooperative Society | KARNATAKA 1.0700
Ld,,

85 | Bettagere Prathamika Krushi Pattina Szhakara Sangha KARNATAKA 1.5790
Miyamitha

86 | Kavadi Primary Agriculture Credit Cooperative Society Lid. | KARNATAKA 1.5000

87 | Prathamika Krushi Pattin Sshakari Sanghs Niyamitha, Bevur | KARNATAKA 0.8050

28 | Prathamika Krushi Pattina Sahakara Sangha Niyamitha, KARNATAKA 1.4000

| Begar

Prathmik Krushi Pattin Sahakarl Sangh Niyamit, Bllagl Cross-1 | KARNATAKA 1.4410 |

90 | Prathmik Krushi Pattina Sahakara Sangh Niyamitha, lambagl | KARNATAKA 1.7950
B

91 | Shivamogga, Dvavanagere & Chitradurga Distt. Coop. Milk | KARNATAKA 108.1680
Producers Sociaties Union Ltd ‘

52 | Shivamogga, Dvavanagere & Chitradurga Distt. Caop. Milk KARNAT% 46.4360
Producers Societies Union Ltd,

93 | The Mandya Distt. Coop. Milk Producer's Socleties Unlon KARMATAKA 97.5610
Lid.

94 | Vakkaieri Sericufturists Cum-Farmers Service Cooperative KARNATAKA 1.4790
Socaity Ltd.

95 | Alleppey Cooperative Spinning Mills Ltd., KERALA B4.0000

96 | Aryanad Service Cooperstive Bank Ltd. No.533 KERALA 0.5000

47 | Cannanore Coop. Spinning Mills Ltd. KERALA 31,3800

S8 | Implementation of Integrated Cooperative Development KERALA 4.5890
Project in iduklki District through State Government

99 | Kerala State Coop Fedn for Fisherias Dav Ltd. KERALA 78,1950

100 | Kerala Ssate Coop Eedn for Fisheries Dav Ltd. KERALA 130.0000

101 | Kulssekharapuram SCB No.O-218 KERALY L6400

102 | Malappuram Coop. Spinning Mills Lad. 10.0000

KERALS
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103 | The Melabar Loop Textiles Lid,, MALcoTER) KERALA ; 25.0000 |
104 | Trichur Cooperative Spinniun Mille Ltd, KERALA [ 3=
_ |
105 | 60 PACS/LAMPS assistec through DCCR MADHYA t 15,4710
PRADESH ‘
il ey
106 | Implementation of Integrated Cooperative Development MADHYA 147.6310
Project in DEWAS Distric: through State Government PRADESH
107 | implementation of Integrated Cooperative Development MADHYA 67,7510
Project In DHAR DISTRICT through State Governmant PRADESH
108 Implementation of integratad Cooperative Developmeant MADHYA 35.141?\
Project in Harda District through State Governmant PRADESH
108 | Implementation of integrated Cooperative Development MADHYA 47.0230
Project In Hoshangabad District through State Government | PRADESH
110 | implementation of Integrated Cooperative Development MADHYA i36.0708
Projact in MORENA District through State Government PRADESH
111 | implementation of integrated Cooperative Development MADHYA 537118
Project in Seon| District through State Government PRADESH
112 | Implementation of Integrated Cooperative Development MADHYA 1246170
Project in Shajapur District through State Government PRADESH
112 | implamentation of integrated Ceoperative Development MADHYA 28,4320
Project in SHEOPUR District through State Government PRADESH
114 | impiamentation of Integrated Cooperative Development MADHYA 163.4995
Project in SHIWVPURI District through State Government PRADESH
115 | Jia Sahekari Kendriya Bank Maryadit, Khargone MADHYA 90.3460
PRADESH
116 | Jika Sahakari Kendriya Bank Maryadit, Khargone IMADHYA 0.4000
PRADESH
117 | NCL Dedhichua Parivojana Xarmeharl Sahakarl Upbhokta MADHYA 1.0000
Bhandar Mydt, PRADESH
118 | Migahl Pariyojana Karmchari Szhakari Upbhokta Bhandar MADHYA 09360
Mydt. PRADESH
119 | Primary Agricudture Coop. Sooy (PACS), Bhadakuhi MADHY 337532
PRADESH
120 | Sahakari Sheetgrih Sanstha Maryadit, Rau MADHYA 14.5200
PRADESH
121 | Sahakarl Sheetgrih Sanstha Maryadit, Rau MADHYA 12.3400
PRADESH
122 | Tapti Bee] Utpadak Sahakarl Samiti Manyadit | MADHYA 1.0000
PRADESH
123 | AlINKYATARA SAHAKARI SOOT GIRAN| LIMITED, SATARA MAHARASHTRA 3.3800
-
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124 | Babasahieh Kedar Shatikar Sahakari Soot Girni Limitad MAHARASHTRA 150.0000
125 | Babasaheb Naik Kapus Utpadak Sahakasi Soot Girni Limited | MAHARASHTRA 92.7700
176 | Babasaheb Naik Kapus Utpadak Sahakarl Soot Girnl Limited | MAHARASHTRA 81.1721
177 | Choundeshwari Sahakari Soot Girani Ltd., ichalkaranji MAHARASHTRA 50,0000 |
128 | Choundeshwarl Sahakart Soot Giranl Ltd,, ichalkaranji MAHARASHTRA 382.6000
128 | Haranai Sahakari Soot Giran! Limited MAHARASHTRA 209260
130 | Hutatma Swami Warke Sahakari Soot Glrnl Ltd. MAHARASHTRA 114.0700
131 | Jawahar Shetkari Sahakari Soot Girni Ltd. MAHARASHTRA 50,0000
132 | Metro Hi-Tech Cooperative Textile Park Ltd. MAHARASHTRA 50.0000
133 | Metro Hi-Tech Cooperative Textile Park Ltd. MAHARASHTRA 7.5300
134 | Shree Mahesh Cooperative Spinning Mills Limited MAHARASHTRA 75.0000
135 | Shri Gajanan Sahakari Soot Girnl Maryadit MAHARASHTRA 136.7270
135 | TapiShetkarl Sahakar| Sootgirni Limited MAHARASHTRA 114.8670
137 | The Chingal LAMPS Lid. MANIPUR 33320 |
138 | The Chingai LAMPS Ltd. MANIPUR 50,0000
139 | Implementation of Integrated Cooperative Developmeant NAGALAND #1.7160
Project in KIPHIRE District through State Governmant
140 | implementation of Integrated Cooperative Development NAGALAND 77.0160
Project in KOHIMA District through State Government
141 | Implementation of Integrated Copperative Development NAGALAND 40.8B50
Project in LONGLENG District through State Government
142 | implementation of Integrated Cooperative Development NAGALAND 58.5580
Project in PEREN District through State Govemment
143 | implemanmation of integrated Cooperative Development NAGALAND 128.7840
Project in TUENSANG District through State Governmenit
144 | Ambaiiatha Service Co-Oparative Society Ltd. ODISHA 8.0000




145 | Jarasingha Service Cooperative Sockety Lid, QDISHA 2.0000

145 | Kandhal Service Coaparative Socety Lid. QDISHA v |

147 | Paschimbard Service Co-Operative Soclety Lid QDISHA 2.0000

148 | Paunskull Service Co-operative Society Lid. ODISHA 2.0000

149 | Santoshpur Service Co-operative Society Ltd. ODIsHA 2.0000

150 | Promotional and Develsament Expenditure Incurred at OTHERS 30E.085%
LINAC

151 | Pramotional and Development Expenditure incurred at OTHERS 96318
LIRAC

152 | Promotional and Development Expenditure incurred on OTHERS 55.0183
Publicty by NCDC

153 | Protional and Development Expanditure incurre on Tralning | OTHERS 64,9745
& Education by NCDC

154 | Training expenditure on Intg. Coop, Dev, Projects at LINAC OTHERS 48.2997

155 | Training expenditure on intg. Coop. Dev. Projects at LINAC OTHERS Z8.2180

156 | Treining expenditurs on Intg. Coop, Dev. Projects at LINAC OTHERS 30.2440

157 | Ajmer Zila Dugdh Utpadak Sahakari Sangh Ltd, RAJASTHAMN 4379580

158 | Dhaban Gram Sewa Sahaitari Samit! Lid. AAJASTHAN 2.5620

139 | implementation of Integrated Cooperative Development RAIASTHAN 37.8580
Project in Churu Districe trough State Government

160 | Implementation of integrated Cocperative Development AAJASTHAM 160.5570
Project in JALORE District through State Governmant

161 | implementation of Integrated Cooperative Development RAJASTHAN 74,1050
Project In Nagaur District through State Government

162 | implementation of Integrated Cooperative Development RAJASTHAM 57.8478
Project in Sri Ganganagar District through State Government

163 | KOTPUTLI KRIYA VIKRIYA SEHKARI SAMITI UMITED RAJASTHAN £.7020

164 | NASIRABAD COOPERATIVE MARKETING SOCIETY LTD, RAJASTHAMN 2.5650

165 | NASIRABAD COOPERATIVE MARKETING SOCIETY LTD, RAJASTHAN 1.3040

s
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166 | Nohar Kray Vikraya Sahakari Samit L, RAJASTHAN 2.5000 |
167 | Rawatsar Kray Vikraya Sahakarl Samiti Ltd, RAJASTHAN 1.1605
168 | Sri Kamanpur Kray Vikray Sahakari Samiti Ltd. RAIASTHAN 52650
. 169 | Anna Coaperative spinning Mill Ltd, TAMIL NADU 2080000

170 | Tamilnadu Cooperative Textile Processing Mills Lid TAMIL NADU 33.0000

171 | Tamilnadu Cooperative Textlie Processing Mills Led TAMIL NADU 60.0000

172 | implementation of integrated Cooperative Development TELANGANA 25160
Project In Adilabad District through State Govemment

173 | implementation of Integrated Cooperative Development TELANGANA 23.9830
Project in Karimnagsr District through State Government

174 | Implementation of integrated Cooperative Development TELANGANA 5.6100
Project in Mahabubnagar District through State Government

175 | Konapoor Primary Agricultural Cooperative Credit Society | TELANGANA 3.9010
Ltd.

176 | Mulkanoor Cooperative Rural Credit & Marketing Society TELANGANA 82,3100
Ltd.

177 | Mulkanoor Cooperative Rural Cradit & Marketing Society TELANGANA 80.0000
Ltd.

178 | Primary Agricultural Cooperstive Cretit Society L1d, TELANGANA 1.3580
Nellipaia ‘

17% | Primary Agricultural Cooperative Credit Society Ltd, TELANGANA 1.5100
Neilipsia

180 | Primary Agricultural Cooperative Sociaty Ltd. Chennaraopet | TELANGANA 6.1200

181 | Telangana State Cooperative Olisccds Growars' Federation | TELANGANA 228.8007
Ltd. '

182 | Telengana State Dairy Development Cooperative Federation | TELANGANA 325.0000
Ld.

183 | Telangana State Fishermen Co-op. Societies Federation Ltd, | TELANGANA 120.5475

184 | Telangana State Shesp & Gost Development Coop. Fed. Ltd., | TELANGANA 451.4000

185 | Telangana Stats Sheep and Goat Dev.Coop. Fedn, TELANGANA 150.0000

186 | The Gatm:lnddalnmﬂl Large Sized Cooperatve Credit TELANGANA 9.0980
Society Ltd,
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187 | Tha Tadla Rampoor Primary Agricultural Cooperative Society | TELANGANA 43006
Ltd.
188 | Bahraich District Conperative Bank Ltd. T UTTAR PRADESH 3e 3 1
1B9 | Basti Zilg Sahakar Bank Limited UTTAR PRADESH 241.:!.3‘&'0‘l
190 | Dearia Kasia District Cooperative Bank Ltd., Deoria UTTAR PRADESH suzs—o']
191 | Dist. Cooperative Development Federation Limited, UTTAR PRADESH 7.0730
Muzaffamagar |
197 | District Cooperative Bark Ltd,, Varanasi UTTAR PRADESH 7.6970
193 | Fetehpur District Cooperative Bank Ltd. UTTAR PRADESH 5.2640
*?94 Hardoi District Cooperative Bank Ltd. UTTAR PRADESH 4.1430
195 | Implementation of integrated Cooperative Development UTTAR PRADESH 18.5674
Project in ALLAHABAD Dictrict through 5tate Government
196 | implementation of integrated Coaperative Development UTTAR PRADESH 39.2780
Project in AMROHA District through State Government
197 | Implementation of Integrated Cooperative Development UTTAR PRADESH 16.9250
Project in JHANSI District through 5tate Government \
188 | implementation of integrated Cooperative Davelopment UTTAR PRADZSH 40.2380
Project in Kaushambi District through State Government |
189 | implementation of Integrated Cooperative Development UTTAR PRADESH 23.1550
Project In MEERUT District through State Government
200 | implementation of integrated Cooperative Development UTTAR PRADESH u.sssﬁ
Project In Pilibhit District through State Government
201 | Implementation of Integrat=d Cooperative Development UTTAR PRADESH 39.3650
Project in SHAHJAHANPUR District through State
Government
202 | Xekrahi Kisan Sewa Sahkari Samiti Ltd. UTTAR PRADESH 2.2000
203 | Slrsai Sadhan Sahkar Samiti Ld. UTTAR PRADESH 1.6560
5
204 | Sultanpur Zila Sahakari Bank Ltd. Wumm PRADESH iu.,assnJ
205 | Zila Sahakari Bank Umited, Ballla UTTAR PRADESH 6.8290 |
205 | zZila Sahakari Bank Limited, Siddharth Nagar UTTAR PRADESH 04620
207 | Zila Sahakari Bank L1d., Azamgarh UTTAR PRADESH umﬂ




Machinery

208 | Zila Sahakari Bank Ltd., Ghazipur | UTTAR PRADESH 22,7150

205 | Zila Sahakari Bank Ltd., Gorakhpur UTTAR PRADESH 485170

210 | 650 MPACS of Uttarakband State assisted through State UTTARAKHAND 16.0000
Government

211 | 650 MPACS of Uttarakhand State assisied through State UTTARAKHAND 1.9100

212 | 650 MPACS of Uttarskhand State assisted through State UTTARAKHAND 2650000
Govemment

213 | 550 MPACS of Uttarakhand State assisted through State UTTARAKHAND 5.0000
Govemmaent

214 | 650 MPACS of Uttarakhand State assisted through State UTTARAKHAND 21,0000
Government

215 | Almora Zila Sahakari Bank Lrd, UTTARAXHAND 40.4760

216 | Uttarakhand Cooperative Federation assisted through State | UTTARAKHAND 48570
Government

217 | IntegratedFisheries development Project in Uttrakhand UTTARAKHAND 60.7200
assisted through State Governmant

218 | implementation of integrated Cooperative Development UTTARAKHAND 43700
Project in Almora District through State Governmant

214 | implementation of Integrated Cooperative Development UTTARAKHAND 57.2950
Project in Bageshwar District through State Government

220 | implementation of Integrated Cooperative Development UTTARAKHAND 43 _IG80
Projectin Champawat District through State Governmeanl

221 | implementation of Integrated Cooperative Develppment UTTARAKHAND 33.2400
Project In Pauri Garhwal District through State Government

222 | Implementation of Integrated Cooperative Davelopment | UTTARAKHAND 64.2580

Project in Rudraprayag District through State Government

223 | impiementation of integrated Cooperative Development UTTARAKHAND 74,1950
Project in Uttarkashi District through State Government '

224 | Uttarakhand State Coop. Federation Ltd., (UCF) UTTARAKHAND 226.3700

215 | Uttarakhand State Coop. Federation Ltd., (UCF) UTTARAKHAND 10,5000

226 | Uttarakhand Stats Cooperative 8enk Lid. UTTARAKHAND 102.3520

227 | 2631 PACS sssisted through State Government WEST BENGAL 350.0000

228 | 1000 PACS assisted through State Govermment for Farm WEST BENGAL 00,0000

oy




239 | Hat Daluibzazarr Sashya Utpadan ‘0’ Bikray WEST BENGAL 5.0000
=
230 | Jhaida L/S Agril. PCMS Ltd. WEST BENGAL R
231 | Kargsabat! Cooperative Spinning Mills Ltd. WEST BENGAL 55.0000
|
232 | Kheiun Thana Co-op. Agril. Marketing Society Lid. | WEST BENGAL 3.0000 |
233 | One Lakh New Beneficlary assisted through State WEST BENGAL 250.0000
Government
234 ! Tamralipta CSM Lid, WEST BENGAL 67.0000
235 | West Bengal Coop. Spinning Milis td. WEST BENGAL 110.0000
236 | Indian Farm Forestry Development Cooperative Ltd. HARYANA 105.7600
237 | Indian Farm Forestry Development Cooperative Ltd. HARYAMNA 31.2500
238 | Iindian Farm Forestry Development Cooperative Ltd. HARYANA 45,8719
Total 13476.9116 !
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Societies / Projects assisted through State Government by National

Cooperative Development Corporation (NCDC) : 2020-21

fis, In Eak#L

st | sodety/ Project (assisted through State Government) STATE Grants
No. disbursed
during 2020-21
1 | ANDHRA PRADESH SHEEP & GOAT DEVELOPMENT ANDHRA G689.68700
COOPERATIY assisted through State Government PRADESH
2 | implementation of Integrated Cooperative Development ANDHRA §61.51800
Project(ICDP) in CHITTOOR district through 5tate Government | PRADESH '
3 | Implemantation of Integrated Cooperative Development ANDHRA 6659.01000
Project{iCDP) in Kakinada district through State Government | PRADESH
4 | implementation of Integrated Cooperative Development ANDHRA 671.23200
Project{ICDP) in KURNOOL district through State Government | PRADESH
" 5 | Indira Kranti Mutually Aided Coop. Consumar Stores Ltd. ANDHRA 1.97500
PRADESH _
6 | LOMIT VALLEY AGRO HORT, INDL, COOP, SOCY. LTD. assisted ARUNACHAL 143.75000
through State Government PHADESH
7 | The Assam Cooperative Apex Bank Limited ASSAM 155.37300
8 | Bihar State Coop. Milk Producers’ Federation Ltd,, BIHAR 316.35000
9 | Vaishal Pathputra Dugdh Utpadak Sahakari Sangh Ltd. BIHAR 97.11000
10 | Binar State Coop, Milk Broducers’ Federstion Lid., “BIHAR 198.84700
11 | 8463 PACS for Farm Machinery Hub  assisted through State BIHAR 1300.00000
Covernmant
11 | Implemantation of integrated Cooperativa Development BIHAR 319.30100
Project{ICDP) in vaishali district through State Governmant
13 | Bilha Cooperative Marketing Society Ltd, CHATTISGARH 109375
14 | Indian Councll for Agricultural Research DELHI 73200000
15 | Gos Bagayatdar SKVS Ltd, Ponda, Goa assisted through State | GOA 427000
Govemment
16 | Bharuch District Coaperative Milk Producers’ Union Lid, GUIARAT 3.48500
17 | Kutch District Cooperative Milk Producers Union Ltd. GUIARAT 1656100
18 | Sabarkanths Distt. Coop. Milk Preducers' Union Ltd. GUIARAT 3.76700
19 | Shree Lodra Juth Oilseed Producers Cooparative Mandil Ltd.. | GLIARAT 237125
Gandhinags:
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20 | Bharuch District Cooperative Milk Producars’ Union Lid. GUJARAT 17.99000 ’
21 | Sabarkartha Distt. Coop, Mk Producers' Union Ltd, GUIARAT 103 5220
|
[
22 | Kutch District Cooperative ik Producers Unlon Lid. GUJARAT 151 oawcﬂ
23 | Surst District Cooperative Milk Producers Union Ltd. GUIJARAT u.vmj
74 | Bharuch District Cooperative Milk Producers’ Union Ltd, GUIARAT emmcj
25 | Bharuch District Cooperative Millic Producers' Union Lid. GUIARAT m,gzm”l
26 | implementation of Integrated Cooperative Development HARYAMNA 5.39300
Project{!CDF) in Hisar district through 5tate Government
27 | The Himacial Pradesh State Cooperative Agriculture & Rural HIMACHAL 28.58300
Deveiopment Bank Ltd. PRADESH
28 | The Himachal Pradesh State Cooperative Bank Ltd, HIMACHAL 47.89300
PRADESH
29 | The Santckhgarh Cooperative Agricultural Service Society Lid, | HIMACHAL 3.30000
PRADESH
30 | Talyana Gram Seva Cooperative Society Ltd,, Talyana HiMACHAL 2.97400
PRADESH
31 | H.P.State Coop. Marketing and Cons. Fedr. Lid, For 517 HIMACHAL 350.00000
Societies assisted through State Government PRADESH
32 | The Behl Pathiar Cooperative Agriculture Servies Soclety Lig, HIMACHAL 5.00000
PRADESH
23 | The Minjgran Cooperative Agriculture Service Saciety Ltd. HIMACHAL 1,80000
PRADESH
34 | The Mau ¥omo Cooperative Multipurpose Society Lid HIMACHAL 2.54000
PRADESH
35 | Implementation of Integrated Cooperative Development JTHARKHAND 70.00000
Project{ICDP) in SIMDEGA district through State Government
36 | No.276 Ponnampetnad Agricuitural Produce Marketing and KARMATAKA 3.56000
Processing Cooperstive Society Lid
37 | Bettagere Prathamika Xrushi Pattina Sahakara Sanghs KARNATAKA 1.57900
Niyamitha
38 | Prathamik Krushi pattin Sahakari Sangh Niyamith, Benadi RARNATAKA 1.02800
39 | Attilodige Primary Agricultural Credlt Cooperative Society Ltd., | KARNATAKA 1.07000
40 | The Ratchur Agricuttural Produce Marketing & Processing KARNATAKA 11.10000
Cooperative Socy. Ltd.
41 | Doddamarzli Krishi Pettin Seva Sehakara Sangha Niyamitha KARMATAKA 0.94200
I_Doﬁdurnmﬂ
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““42 | The Nandagad Dakshin Bhag Prathamik Krishi Pattin Sabakari | KARNATAKA 2.97500
Sangh Niyamit, Nandgad

| 43 | Kavadi Primary Agriculture Credit Cooperative Sociaty Ltd., KARNATAKA 1.50000

44 | Shivamogga, Dvavanagere & Chitradurga Distt, Coop. Milk KARNATAKA 34.02000
Producers Sodieties Union Lid.

45 | 2 Socleties assisted through State Government KERALA 0.43750
46 | 6 Sodeties assisted through State Government KERALA 0.64100
47 | Panavally SCB No.901 assisted through State Government KERALA 0.91900
48 | Engandiyoor Panchayat Vanitha Coop. Society Ltd, N assisted | KERALA 0.28100

through State Government
49 | 6 Societles assisted through State Government KERALA 0.33400
50 | Nellimoodu Vanitha Cooperative Society Ltd. No.T.1334 KERALA 6.15400 |
51 | implementation of Integrated Cooperative Development KERALA 47 38200
Project{iCDP} in idukki district through State Government
52 | implementation of integrated Cooperative Development KERALA 54.98000
Project(iCOP) in Palakkad district through State Government
53 | implementation of integrated Cooperative Development KERALA 4088000
Project{ICDP) in Thrissur district through State Government :
54 | Kerala State Coop Fedn for Fisheries Dev Lid. assisted through | KERALA 100.00000
State Government
55 | Kerala Stete Coop Fedn for Fisharies Dev Lid. (MATSYFED) KERALA 370.00000
assisted through State Government
56 | Trichur Cooperative Spinniun Mills Ltd. assisted through State | KERALA 162 %4000
Governmeant
57 | Malappuram Coop. Spinning Mills Ltd. assisted through State | KERALA 20.84000
Government
58 | 60 Primary Agriculture Coop. Socy (PACS) assisted through MADHYA Z.82520
State Govemnment PRADESH
59 | 50 PACS/LAMPS assisted through State Government MADHYA 9.41200
PRADESH
60 | Jila Sahakari Kendriya Bank Maryadit, Khargone MADHYA 8.36400
PRADESH
61 | Vipnan Sahakari Sanstha Maryadit, Peltawad MADHYA 15.40000
PRADESH
62 | implementation of Integrated Cooperative Development MADHYA 100,36300
Project{ICD®) in GWALIOR district through State Government | PRADESH
83 | implementation of integrated Cooperative Development MADHY A 24 57000
Project(ICDP) in PANNA district through State Government PRADESH
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g4 | implementation of Intagratsd Cooperetive Development MADHYA is3.65300
Project(ICDP) in MOREMNA district through State Government | PRADESH

65 | Implementation of Integrated Cooperative Development MADHYA 52.1!5qu
Project{iCOP) In Chhatarpur district through State Government | PRADESH

66 | Implementation of Integrated Cooperative Development MADHYA 18206944
Project{iCOR] in MANDLA district through Stzte Govemment PRADESH |

67 | Pune Ziliha Sahakari Dudh Uspadak Sangh Maryadit MAHARASHTRA 1.82000

B8 | Pune Zillka Sahakarl Dudh Utpadak Sangh Maryadit MAHARASHTRA 5.70800 |
Heranal Sshakari Soot Glranl Limited MAHARASHTRA 50.00798
Jaweahar Shetlar] 5ahakari Soot Girnl 1id. MAHARASHTRA 475.00000 \

71 | Hutatma Swaml Warke Sahakari Soot Gimi Lid, MAHARASHTRA 289.45000

72 | Babasaheb Kedar Shetkari Sahakari Soot Giml Limited MAHARASHTRA 14700000

73 | Babasaheb Malk Xapus Utpadak Sahakari Soot Girni Limited MAHARASHTRA 456.44000

74 | Choundeshwari Sahakari Soot Girani Ltd., ichalkaranji MAHARASHTRA ©35.55000

75 | Tapi Shetkari Sahakar Sootglrm Limited MAHARASHTRA 1075.30500

76 | AHNKYATARA SAHARARI SOOT GIRAN! LINITED, SATARA MAHARASHTRA 396.02000

77 | Shree Mahash Cooperathve Spinaing Mills Limited MAHARASHTRA 1089.66000

78 | Shrl Gajanan Sahakar! Soot Girni Maryadit MAHARASHTRA 915.75700 |

73 | Through Anlmal Husbandry and eterinary Deptt. 1 Societies | MEGHALAYA 1345,87000

80 | Implementation of Integrated Cooperative Development MIZORAM 38.03500
Project{ICOR) in MAMIT district through State Government

81 | Mizoram Apex Handloom & Handicraft Coop. Society assisted | MIZORAM 22.50000
through State Government

82 | implementation of Integrated Cooperative Development NAGALAND 4141800
Project(ICOP) In TUENSANG district through State Government

22 | implementation of Integrated Cooperstive Development MAGALAND 13.25200
Project{ICDP) in LONGLENG district through State Government

84 | implementation of Integrated Cooperative Development NAGALAND 28 62200
Project{ICOP) in KIPHIRE district through Stata Government

85 | implementation of Integrated Cooperative Development NAGALAND 55.93200

L Prajeer{ICEFR) in KOHIMA district through Stete Governmant
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NAGALAND

& 85 | Implementation of Integrated Cooperative Development 35.82700 |
Project(ICOR) in PEREN district through State Government I
B7 | Tatar Primary Agricultural Marketing Cooperative Seciety [td. | NAGALAND 351100 |
88 | Maikudl Service Cooperative Society Ltd_ ODISHA 8.00000
89 | Amarda Road Service Cooperative Society Ltd. DDISHA 8.00000
90 | Pmotionaland Development Expenditure incurre on Training & | OTHERS 3.81073
Education by NCDC
81 | Training expenditure on intg. Coop. Dev. Projects at LINAC OTHERS 26.62080
92 | Promotional and Development Expenditure incurred on OTHERS 51.30491
Publicity by NCDC
93 | Promotional and Development Expenditure incurred at LINAC | OTHERS 388,16704
Ajmer Zila Dugdh Uitpadak Sahakari Sangh Ltd, RAJASTHAN 2436.51000
35 | Implementation of Integrated Cooperative Development RAJASTHAN 37.84100
Project{ICD®) in PALLI district through State Government
95 | implementation of integrated Cooperative Developmaent RAJASTHAN 53.10600
Projact(ICOP) in Chittorgarh district through State Government
Iimplementation of Integrated Cooperative Development RAJASTHAN 0.60400
Project{ICOP] in Churu district through State Government
implemantation of Integrated Cooperative Development RAJASTHAN 17 47600
Project{ICDP) in BHARATPLIR district through State
Government
99 | Implementation of integrated Cooperative Development RAJASTHAN ~ 16.51500
Project{ICOP) in JALORE district through State Governmant
100 | implementation of integrated Cooperative Development TAMIL NADU 34.53100
Project{ICOP) In Vellore district through State Government
—
101 | Implementation of Integrated Cooperative Development TAMIL NADU 195.11900
Project(iCOP) In Chennai district through State Governmant
102 | Implementation of ntegrated Cooperative Development TAMIL NADY 66.71100
Project{ICOP) in  NAMAKKAL district through State
| Govemment
103 | implementation of integrated Cooperative Development TAMIL NADY 55.56200
Project(ICDP) In KANYAKUMAR! district through State
Government :
104 | implementation of Integrated Cooperative Development TAMIL NADY 0.09350
Project(ICDR) in Nilgiri district through State Government
105 | implementation of Integrated Cooperative Development TAMIL NADU 4685600
Project(COP) In THIRUVALLUR district through State ‘ '
Govemmant _
10& | & Spinning MY Socleties assisted through State Government TAMIL NADU B1.43000

Lo



107 | Primary Agricultural Cooperative Credit Society Ltd, Hellipaks | TELANGANA 2.50000 I
108 | Mulkancor Cooperative Rural Credit & Marketing Sodiety Ltd. | TELANGANA 47.2°9%
l
108 | Telangana 51ate Sheep and Gost Dev.Coop. Fedn. assisted TELANGANA 24845800 |
through State Government |
110 | Telangana State Dairy Development Coopeérative Federation \ TELAMGANA 1000.00000
Ltd.
111 | Telangana State Sheep 8 Goat Development Coop, Fed. Ltd,, TELANGAMA 255838237
7112 | Telanganz State Cooperative Oliseeds Growers' federation | TELANGANA 165.37132
Lz,
113 | Telangana State Fishermen Co-op. Socleties Federation Lid. TELANGANA 1394.58000
114 | Mulkangor Cooperative Rural Credit & Marketing Society Ltd, | TELANGANA 60.00000
115 | Implementation of Integrated Cooperative Development TRIPURA 5§1.97000
Project{iCDP} in DHALAI district through State Government |
116 | implementation of Integrated Cooperative Development TRIFURA 66.76000
Project{iICD?) in UNAKOTI district through State Government
117 | Implementation of Integrated Cooperative Development TRIPURA 71.77000
Project(ICOP) in NORTH TRIPURA & UNOKOT! district through
State Government
118 | Uttar Pradesh Coogerative Bank Ltd, UTTAR 23.86200
PRADESH
119 | District Cooperative Bank (td, Agra UTTAR 1,45800
PRADESH
120 | Zile Sahakar] Bank Ltd,, Jaunpur UTTAR 14,69500
PRADESH
121 | Zitlz Sshakari Bank Ltd., Goraknpar UTTAR 1044600
PRADESH
122 | Jalaun District Cooperative Bank Limited UTTAR 1.45800
PRADESH
123 | District Cooperative Bank Lid,, Mearut UTTAR 1.45600
PRADESH
124 | Zilg Sahkarl Bank Ltd. Lafitpur UTTAR 1.45800
PRADESH
125 | District Cooperative Bank Limited, Biinour UTTAR 1.45600
PRADESH
126 | ZHa Sahakari Bank Limited, Siddharth Nager UTTAR 7.48400
PRADESH
127 | Zila Sahakari Bank Ltd., Sitapur UTTAR 145600
PRADTSH
128 | 72 Sakkari Bani Ltd., Motedabad UTTAR 1.45600
PRADESH
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g2 [ Dist, Cooperative Development Federation Limited, UTTAR 1.98100
Muzaffarnagar PRADESH
130 | implementation of integrated Cooperative Development UTTAR 5671500
Project{iCDP) in Kaushambi district through State Government | PRADESH
7131 | implomentation of Intagrated Cooperative Development UTTAR 5819500
Project{iCOP) in SHAHJAHANPUR district through State PRADESH
132 | Implementation of Integratad Cooperative Development UTTAR 37.01500
Project(tCOP) In JHANS! district through State Government PRADESH
133 | implementation of Integratad Cooperative Development UTTAR 69,0770
Project{iCDP) in AMROHA district through State Government PRADESH |
134 | implementation of Integrated Cooperative Development UTTAR 28.93200
Project(ICOP] in SITAPUR district through State Government PRADESH
135 | implementation of integrated Cooperative Development UTTAR 59.91000
Project{ICDP) in MEERUT district through State Government PRADESH
136 | implementation of Integrated Cooperative Development UTTAR 4.90600
Project{ICOP} in HAPUR district through State Government PRADESH
1coe
137 | Implementation of integrated Cooperative Development UTTAR 12.77300
Project{iCDP) in Faizabad district through State Government PRADESH
138 | Implementation of Integrated Cooperative Deveiopment UTTAR 66.10500
Project{iCDP) in ALLAHABAD district through State Government | PRADESH
139 | Implementation of Integrated Cooperative Development UTTAR 4766000
Project{ICDP) In HATHRAS district through State Government | PRADESH
140 | impiementation of Integrated Cooperative Development UTTAR 14485400
Project{ICDP} in Pillibhit district through State Government PRADESH
141 | Implementation of Integreted Cooperative Developmant UTTAR 83.05000
Project(iCOP) in JALAUN district through Stats Government PRADESH |
142 | implementztion of integrated Cooperafive Development UTTAR 17.35400
Project{ICDP) in AGRA district through State Government PRADESH
143 | implementation of Integrated Cooperative Development UTTAR 12.88700
Project{1CD®P) in UNNAQ district through State Government FRADESH
144 | Kisan Sewa Sahkar! Samiti Ltd,, Kota UTTAR 1.00000
PRADESH
145 | Tabar Kisan Sews Satkari Sarniti Ltd. UTTAR 1.00000
PRADESH
146 | Kisan Sewa Sahksri Samitl Ltd., Badhi UTTAR 1.90000
PRADESH
147 | Sadhen Sahkari Samitl Ltd, Randeve UTTAR 1.00000
- PRADESH
148 | Kisan Sewa Sahkari Samiti Ltd,, Salhapur UTTAR 1.00000
PRADESH
149 | Sadgaon Kisan Sewa Sahker! Samitl Ltd. U'ﬂ'A.ﬂ 0.40000
amey FMMSH
150 | Kisan Sewa Sahkerl Samiti Ltd,, Nanauta UTTAR 040000
PRADESH
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151 | 650 MPACS of Uttarakhand $tate-1 Societies UTTARAKHAND | 89, 18000 J
| 152 | Almora Zila Sahakari Bank L:d. UTTARAKHAND | 41M¢
| a
{ 153 | 650 MPACS of Uttaraknand State assisted through State UTTARAKHAND 73.230041‘]

Bovernment _l

154 | Uttarakhand State Coog. Federation Ltd., (UCF) assisted UTTARAKHAND 555.35200 |

through State Government

155 | Uttarakhand State Coop. Federation Ltd., {UCF) assisted UTTARAKHAND 51.70800

through State Government |
156 | 650 MPACS of Uttarakhand State assisted through State | UTTARAKKHAND 140.00000 |
Goyernment

157 | implementation of Integrated Cooperative Development UTTARAZHAND 111700
Project{ICDP) in Bageshwar district through State Government

158 | Implementation of Integrated Cooperative Development UTTARAKHAND 108.18600
Project{ICOP) in UDHAM SINGH NAGAR district through State
Government

159 | IntegratedFisheries development Project in Uttrakhand UTTARAKHAND 604.04300

assisted through State Government

150 | 550 MPACS of Uttarakhand State assisted through State UTTARAKHAND 40.13000

Government

161 | 2631 PACS assisted through State Government WEST BENGAL $00.00000

162 | One Lakh New Beneficlary assisted through State Government | WEST BENGAL 1710.00000

163 | 1000 PACS assisted through State Government for Farm WEST BENGAL §90.00000

Machinery

164 | Tamralipta CSM Lid. sssisted through State Government WEST BENGAL 74.51000

|

185 | Kangsabati Cooperatise Spinming Mills Ltd. 2ssisted through WEST BENGAL | 79.86000

State Government
166 | West Bengal Coop. Spinning Mills Ltd, assisted through State | WESTBENGAL | 200.00000
Government

167 | W, B. State Fishermen Coop. Federation (BENFISH) assisted WEST BENGAL 2831200

through State Government

168 | Indian Farm Forestry Development Cooperative Ltd. 31.25000

|
Total 31166.91589
1
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Societies / Projects assisted through State Gvernment by National
Cooperative Development Corporation (NCDC) : 2021-22

through State Governmenlt

Rs. In lakh
sl, | Soclery/ Project [essisted through State Government) STATE Grants disbursed
No. during 2021.32

{upto 6.2.2022)
ANDHRA
1 | AsssT PRADESH S0
: - ANDHRA
2 | Centre For Sustainable Agriculture (CSA) PRADESH 2.135{.2
ANDHRA :
3 | Centre For Sustainable Agricuiture (CS4) PRADESH 8.54400
; : : ANDHRA
4 i Mahila Abhiruddhi Society (APMAS) PRADESH 12.281600
5 | Assam Agricultursl University, Jorhut ASSAM 640800
& | Assam Agricultural University, Jorhut ASSAM 4.27200
T ‘
3 ::ﬁmd Tea & Agro Management Service Pvt. Ltd. ASSAM 213600
8463 PACS assisted through State Government for
8 Farm Machinery Hab BIHAR 1200.00000
3 | Action for Social Advancement (ASA) BIHAR 14 95200
Andhra Pradesh Mahila Abhivruddhi Society,
10. Hyderabad BIHAR 12 81600
11 | BASIX Krishi Samuruddhi Limites | BKSL) BIHAR 854400
12 | Bihar State Coop. Milk Producers' Federation Ltd,, BIHAR 50.000C0
| Implementation of Integrated Cooperative
13 | Development Project (ICDP) in PURNEA district BIHAR 12162800
through State Government
14 | Indian Farm Forestry Development Coop. Ltd. (IFFDC] | BIHAR 17.08800
Kaushalya Foundation BIHAR 12.81600
Professional Assistance for Development Action
16 (PRADAN| BIHAR 14.95200
17 | All India Institute of Medlcal Sciences (AlIMS), Ralpur CHATTISGARH 12.00000
18 | Bilha Cooperativa Marketing Society Ltd. CHATTISGARH L.09375
19 Chhatisgarh State Coop. Mktg. Fedn, Ltd. assisted CHATTISGARH 37.42757
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I
Krishi Vikas Sahakari Samiti Ltd. - Chhatisgarh CHATTISGARH 4.2?20({!
21 | Krisal Vikas Sshakarl Samiti Ltd. - Chhatisgarh CHATTISGARH 4.l .
23 :::dhva 8harat Consortium of Farmers Producer Co. CHATTISGARM 12.81 ﬁnj
4 !
23 | Nageshwara Charitable Trust (NCT) - Chhatisgarh CHATTISGARH 3.5440;!
™ Ll:;nchmahal District Coop. Milk Producers’ Unlon GUIARAT 112.67375 ]|
25 f::ask:ntha Distt. Cooperative il Producers Union GUIARAT 53 15;;‘
2% manich District Cooperative Milk Producars’ Union GUIARAT 28.76 1
27 | DEEPAK FOUNDATION GUIARAT 10.68000
28 | IFFCO Kisan Sanchar Ltg. GLUARAT 12.81600
29 | IFFCO Kisan Sanchar Ltd. GUJARAT 12.81600
30 | Rajesthan Bal Kalyan Samiti (RBKS) GUIARAT 8.54400
31 | Sabarkantha Distt. Coop. Milk Producers’ Union Ltd. | GUJARAT 24 80700
32 | Sabarkantha Distt. Coop. Milk Producers' Unlon Ltd. | GUJARAT 89.12500
33 | Tintodz Mahila Dudh Utpadak Sahekari Mandall Ltd | GUJARAT 2.14000
implementation of Integrated Cooperative l
34 | Development Project{ICDR) in REWARI district HARYANA 48179500
through State Government
implementation of Integrated Cooperative
35 | Development Project{ICDP) in GURGAON district HARYANA 0.50000
through State Govarnment
Implementation of Integrated Cooperative
36 | Development Project{ICDP) in Kaithal district through | HARYANA 0.60000
State Government
implementation of Integrated Cooperative
37 | Development Project{ICDP) in Karnal district through | HARYANA 0.60000
State Governmeant
Implementation of integrated Cooperative
38 | Develcpment Project{ICDP] In Kurkshetra district HARYANA €.60000
through State Governmen
Implemantetion of Intagratad Cooperative
38 | Developnrent Project{ICDP} in Panipat district HARVANA 0.80000

through State Government
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Implementation of integrated Cooperative

HARYANA

0.60000

40 | Development Project(ICDP) in Sonipat district
through State Government 7

- Asscciation of Rural Activities and Voluntary Action | HIMACHAL 4.27200
for Literary Information PRADESH "

42 Association of Rural Activities and Voluntary Action HIMACHAL 10,68000
for Literary Information PRADESH

_ HIMACHAL

43 | Karoll Cooperative Multipurpose Society Ltd. PRADESH 10.88000
Margdarshak Development Projects & Consulting Pyt | HIMACHAL £37300
Ltd. PRADESH ;
Margdarshak Development Projacts & Consulting Pvt | HIMACHAL

% | 14, PRADESH AMEER0D

46 The Kakkar Cooperative Agricultural Service Society | HIMACHAL 212000

| Sher-E-Kashmir University of Science & Technology, | JAMMU &

i Jammu KASHMIR s

48 | Action For Soclal Advancement JHARKHAND 10.68000

49 | Evangelical Social Action Fourem (ESAF| JHARKHAND 10.68000
Godda Mahila Krishi Bagwani Swalambi Sahkari :

_SI] Samitl Lid JHARKHAND 2.73340

Implementation of Integrated Cooperative

51 | Development Project{ICDP) in GUMLA district JHARKHAND 7.86000
through State Government

52 | FRADAN IHARKHAND 10.68000
Doddamarall Krishi Pattin Seva Sahakara Sangha | |

__53 Niyamitha Doddamarali KARMNATAKA 0.87300

54 | Initiatives For Development Foundation Bangalore KARNATAKA 6.40800
Kolavanahalll Sericulturist-cum-Farmers Service

55 Coop. Society Ltd. KARNATAKA 0.58300
Mysore Resettlement And Development Agency :

56 (MYRADA) KARNATAKA 427200
Prathamika Krushi Pattina Sahakara Sangha .

57 Niyamitha, & KARMATAKA 1.37200
Seethur Primary Agriculture Credit Cooperative

58 Saciety Ltd,, e KARNATAKA 2.19100
Seva Sahakara Sangha Niyamitha, Bheemanakone KARNATAKA 2.19300

60 | Skillnet Solutions India Pvt Ltd. KARMATAKA 5.40800

61 | Skilinet Solutions India P\t Ltd. KARNATAKA R.54400
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Social Educetion Economical Development Sociaty |
_51— | (SEEDS) KARNATAKA G.%Uﬂl
83 | Sri S Rural Development Programme Trust [CARNATAKA §. &7,
The Raichur Agricultural Produce Marketing & : 1
G Processing Cooperative Socy. Lid, RARMATAKA 46.21600
B5 | Evangelical Social Action Forum (ESAF), Thrissur KERALA 12.81600
86 | Peermade Development Society [PDS), idukki KERALA 4.27200
.- | The Maiabar Coop, Textiles Ltd,, (MALCOTEX) assisted
67 through State Government RERALA 78.22000 |
53 | Gurukripz Kisan Utpadak Sahakari Sanstha Mydt MADHYA i &533_\
Husszinpur, Pahadgarh PRADESH :
Implementation of Integrated Cooperative MADHYA
69 | Development Project(ICDP) in Chhatarpur district PRADESH 56.12700
through State Government
Implementation of Integrated Cooperative MADHYA
70 | Development Project{ICDP) in MANDLAdIstrict PRADESH 72.54100
through State Government
Implementation of integrated Cooperative MADHYA
71 | Development Project{ICOP) in MORENA district PRADESH 77.66500
through State Government
Implementation of Integrated Cooperative BMADHYA
72 | Development Project{ICDP) in PANNA district through PRAﬂEH 23.61700
State Government
Implementation of integrated Cooperative MADHYA
75 | Davelopment Project{ICDP) in SATHA district through 19.62300
PRADESH
State Government
Implementation of Integrated Cooperative MADHYA
74 | Development Project{ICDP) in SHEOPUR district PR AD.E.H 13564700
through State Government
Integrated Soclo Econemic Development Services MADHYA
75 [ISEDS) PRADESH 427200
: y MADHYA
76 | Krishl Vikas Sahakarl Samiti {KVSSL) PRADESH 6.40800
Madhye Bharat Consurtium of Farmers Producer MADHYA
£ Company Ltd. PRADESH S
L MADHYA
78 | Manthan Gramin Samaj Sewa Samiti (Manthan) PRADESH 4.27200
: MADHYA
7% | Manthan Gramin Sama) Sewa Samiti (Manthan) PRADESH 4.27200
gl MADHYA
80 | Sahakari Sheetgrih Sanstha Maryadit, Rau PRADESH 18.70000
81 Samrzddha Mahila Bahvuddeshya Sahicari Samiti, MADHYA 0.57500
WMaryadit, Singpur PRADESH '
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MAHARASHTR

Action for Agricultural Renewal in Maharashtra
6.40800
:2 (AFARM], Pune A il
83 | Agriculture Development Trust, Baramati, Pune :MH SH 5.40800
a4 Babaszheb Nalk Kapus Utpadak Sahakari Soot Gimi = MAHARASHTR 165.71000
Limited [
B85 | Maha Farmers Producer Company (MAHA FPC), Pune A HER 5.40800
a6 :::;mm Cooperative Developmant Corporation, rAHARASHTR 5.40800
a7 ::h:rashm Cooperative Development Corporation, :MHARASHTR 427300
88 | Metro Hi-Tech Cooperative Textile Park Ltd. rA r 88.29000
89 | Pune Ziliha Sahakari Dudh Utpadak Sangh Maryadit A | 25.62000
90 | Dvara Trust MANIPUR 4.27200
Champhai Large Size Agri. Muitipurpose Coop.Society
91 assisted through State G ot MIZORAM 23.13000
92 | North East Initiative Development Agency (NEIDA) NAGALAND 8.54400
93 | North East initiative Development Agency (NEIDA) NAGALAND 8.54400
94 | Barttana Service Co-operative Society Ltd. ODISHA £.33840
35 | Deoda Primary Agricultural Co-operative Society Ltd. | ODISHA 3.07845
96 | Harsha Trust ODISHA 10.68000
Institute of Chemical Technology, Mumbai, Indian Oll
97 Odisha C Bhuban 3 ODISHA 4.2?201
98 | Synergy Institute of Technology Bhubneswar ODISHA £.40800
Impiementation of Integrated Cooperative
Development Project{ICDP) in Chennal district
. through State Government Training expenditure on i 8.86151
Intg. Coop. Dev. Projects
International Competence Centre for I
100 | e PUNIAS 12.81600
101 | Ajmer Zila Dugdh Utpadak Sahakar| Sangh Ltd. RAJASTHAN 50.00000
102 | Consumer Unity and Trust Soclery RAJASTHAN 312.81600
103 | Gramin Vikas Trust RAJASTHAN 12.81600
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Implementation of integrated Cooperative

i

104 | Development Project(ICDP) In BHARATPUR district RAJASTHAN
through State Government N STk e
105 | Krishi Vikas Sghakari Samiti Lid. l RAJASTHAN 854400 |
106 | Krishl Vileas Sghakari Samit! Lid. RAJASTHAN B.54400
107 | Dhan Foundation TAMIL NADU 10.68000
108 | Erode Precision Farm Producer company TAMIL NADU IB.GSDGDJ
109 | Evangelican Social Action Forum (ESAF) TAMIL NADU 8.54400 |
implementation of Integrated Cooperative
110 | Development Project{ICDP) in Chennai district TAMIL NADL 168.20300
through State Govermment
implementation of Integrated Cooperative
111 | Development Project{ICDF) in KANYAKUMARI district | TAMIL NADU 19.36700
through State Government i
Implermentation of integrated Cooperative
112 | Development Project(ICDP} in NAMAKKAL district TAMIL NADU 32.71483
through State Government
Implermentation of integrated Cooperative
113 | Develooment Hojaq(iCDP} in THIRUVALLUR district | TAMIL NADU 22.41900
through State Government
114 Social Educaticn Economical Development Society TAMIL NADU 8.54400
{SEEDS) =)
115 | Centre for Sustainable Agriculture TELANGANA 6.408&1_\
116 | Centre for Sustainable Agriculture TELANGANA 427200
= . ==
117 Mulkanoor Cooperative Rural Credit & Marketing TELANGANA 71.89
Society Ltd.
118 Telangana State Deiry Development Cooperative TELANGANA 380.00000
Federation Ltd.
Telangana State Fishermen Co-op. Secieties TELANGANA 250.00000
119 roderation L. '
150 | Telangana State sheep & Goat Development Coop. | 10w neama 575.43743
F‘dc Ltdlg
implementation of Integrated Cooperative
121 | Development Project{ICOP) in DHALAI district TRIPURA 30.00000
through State Government ;
implementation of Integrated Cooperative
177 | Davelopment Project{ICDP) in NORTH TRIPURA & TRIPURA 30.00000
UNOKOT! district through State GovernmentCOO-1
Socleties =

€1
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| Implesentation of Integrated Cooperative
123 | Development Project{ICDP] in UNAKOT) district TRIPURA 30.00000
| through State Government
124 | BASDCKrishi Samruddhi Ltd. (8KSL) o O 4.27200
Centre of Technology and Entrepreneurship UTTAR :
125 | pevelopment [CTED) PRADESH 149800
126 | Gramin Vikas Trust plees B.54400
PRADESH
Implemeatation of Integrated Cooperative UTTAR
127 | Development Pm}el;t{lCDP) In ALLAHABAD district PRADESH 115.48464
through State Government
Implementation of Integrated Cooperative UTTAR
128 | Development Project(ICDP) In Ambedkarnagar PRADESH 4405000
district through State Government :
implementation of Integrated Cooperative UTTAR
129 | Development Project(ICDP) in Hamirpur district SRATIES 21.13000
through State Government
Implementation of Integrated Cooperative UTTAR
130 | Develapment Project{ICDP) in HATHRAS district it 1.26600
through State Governmen
Implementation of Integrated Cooperative UTTAR
131 | Development Project{iCDP] in JALAUN district PRADESH 14.85600
through State Government
Implementation of Integrated Cooperative UTTAR
132 | Development Project(ICDP) in Kaushambl district PRADESH 34.32000
through State Government ;
Implementation of integrated Cooperative UTTAR
133 | Development Project{iCOP) In MAHOBA district PRADESH 20.58400
through State Government
Implementation of Integrated Cooperative UTTAR
134 | Development Project(ICDP) In SHAHIAHANPUR PRADESH 4.37500
district th State Government
implementation of Integrated Cooperative UTEAR
135 | Development Project{ICDP) In SONBHDHRA district PRADESH 14.38100
through State Government
indian Farm Forestery Deveiopment Corporation UTTAR
138 | \reog) PRADESH 8.54400
137 | kaushalys Foundation :mu 10.68000
darshak Development project & Consulting Pvt. | UTTAR
Aas udrsd PRADESH B
138 | Shes! Biotach Limited s 6.40800
140 | IntegratedFisheries devalopment Praject in UTTARAKHAN P
Uttrakhand assisted through Sttas Government D X
141 | 650 MPACS of Uttarakhand State gmm 52.43000




UTTARAKHAN

142 | Appropriate Technology of India (AYT) i 8.54400
143 | Blocarn Erwtem:tiunaiiprlvat-e Ltd. gTT:\RAKHAN 10..3 ,
144 | Gramin Kshetra Vikash Samiti gWMAN 11.'816;7
145 | indian Farm Forestry Development Coop. Ltd. (IFFDC) gm‘““‘””" —
146 :}ht::ur;khas;::e S:sa;:e Crt:;g:deraﬂon Ltd,, (UCF) gTTARAKHAN 28.00000
147 | 2631 PACS assisted through State Government WEST BENGAL 120000000
142 | 1000 PACS assisted through State Government WEST BENGAL 600.00000
148 g::;:’i‘;:"‘ Senclichysnlted thiough 3ate | ycr senGiL 40.00000
150 :mﬂmfﬂ:ﬂ? Mills Ltd assisted WEST BENGAL 196.44000
Total 7299.61506

BEEGH
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Annextiae-T)

O.1H.
GOVERNMENT OF INDIA
MINISTRY OF COOPERATION

LOK SABHA
STARRED QUESTION NO, 99
TO BE ANSWERED ON 8™ FEBRUARY 2022

MULTI-PURPOSE COOPERATIVE SOCIETIES
*98.  SHRI HANUMAN BENIWAL

Will the Minister of COOPERATION FE&IIRAr #4! be pleased to state:

(a)  whather the Government is aware that multi-purpose cooperative societies set up
in various Statesof the country, including Rajasthan have mis-appropriated crores of
rupeas of investors;

{b) f se, the number of such cases which have comete the notica of the
Government;

(c) the amount of meney mis-apprariated by the said sociaties alongwith the number
of investiors who lost their money in the process, society-wise; and

(d) the steps taken by the Government in this regard to safeguard the interest of the
Investors?

ANSWER

MINISTER OF COOPERATION
RIS 7Y (SHRI AMIT SHAH)

a)to (d): A statement is iaid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF LOK SABHA
STARRED QUESTION NO. 99 DUE FOR REPLY ON 8™ FEBRUARY, 2022

(a) to (d) Yes sir. A large number of complainis have been received for non-repayment /

misappropriation of deposits of investors against some of the multi-state cooperative
sociefies in various states of the Country, including Rajasthan. In case of delinquent
societies against whom complaints are received, action for winding up is teken under
Section 86 of the Multi-State Cooperative Societies (MSCS) Act, 2002 Preserx—u!
winding up | proceedmgs is underway in case of 77 societies, a list of which is at

Annexure A. Compiete details regarding the amount of money misappropriated by the
societies, along with the numbers of members who lost their monay is not available.
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Annexure-A

List of multi-State cooperative societies against whom liquidation proceedings
are under way under Section 86 of the MSCS Act, 2002:

i, Name of the society | State
No.
1. | Jatropha Growers & Blo-Fugl Development Cooperative | Andhra
Ltd., Hyderabad, Andhra Pradesh Pradesh
|2, | The Reglonal Resource Development Cooperative Society | Andhra
Ltd., Vijayawada, Andhra Pradesh Pradesh J
3. [South Indian Fisherman Coop. Society Ltd., | Andhra '
Vishakapatnam, AP. Pradesh ‘
4 | Granak Bazar Cooperalive Sociely Lid., Hyderabad, | Andhra
Andhrs Pradesh Fradesh
5. | Tourism Development Coop. India Litd., Jangpura, New | Deihi
Delhi
o 5]
6 ' Jyoti Creoit & Savings SwablambiSahakariSamiti Lid., IDe‘Ihi [
| Mathura Road, New Daihl

[7.  Skyark Mult-State Cooperative Group Housing Society | Delhi |
Ltd., PaschimVihar, New Delhi

Crown Credit Coopertalve Saciety Ltd., Dwarka, Delhi Dethi

8. |Success Valley Credit Cooperative Society LUid., [ Delhl
Shakarpur, Delhi

Fm. Cooperalive Stors Lid,, Super Bazar, New Deibi T
l‘ 11. | HBN Credit Cooperative Society Lid.. PashimVihar, New | Deihi "
’— Delh [
12. LokhltBham arti Gredit Cooperative Saciety Lid., ShivajiMarg, | Delhi
l ’ New Delhi J
13, | Aadi Credit Cooperative Society Ltd,, New Delhi | Demni ’

4. | Eye Vislon India Credit Cooperative Society Ltd., New | Delhi

T4




[ | Delhi lr B
\ 15. \ Mapusa Urban Cooperative Bank of Goa Ltd., Goa Goa

18. | Gujarat Indusirial Cooperative Bank Limited, Ahmedabad | Gujarat |
| |

\ 17, \Maﬂhavputa Mercantile Cooperative Bank Limited, | Gujarat

‘Ahmedabad ;
18, | Petrofils Cooperative Lid. Vadodara, Gujarat Guiarat j
18. | Adarsh Credit Cooperalive Society Lid., Ahmedabad, | Gujaral
| Gujarat \
20. | Rainbow Mulll Siate Credit Cooperalive Sociely lid., | Jharkhand
Dhanbad, Jharkhand | \
\_21’ Memon Cooperative Bank Limited, Mumbai [ Maharashtra |
’ yr— . |
| 22. | Apex Urban Cooperative Bank of Maharashira and Goa | Maharasntra |
Limited, Mumbai _{
l

23. | The Pfizer Employees Co-operative Credit Society Limited, TMaharashtra
L LMumba!. Maharashtra

24. ‘BhandaraLaxml Multi State Credit Co-cperative Soclety Maharashtra
‘leited Bhandara, Maharashtra

l 25, | DaulatShetkariSakharKarkhana Lid., Kolhapur, Maharashtr

‘ Maharashtra

26 \SMMah-!axnﬂ Multi State Coop. Credit Society Lid, Maharashtra {
‘Mumbai Maharashtra

\
27. | Shree Dhokeshwar Multi State Urban Cooperative Credit Maharasma |
\ Society Ltd., Abhmednagar, Maharashtra

‘ ", ! ShubhKalyan Multi State Cooperative Credit Society td., !Mahamamr‘a —

‘ Osmanabad, Maharashtra |

‘— 29. \?olpe-F'atil Multi State Cooperative Credit Soclety Lid,, | Maharashtra \
. ‘ Pune, Maharashtra

‘ 30. rs P_ Global Multipurpose Cooperative Society Itd., Pune, | Maharashira
‘M&harashtrn

SR
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3. ‘Shrinmh Muiti State Urban Cooperative Credit Society | Maharashtra |
Lid., Ahmednagar, Maharashtra
W ’ AdityaharthikNiyojan Muli State Cooperative Gredit | Maharashira
Soclety Lid., Pune, Maharashtra ‘ !
[ 33. | SamruddhaJdeevan Multi State Multi-Purpose Cooperative | Maharashtra
[_ Society Itd., Pune, Maharashira
34. | BhalchandHirachandRalsoni  Multi  State Cooperative | Maharashira
Credlt Society Ltd., Jalgaon, Maharashtra | |
35, | Malaika Multi State Cooperative Credit Society Lid., ' Maharashtra |
Malaika Estate, RajeShivaji Nagar, Saxivinar Road, Pawai,
Mumbai- 400042
| 36, | Anthatstwa Muil State Credit Coop., Society Lid., | Odisha
Bhubaneswar, Odisha
37 | Swastik India Multi State Credit Cooperative Sociely Id., | Odisha
Bhubaneswar, Odisha
38 | Mideasl Mulli State Credit Cooperative Society Lid., | Odisha
Bhubaneswar, Odisha
i 39, | Utkal Multl State Credit Coocperative Society Lid., | Odisha 1

| Bhubaneshwar, Odisha

b—

40. | Sai Kishore Mulll State Credit Cooperative Society Lid.,
Bhubaneswar, Odisha

Qdisha

41, | Rajiv Gandhi Memorial Multi-State Credit Cooperative
Society Ltd., Bhubaneswar, Odisha

QOdisha

42. |SLE  Multistate Credit Cooperative Society Lid.,
. Bhubaneshwar, Odisha

' Odisha

|

Odisha

i3, | Vista Credil Cooperalve Society Lid, Bhubaneshwar, | Odisha

44. | Sunray Multi State Multi-Purpose Cooperative Society itd.,
Balasore, Cdisha

Odisha




48,

| Micre  Finance Credit Cooperative Socety Ltd., | Odisha

\ Bhubaneswar, Qdigha J ‘.
— |
46. | Green India Multi State Members Credit Cooperative ‘ Qdisha |
Sodiety Ltd., Ganjam, Odisha | \
47 | Lakshya Mullipurpose Cooperative Sociely td., Bathinda, | Punjab \
‘ Punjab l
" 48 |Bhavishya Credil Cooperative Sociely Litd, Udaipur, | Rajasthan |
Rajasthan
| 49. | Apeshwar Credit Cooperative Society Lid., Sirohi, | Rajasthan
Rajasthan
]
50. | ARGOSY Credit Cooperative Society Lid., Sirohi, | Rajasthan
Rajasthan l
91, | Shrikhoteshwar Urban Credit Cooperative Society Lid., | Rajasthan l
Sirohi, Rajasthan | \
52, | Marwar Urban Credit Cooperative Society Ltd., Barmer, | Rajasthan j
Ralasthan ‘
§3. | Arbuda Crecit Cooperative Sociaty Ltd., Sirohi, Rajasthan —| Rajasthan 1
4.

1

56.

Jodhpur, Rajasthan

!
Power Bulld Home Credit Cooperative Society Lid,, 'Rajasthaﬂ

|85, Sahyog Credit Cooperative Sociely Ltd., Sirohi, Rajasthan | Rajasthan ‘|

| Sundaram Credit Couperative Society Lid., Sirohi, | Rajasthan \
Rajasthan J

. 57

Bharti Credit Cooperative Society Lid., Ajmer, Rajasthan Rajasthan

58,

Sanjivani Credit Cooperative Soclety Ltd., Barmer, Rajasthan
Rajasthan

59‘

e l
Promp! Muiti State Cooperative House Building Society | Tamil Nadu |
Ltd,, Coimbatore, Tamil Nadu

-

-

ICICI Bank Staff Cooperative Thrift & Credit Society Ltd.,  Tamil Nadu |
\ Madurai, Tami Nadu \ \
. - |
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61 | The Happy Future Multipurpose Cooperative Society Lid., | Tamil Naou |
Chennai, Tamil Nadu
2.  Imayam Mulli State Housing Co-operative Society Limited | Tamil Nadu
| Chennai, Tamil Nadu J
', B3, | Silver Finance & Credit Cooperative Society Ltd., U.T, of | UT. of |
Chandigarh Chandigarh
84, | Janiaxmi Mullipurpose Cooperalive Society Ltd, Aligarh, | Utter Pradesh
Uttar Pradesh
85. | Anant-Nidhi Credit Cooperative Society Limited, Lucknow, | Uttar Pradesh |
Uttar Pradesh
86 [Gab GramyaVikes Credit Cooperafive Society Lid,, | Ultar Pradesh
Lucknow, Uttar Pradesh
7. | Uttar Bharat Urban Gooperative Bank Federation iid., | Utar Pradesh
[ Lucknow, Uttar Pradesh
1 e |
| 88 | National Farmers’ Cooperative Ltd., Ghaziabad, Uttar | Uttar Pradesh |
| ' Pradesh l
| -
83. | Evergreen Agro Multi State Co-oparative Saciely Limited, | Uttar Pradesh
Noida, Uttar Pradesh |

Ltd,, Lucknow, Uttar Pradesh

jaeings N : J
70. | Uttar Pradesh Cooperative Construction and Development | Uttar Pradesh |

71, | Prthivi Credit Cooperalive Soclety Lid., Lucknow, Uttar | Uttar Pradesh
Fradesh
72. | Capital Credit Cooperative Multi State Soceety Ltd., | Uttar Pradesh
| Firozabad, Uttar Pradesh
|
73. | Chakra MS Credit Cooperative Society Lid., Kolkata, West | West Bengal |
' Eengal I
74 Misal Mulfpurpose Cooperaiive Sociely Lid, Kolkata, | West Bangal ’
!West Bengal |
. ' . ‘ J
5. F:‘-.overaign Multipurpose Cooperative Sociely Lid , 24 | West Bengal |
| Parganas (North) Kolkata, Wes! Bangel l
e oy S o |
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t"‘“ve. ! Rage Multi State Credit Cooperalive Society Ltd., North 24 i West Bengal

Parganas, West Bengal
N2 Universal Multi State Credit Cooperative Scciely Ltd., ﬁmest Benpal |
l ‘ Kolkata, West Bengal \
- L —.|
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GOVERNMENT OF INDIA
MINISTRY OF COOPERATION
LOK SABHA
UNSTARRED QUESTION NO, 3038
TO BE ANSWERED ON 2240 MARCH, 2022

WINDING UP OF MULTI STATE COOPERATIVES

3038. SHRI K. MURALEEDHARAN:

Will the Minister of Cooperation HE®IIIAT H4T be pleased to state:

{a) the number of Multl State Cooperative societies wound up under the Multi State
Cooperstive Socleties (MSCS) Act, 2002 so far; and

() the grounds for such winding up?

ANSWER

MINISTER OF COOPERATION
et w4 (SHRI AMIT SHAH)

(a8) Winging-up proceedings in case of 78 multi-State cocperative socisties are

presently underway.
——

() Acton for winding-up is taken under Section 86 of the Multi State Cooparative
Societies (MSCS) Act, 2002 against delinquent societies which do not function as per the
pravisions of MSCS Acl, 2002 and against whom complaints are received.
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH
MEMORANDUM No. 4

Subject; Reguest for dropping of Assurance given in reply to
Unstarred Question No. 1218 dated 14.12.2022 regarding "Protection of
Personal Data",

-sTws

On 14 December, 2022, Adv. Adoor Prakash and Shi Kumbakudi
Sudhakaran, M.Ps., addressed an Unstarred Question No. 1218 dated
14,12.2022 regarding "Protection of Personal Data” to the Minister of
Bectronics and Information Technology. The text of the Question alongwith
the reply of the Minister is glven in the Annexure,

2. The reply to the Question was trested as an Assurance by the
Committee and required to be Implementad by the Ministry of Electronics and
Information Technology within three months from the date of reply but the
Assurance is yet to be implemented.

3 In this regard, the Ministry of Electronics and Information Technology
wide O.M. F. No. 2(364)/2022-Parl. dated 30 June, 2023 has stated as under;-

"The expression given in the reply is only a factual position and hence
does not construe as an Assurance.”

4. In view of the above, the Ministry, with the approval of the Minister of
State for FElectronlcs and Information Technology, has requested the
Committee to drop the Assurance.

The Committes may consider.

Dated:- w/v/.ga.za
New Deihi

gl



Annexuse

GOVERNMENT OF INDIA
MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY
LOK SABHA
UNSTAKRRED QUESTION NO. 1218
TO BE ANSWERED ON: 14.12.2022
PROTECTION OF PERSONAL DATA

1218, ADV. ADOOR PRAKASH:
SHRI KUMBAKUDI SUDHAKARAN:

Will the Minister of Electronics and Information Technology be pleased to state:

{n) whether the Govertiment has reduced the explicit provisions on the harms caused by data
privacy breaches, as per the draft Digitsl Personal Data Protection Bill, 2022;

(k) if g0, the ressons thereet, in the light of Justice B.N. Srikrishna Committee Report and the
Honble Supreme Court judgment of 2017 on the Putiaswamy vs Union of India case;

(¢] the reason for the absence of a clear-vut distinetion betwesn personal deta and sensitive
personal dati in the draft bill;

(d) whather the personal data collected from an individual in a non-digital form is not
protected under the new draft bill, if so, the detalls thercof: and

(e} whether the Govemnment s providing immunity w mass surveillance by Government
agencigs. which s unconstitutional and detrimental to citizens” privacy and if so. the details
thereof™

ANSWER

MINISTER OF STATE FOR ELECTRONICS AND INFORMATION TECHNOLOGY
(SHRI RAJEEY CHANDRASEKHAR)

(m): Mo, Sir,

(b1:  Does not arise,

BlL, titled titled the Digsital Personal Data Pmm—Bli iiﬁ It is undergoing exiensive public

consultation 1 with various suk:hu!dm —< —_— 1

— —_—

(&) Na, Sir.

(¢} wnd (dp: The Minisiry of Electronies and Information Technology Ewed 4 draft /

LR LS}
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Subject: Request for dropping of Assurance given in reply to Unstarred
Question No. 3864 dated 21.12.2021 regarding “SC/ST
Scholarships™.

On 21 December, 2021, Shri Rattan Lal Kataria M.P., addressed an
Unstarred Question No. 3864 regarding “SC/ST Scholarships” to the Minister of
Social Justice and Empowerment. The text of the Question along with the
reply of the Minister Is given in the Annexure,

2. The reply to the Question was treated as an Assurance by the
Committee and required to be implementad by the Ministry of Soclal Justice
and Empowerment within three months from the date of the reply but the
Assurance is yet to be implemented,

3. In this regard, the Ministry of Sccial Justice and Empowerment
(Department of Social Justice and Empowerment) wide OM. No. K-
16012/14/2021-SCD-V dated 29 May, 2023 has stated as under:-

“It Is Infarmed that this matter was pending with Central Bureau of
Tnvestigation (CBI) for investigation, CBI had further informed that it is
awaiting State Government’s consent for registering a reqular case. In
pursuance of the matter, a letter dated 19.05.2023 has been received
from CBI informing that the Government of Punjab has handed over the
investigation fo Vigllance Bureau, Govemment of Punjfab. The said
investigation has been transferred to the State Vigilance Bureau, ™

4. In light of this development, the Ministry, with the approval of the
Hon'ble Minister of Social Justice and Empowerment has requested the
Committee to drop the Assurance.

The Committee may consider.

DATED:- 91/ 2023
New DeLH1
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GOVYERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
LOK SABHA

UNSTARRED QUESTION NO.3864
TO BE ANSWERED ON 21.12.2021

SC/ST SCHOLARSHIPS
13864. SHRI RATTAN LAL KATARIA:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(a) whether the Govermnment has received certain complaints about scams in scholarship of
students belonging to SC/ST in educational institutions in different States of the country during
the last three years;

(b} if 5o, the details thereof,

(c) whether any cases have been filed against the educational institutions involved in those
soams; and

(d) if so, the details thereof?

ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHRI A, NARAYANASWAMY)

(&) & (b): Yes Sir. In the month of August, 2020, the Government has received some complaints
regarding misapprepriation of funds under Post Matric Scholarship Scheme for Scheduled Caste
students in the state of Punjab.
If' () & (d): Yes Sir. The case has been referred to the Central Bureau of Investigation (CBI) for /
/| investigation. = /

' e L L
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH
MEMORANDUM Ne. ~1

Subject: Request for dropping of Assurance given in reply to Unstarred
Question No. 1938 dated 19.12.2022 regarding "Crypto Currency
and Virtual Digital Assets”,

s

On 19 December, 2022, Dr. Umesh G. Jadhav and various other MPs.,
addressed an Unstarred Question No, 1538 regarding "Crypto Currency and
Virtual Digital Assets” to the Minister of Finance. The text of the Question
alongwith the reply of the Minister is given In the Annexure.

2, The reply to the Question was treated as an Assurance by the
Committee and required to be implemented by the Ministry of Finance
(Department of Economic Affairs) within three months from the date of reply
but the Assurance |s yet to be implemented.

3. In this regard, the Ministry of Finance (Department of Economic Affairs)
wige O.M, F, No. 2/30/2023-Cy dated 25 July, 2023 has stated as under:-

"The investigation against Crypto Exchanges for tax evasion is an
undergoing process and the same is completed within statutory time
frame as envisaged under CGST Act, 2017. In this regard, pending
investigation of 4 cases as mentioned in reply to Lok Sabha PQ No. 1938
have been dosed on payment of tax alongwith interest and penalty."

4.  In view of the above, the Ministry, with the approval of the Minister of
State in the Ministry of Finance, has requested the Commitiee to drop the
Assurance,

The Committee may consider.

Dated:- oq/f; /pa&&'
New Delhi
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Annesy 5

GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF ECONOMIC AFFAIRS
LOK SABHA UNSTARRED QUESTION NO. 1938
TO BE ANSWERED ON 19.12.2022

Crypto Currency and Virual Digital Assets

1938 DR, UMESH G, JADHAY:
SHRISANGANNA AMARAPPA:

SHRI LS, TEJASVI SURYA: _
SHRISHA.BRA DR JA] SIDDESHWAR
SHIVACHARYA MAHASWAMUL:

Will the Minister of FINANCE
be pleased 1w state:

(a) whether the Government proposes o regulete or restrict the Virtual Digital Assets (VDA)
in the country and if so, the details thereof,

(b} the salient features of regulation, if any, laid down by the Government for erypto eurrency
and VDAs;

(c) whether the Government plans to forge intemational cooperation for regulating crypto
currencies and VDS and if $p, the demils thersof:

(d) the estimated size of the crypto currency market in the country along with the number of
registered/recognised erypto exchanges in the country; and

(&) the desails of crypto exchanges which are under investigation by the Government for
maongy laundering and tax evasion cases?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI PANKAJ CHAUDHARY)

£ 1o (d): Currently. erpyte sssets are unregulated in India. The government does not
register crypro exchanges. Crypto nesets by definition are borderless and require international
collaboration to prevent regulatory arbitrege. Therefore, any legislation for regulation or for
banning can be effective only with significant intcrnational collaboration on evaluation of the
risks and benefits and evolution of commeon taxonomy and stsndards,

(e} The Direclomte of Enforcement is investigating several cases related to Crypto frauds
wherein & few orypio exchanges have also been found involved in money laundering.
Necessary action as per provisions of Prevention of Money Lsundering Act. 2002 (PMLA)
has been taken by the Directorate of Enforcement, As on 14122022, proceeds of erime
amounting to Rs. 907 48 crores have been attached/seized, 03 persons have been amested and
{4 Prosecution Compluints have been filed before the Special Court, PMLA, in these cases,

g6



Fusther, under Forcign Exchange management Act 1999 (FEMA), assets amounting to Rs,
289.68 crores have been seized under section 37A of FEMA and 01 Show Cause Notics o
ervpto exchange Zanmai Labs Pyt Lid, known as WazirX, and its Director under FEMA for
transactions involving crypte assets worth Rs, 2,790.74 crore has also been issued

Few cases of evasion of Goods and Services Tax (OST) by crypto exchanges have been
detected by Central GST formations as given below:

No, of Crypto Quantum of .
Exchange evasion detected ﬁfg:? Status

Investigated {InCr.) P
Further investigation under

110.97 process in 8 cases and 4 cases

12. R7.60 ('“";‘d ‘“:a:’“;"‘a closed on payment of tax along
penaity with interest and penalty.
1 . —
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Appewdie 2

LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH

MEMORANDUM No, #

Subject: Request for dropping of Assurance given in reply to Starred Question No.
123 dated 10 February, 2023 (Supplementary by Shri Tapir Gao, M.P.)
regarding “Setting up of AYUSH Centres - Hospitals.”

On 10 February, 2023, Shri Gajanan Kirtikar and Shri Hemant Tukaram Godse,
M.Ps,, addressed a Starred Question Neo. 123 regarding "Setting up of AYUSH Centres -
Hospitals” to the Minister of AYUSH, The text of the Question along with the reply of
the Minister is given in the Annexure.
2. During the discussion, Shri Taplr Gao, M.P, raised the following Supplementary
Question to the Minister of AYUSH:-

I want to know from the Ministry of AYUSH as to from when the Ayush institute
will start in my area.”

3. In reply, the Minister for AYUSH inter-alia stated as follows:-

“"Ayush Institute in your area will be operational as soon as possible,
we are actively engaged In its establishment and we will provide you

with a positive update very soon.”

4, The above reply was treated as an Assurance by the Committee and required to
be implemented by the Ministry of AYUSH within three months from the date of the
reply but the Assurance is vel to be implemented.

& In this regard, the Ministry of AYUSH wide O.M. F. No. H-11016/40/2023-P AND E
dated 20 July, 2023 has stated as under:

"that under Centrally Sponsored Scheme of National Ayush Mission (NAM),
Ministry of Ayush has approved Rs.222.22 lakh to Arunachal Pradesh for
establishment of new Government Ayurvedic Medical College & Hospital at Tezu,
lohit District during 2015-16 as per the proposal received from State
Government through State Annual Action Plan (SAAP). Accordingly, Central share
of Rs. 199,995 lakh has been released for the same. However, State Government
has not utilized the grant and refunded the same to Ministry of Ayush during
2021-22, Further, it is also submitted that under NAM, the approved SAAPS will
be implemented/executed by the respective State/UT Govemnments and In the
present case since the funds released to Arunachal Pradesh have been returned
to Ministry of Ayush, it appears that this Ministry may have no role to play in
fulfiliing the afore mentioned Assurance.”

6, In view of the above, the Ministry, with the approval of the Minister of State In
the Ministry of AYUSH, has requested the Committee to drop the Assurance.

The Committes may consider.
New Delhi
Dated: c;-‘z/ff/ 2023
g5



Alnesye.

GOVERNMENT OF INDIA
MINISTRY OF AYURVEDA, YOGA & NATUROPATHY, UNANI,
SIDDHA AND HOMOEOPATHY (AYUSH)

LOK SABHA
STARRED QUESTION NO, 123
TO BE ANSWERED ON THE 10" FEBRUARY, 2023

SETTING UP OF AYUSH CENTRES - HOSPITALS

%123, SHRI GAJANAN KIRTIKAR:
SHRI HEMANT TUKARAM GODSE:

Will the Minister of AYUSH be pleased to state:

(a) the number of AYUSH centres-hospitals operational at present in the country, State-
wise:

(b) whether the Government proposes (0 establish more AYUSH centres-hospitals in the
country including Mahurashtra, district-wise,

(¢) if so, the details thercof; and
(d) the number of patients who took treatment in the said AYUSH centres-hospitals

during the last three years and the current year. State-wise?

ANSWER
THE MINISTER OF AYURVEDA, YOGA & NATUROPATHY, UNANI,
SIDDHA AND HOMOEOPATHY(AYUSH)

(SHRI SARBANANDA SONOWAL)
(a)to (d) A Staternent is laid on the Table of the House,



STATEMENT REFERRED TO IN REPLY TO LOK SABHA

STARRED QUESTION NO. 123* FOR 10" FEBRUARY., 2023
{a) As reported by State’UT Governments and various Central Govemment
Organizations, there are 3844 Ayush hospitals functional in the country as on
(1.04.2021. Out of 3844 Ayush hospitals, 43 hospitals are under Central Govemment
Health Scheme (CGHS), Ministry of Health & Family Welfare and various Central
Government Organizations, The details of number of Ayush hospitals, State/UT-wize
are furnished at Annexure-I,

(b) & (c): Public Health being a State subject, establishment of Ayush hospitals in the
country including Maharashtra comes under purview of respective State/UT
Governments. However, under the Centrally Sponsored Scheme of National Ayush
Mission (NAM). there is a provision of financial assistance for setting up of 50/30/10
bedded integrated Ayush hospitals. State Government may avail eligible financial
assistance by projecting the same through State Annual Action Plan (SAAP) as per the
provisions of NAM guidelines. The details of approved 50/30/10 bedded integrated
Avush hospitals under NAM from the year 2014-15 to 2021-22 are furnished at

Annexure-Il.

(d): Public Health being a State subject, the primary responsibility of maintaining the
record of patients who took treatment under Ayush system of medicine comes under the
purview of respective State/UT Governments. However, the details of patients who took
treatment in Ayurveda, Siddha, Unani, Sowa-Rigpa and Homoeopathy medical colleges
in the country available with the National Commission for Indian System of Medicine
(NCISM) and the National Commission for Homoeopathy (NCH) respectively are

furnished at Annexure-II1 and Annexure-1V.

2w
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state/UT-wise number of Ayush hospitals as on 01.04.2021

’?. " State /UT Ayurveds | Unani | Siddha | Yoga | Naturopathy | Homoeapathy | m  Total
No. Ll i 2
{1 (2) @[ @ {50 | {8 7) (8) 3| (10} |
A State/UT
1 | Andhra Pradesh 3 2 0o i} ] 3 0 8
2 | Arunachal Pradesh 10 0 0 0 ] 2 0 12
3 | Assam 1 ) 0 0 0 3 o a
3 | mihar 3 1 [1] [} 0 2 0 B
5 | Chhattisgarh 11 1 0 1 0 3 0 16
6 | Dehi 2 2 a0 0 0 2 0 [
7 | Goa 1 0 0 0 ] 1 5 z2_|
8 | Gujarat 39 0 0 i 0 1 0 40
9 | Haryana 13 1 0 0 0 1 0 15
10 | Himachal Pradesh 33 0 Q i} 1 0 a 34
11 | Jammu & Kashmir 4 4 i) 0 (1] 3 0 11
12 | Iharkhand 0 o g a 0 1 0 1
13 | Kamataka 193 23 0 0 15 35 0 269
14 | kKerala 129 0 1 0 1 44 o 165
15 | Madhya Pradesh 41 a 0 ) & 26 0 77
16 | Maharashtra 78 7 0 {1 0 56 0 141
17 | Manipur & 5 0 5 0 9 0 5 |
18 | Meghalays 4 0 g 0 D 3 g 1)
1% | Mizoram 1 0 D 0 1) 1 a 2
20 | Nagaland 2 a 0 ] 0 2 i b
21 | Odisha & 0 0 0 0 i 0 10
22 | Punjab 21 1 ] 0 ) El 0 25
23 | Rajasthan 118 11 [ 1 2 6 0 138
24 | Sikkim 2 0 0 1 0 2 1 &
25 | Tamil Kadu 2 1 183 2 0 1 ] 295 |
26 | Tripura E] 0 0 1 0 3 0 7
27 | Uttar Pradesh 1738 183 0 [ a 11 0 1982
28 | Uttarakhand 43) B 0 0 0 0 0 433
29 | West Bengal £ ! 0 0 0 16 1 25
30 | ARN Isiands 1 o 0 i 0 1 o 1
31 | Chandigarh 1 ] ] 0 ] 1 0 2
DEN Haveli and
32 | Daman & Diu 2 o ] 2 0 z 0 -
33 | Ladakh a o a 0 0 a 0 0
34 | Lakshadweep 1 0 0 . 0 1 (6] 2
35 | Puducharry & o 0 o a a 3] ;¥
36 | Telangana 4 3 Y u 1 3 0 11
TOTAL{A} 2963 254 290 16 29 247 2 3801
B. CGHE & Central
Government 18 E & i p B 1 43
Organizations
TOTAL (A+8) 2082 262 296 w | 31 253 3 3884
Sowrce: State) UT Gavernrmants & various Central Sovernment Organizatlons
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Annexure-il

The details of approved Integrated Ayush Hospitals in the country under National Ayush
Misslon from 2014-15 to 2021-22

5.

Name of the State/UT

Location of the Integrated Ayush Hospital

1

Andaman and Nicobar Islands

Part Blair

Andhra Pradesh

Kakineds

Visakhapatnam

| Assam

Goalpara

Majuli

Bihar

Patna

Chandigarh

Chandigarh

Chhattisgarh

| Champa

Mahasamund

Karia

Karba

Kanker

Narayanpur

Bijapur

Dantewada

| Raipur

Bilaspur

Durg

Sarguja District Headquarter

Dalli Rajhara

Gea

South Goa

Haryana

Hisar

Himachal Pradesh

KEullu

Mandi

10.

lammu & Kashmir

Kishtwar

Kupweara

Bilawar

Kulgam

Samba

11,

tharkhand

Ranchi

12,

Karnataka

| Gadag

tangalore

i 7

Kerala

Chalakudy, Thrissur

Mattannur, Kannur

| 14,

Lakshadweep

Kavarattl

Maharashitra

Mandurbar

Sindhudurg

Pune

Ahmednagar

18

Manipur

Moreh, Chandel District

Churachandpur

Kwakeithel Konjeng Leikai

¥eirao AL, Imphal East District

17, | Madhya Pradesh

Bhopal

qL



Indore

Amarkantak

[Narsinghpur | —

Mandleshwar

Balaghat

Sehore

18,

Meghalaya

Sohra, CHC, East Khasi Hills

Umtraw, RI Bhol District

19.

Mizoram

Aizwal

20,

Nagaland

Nokiak, Tuensang District

Razha, Chedema

Sapangya (Chungtia)

Ywﬁ_m, Longleng

Odisha

Dhenkanal

Behrampur

Balasore

Puducherry

V'iﬁanur

Yanam

Punjab

| Moga _

Dayalpur Sodhia Zirakpur

24,

Rajasthan

Bhilwara

Ajrmer

Churu

Bikaner

r

25.

Sikkim

Kyangss, West Sikkim

26,

L.

Tamil Nadu

Theni

Thiruvannamalal

Pudukkottai

7

Telangana

Ananigiri, Vikarabad, Rangareddy Distt.

Bhupalpalli (V&M), Jayashankar Bhupalpali District.

Siddipet Headgquarters

18.

Triplera

Paradise Chowmuhani, Agartala

Beionia

o5

Uttar Pradesh

Bulandshahar

‘Bilhour, Kanpur
‘West Katli, Lucknow

Badrasi, Yaranasi

Nawab Ganj, Barellly

Basti

Sirathu Kaushambi

Sonbhadra

| Sant Kahir Nagar
Saharanpur

orai lalaun

po ————

Deoria

Lalitpur

" A

Amethl =

93




Kanpur Dehat

Firozpur, Balia District

Raebarali

Baghpat

Fatehpur

Shravasti

Uanac

Hardoi

Gorakhpur

Sambhal

30.

Uttarakhand

Haldwan)

Jakhnidhar, Tehr|

Tanakpur, Champawat

3L

West Sengal

Tapsikhata, Alipurduar District

Paschim Midrapors

P




The number of patients who toak treatment in Ayurveds, Siddha, Unani and Sowa-Rigpa medical
colleges, State/UT-wise from 2019 to 2022

Annexure-ll|

S.Ne. | State 2019 2020 2021 2022
1 Andhra Pradesh 307344 300681 154305 129282
2 Assarm 75552 75393 30336 52465
3 Bihar 651143 693346 447237 943798
4 Chandigarh 40731 64045 26994 10494
1S Chhattisgarh = 371216 247711 234980 265270
i Dalhl 1106668 1000210 | 270403 453142
7 Goa 49664 51253 38435 47902
8 | Gujarat 2218865 1695830 | 1390840 2136973
|9 | Haryana 587486 545554 308578 629259
10 | Himachal Pradesh 206130 115900 108727 154783
11 | Jammu and Kashmir 217527 235877 124506 220944
12 | fharkhand 73013 G204 31260 40510
13 | Karnataka 5146787 4406082 | 3813220 4363401
14 Kerala 1647335 1377965 795003 886983
15 Madhya Pradesh 1608989 1449882 1094676 1791195
16 | Maharashtra 5541387 5169317 | 3327163 5076370
17 | Meghalaya - - 5221 8219 |
18 | odisha 332983 195047 202115 256968
19 Puducherry 39519 - 23803 42455
20 | Punjab BR6322 594855 | 553734 801893
21 | Rajasthan 1234084 1164280 17432 575558
22 ! Tamil Nadu 2355554 2184657 | 1327245 1988962
13 | Telangana 504298 437662 143885 226985
24 | Uttar Pradesh 5296518 4649032 | 2867912 5532317
25 | Uttarakhand 4974729 857514 566691 848145
26 | West Bengal 293611 251325 113772 211675
 Total 31769955 27972636 = 18379473 28178448

Sources: National Commission for Indlan System of Medicine (NCISM)

g5



Annexure-1V

The number of patients who took treatment in Homoeopathy medical colleges, State/UT-wise from

2019 to 2022
5.No. | State 2019 | 2020 2021 2022
1 Andhra Pradesh 469800 547200 255200 296100
2 Assam 40800 20400 27600 38400
3 Bihar 722100 510000 572700 681300
a Chandigarh 73200 30600 36600 35900
5 Chhattisgarh 149700 34500 92700 125100
i Deln| 211800 129300 104700 165000
7 Goa 45200 30300 51900 45000
8 Gujarat 2519100 1953000 | 2490600 2842500
g Haryana 78336 91890 37890 82500
10 Himachal Pradesh 77700 | 20400 46500 76200
11 | Jharkhand 141900 | 99900 119700 | 253200
12 | Karnataka 1200300 951200 | 1044300 0 1215600
13 | Kersla 512200 470700 416400 | 384600
14 | Madhya Pradesh 1255800 1662600 | 1096200 1238000
15 Ptaharashira 3549300 3015900 3432300 3796200 |
16 Meghalaya . 21000 24000 27000 35000
17 | Odisha 191100 162000 122700 180300
18 | Punjab 163500 127500 136500 93300
19 | Rajasthan 520800 359100 434100 | 583200
20 | Tamil Nadu 254400 546600 662400 | 935600
11 | Telangana 454500 320400 | 319500 | 431700
2 Uttar Pradesh 1304800 710400 788400 1596000
23 | Uttarakhand 94200 52700 78900 90900
24 West Bengal 355100 766800 503400 785300
Total 15618636 | 12717390 | 125021%0 16024200

Saurees: National Commission far Homoespathy {NCH)
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(Q. 123)
SHRI HEMANT TUKARAM GODSE: Hon. Speaker Sir, Ayush is our nation's
strength, and it can benefit nol jusl our country, but the entire world. Ayush
sactor is growing rapidly, but manufacturing and plantation of herbal products
have not been able to match that speed because of which there is shortage of
herbal products. On the other side. farmers are In rouble because of the same
crop pattern. They cannol recover thair cost of production also. So, through you,
hon. Speaker Sir, | want lo ask hon, Minister whether Ayush Ministry have some
plans regarding plantation of ayurvedic herbs in collaboraton with the Ministry of
Agriculture, so that both famers and ayurvedic product manufacturers will get
benefits,
B (%) AeTE ToroNT : AR e o, o 2014 ® w9 & wue 54 S A A
TR TN B, T S e g 6 4 39 < € ) o 201415 F 309 e
R 691 By o o | ad 2023-24 W UE wGWR 3647.50 ST TR @ T €|
AT R A S T 8, aw R e wiew N & aR § qor # |
rorror Afefver weriew 218 ¥ of oTadRe TR £ gy R 8, SWE O 5 &
fory e & | gy wEw w9 ag o T e €
A Tfir e ot wiee e, amge ol ot SRR S e dEE | 42
Efa & fore e eig 100 TRYS ol ST ) & | gaT s & o s
HATAY W T8 W HTE § o o Sy $eiege &, 9w oy ?) sivere gy
BT, (W) "RwE HOUNT ¢ HIEI STy o, ST SRy sedeye weet | Tt ane
&1, T a § ey wm e gy aite wet f e s e 4 )
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ot v e (i) - At s mEiey, e sigde ffEen & e Eg
AT AT e & e § By & wa S var gah e =l e el we
FT 4G MY TN YT ST § | HEHT S wereT, § A S o & aeen
e § o aE S Y WY T @ a8 Sy i ey W e
andy e 7 Reafey Far 7
21, (5Y.) 7% qOTRT : S s o, anft 49 g @ of 2014 & 9 s
T TR TR SIgEE qg 1 ¥ | BN SIS ¥ O s 8, & af 2014 # 512
o1 4 Wl 4g BV 782 81T E | ¥ 52.73 yvde UEW g E | 09 & siev igve diew o
£8.90 wwiE g gf # 1 andbandt e = O S A et oiw (Rves
AR, S § Sl 1 HIE TSNS ST § | 6 afeEr e e i
edTiiEd G wore Ay fiwew F weel & wefee & T @ R | s
T WEENSTT (ATR) @) G HT 96T FUTEH & S oy mar & | e
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SioTET W Aegthee et o andt 182 Rt Sem Bt am e &) ey
e WeeT e Y s i § 1 g fir Y e 6§ e e @R
whar & |
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At 3T o |

9%



i

LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH
MEMODRANDUM No. |2-

Subject: Request for dropping of Assurance given in reply to Unstarred Question No.

1887 dated 09.12.2021 regarding "Scheme for Town Development”,

On 09" December, 2021, Dr, Dhal Singh Bisen M.P., addressed an Unstarred Question

No. 1887 regarding "Scheme for Town Development” to the Minister of Housing and Urban
Affairs. The text of the Question along with the reply of the Minister is given In the
Annexure.

2.

The reply to the Question was treated as an Assurance by the Committee and

required to be implemented by the Ministry of Housing and Urban Affairs within three
manths from the date of the reply but the Assurance is yet to be implemented,

3

In this regard, the Ministry of Housing and Urban Affairs (Delhi Division) wige O.M.No,

H-11016/07/2021-AMRUT-TIA dated 31 March, 2023 has stated as under:-

4,

“As per present status of physical progress of the sub-scheme on Local Area Plan-
Town Planning Scheme (LAP-TPS), now 14 cities out of 25 have completed the draft
report. Qut of the remaining 11 dties, 5 cities have completed the preliminary survey
and data collection. However, in remaining 6 cities preliminary surveys are still being
undertaken/ base map preparations are underway or draft reperts are being finalized.

The goal of the sub-scheme s to support the preparation of Local Area Plans and
Town Planning Scheme on a pilot basis In States/Cities and bulld local capadity for
undertaking such tacks. Once adequate numbers of planners are trained in these
processes, States should be able to replicata this exercise on their own in several of
their towns and dties to meet the challenges of planned urban development. Since,
this Sub- scheame was introduced on a ubt-basis and for capadity building; fulfillment
of the Assurance may take a long time,"

In view of the above, the Ministry, with the approval of the Hon'ble Minister of State

in the Ministry of Housing and Urban Affairs, has requested the Committee to drop the
Assurance.

DaTED:-
Mew DeLHI

The Committee may consider.
G‘?‘/’! /252&
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NO. 1

,ﬂrfm CAJ .-

GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS

LOK SABHA

UNSTARRED QUESTION No. 1887
TO BE ANSWERED ON DECEMBER 9, 2021

SCHEME FOR TOWN DEVELOPMENT

887. DR. DHAL SINGH BISEN :

Wiil the Minister of HOUSING AND URBAN AFFAIRS be pleased to

state:

(a)

(b)

(c)

(d)

(e)

whether the Government has formulated any scheme for town

development;
if so, the details thereof;

the number of proposals received from the Government of
Madhya Pradesh for town development, district-wise;

whether the civic bodies of Seoni Balaghat district of Balaghat
Parllamentary Constituency are covered in the town

development schemes and if so, the details thereof;

the proposals wherein civic bodies in Balaghat have been
covered and the details of development work likely to be

undertaken there?

(»)



ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF HOUSING AND URBAN AFFAIRS
(SHRI KAUSHAL KISHORE)

(a) & (b) Yes, Sir. Realizing the significance of planned
development in brownfield and green field area, a sub -scheme was
launched by Government of India on Formulation of Local Area Plan
(LAP) & Town Planning Scheme (TPS) under Atal Mission for
Rejuvenation and Urban Transformation (AMRUT).

25 cities across various states have been identified for
implementation under the sub-scheme. The sub scheme provides
financial assistance of ¥ 2.0 Crore for each city for formulation of
Local Area Plan and Town Planning Scheme. The details of 25 cities

are given in Annexure.

(c) = Indore is the only city in Madhya Pradesh which has been
covered in the sub scheme. State Government of Madhya Pradesh

had prepared following 02 Town Development Schemes for Indore

city:
(i) Town Development Scheme.
(ii) Local Area Plan (LAP).

(d) & (e) : These civic bodies have not been covered in the said

scheme.
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ANNEXURE

Annexure mentioned in reply to point (a) & (b) of the Lok Sabha Unstarred
Question No.1887 for 09.12.2021

STATUS OF PHYSI1 ROG [+ UB SCHEME O
[s1. ) = | status of LAP TPS Preparation ol
HES \

———

1 | Greater Vlsnhhapntnam

‘_L Guwahati T ’ | Draft Report is under finalization S
3 kot | Draft Report Completed . 1
4 | Indore

———

i I’ralimlnal"y surveys and base map |
L completed, draft report under Epmtlon _’

Draft Report Completed '
_1..—.‘—

5 GhenuL | Draft Report Completed. - I
L Thlmvamnt?a—gm | Preliminary surveys being undertaken '
' Warangal | Draft Report Completed _ e
8 Pume | Draft Report Completed
‘? |Varanasi | Draft Report is being finalized _]
L’ln Jaipur - Prellmi snmys being umhrhken.

[ 11 | Amritsar

12 l'atnn

13 Faridabad
’_‘M 14 | Bhubaneswar

}15 | Shimia
LR

‘_‘r ‘ Dehradun

18 | Alzawl

S S s

neswar  |Draft Reportcompleted
’ Preliminary survey and data collection +, .

..-

Pral:mlnary surveys completed and base 11 N

| map preparation underway.
[ Freliminary surveys being v unduﬂaksn.

Draft Report is being finalized \

——————

underway,
t_w being finalized ___3
| Preliminary surveys being undertaken. A

| Preliminary  surveys and base mapL___.

E{:@'}@j*:i i |
| 20 | tmphal

(21 |Bengalurw
E (Pamaji
Brlnaq___ o

24 ' Raipur

| 25 [ Ranchi

————————— —

l completed, draft report under proparation

Draft Report is being finalized NS
Preliminary surveys and data nollnctlm{#_,

being undertaken.

| Draft _gmrt is heing finalized o

| Prelimin rveys being undertaken, _L}
‘ Prellmlnary_ surveys being u undortaken. L_t
' Preliminary surveys and data collacﬁnn \J )

P

being undertaken. e
Pmllmlnary surveys helng_undlrtaken. A

[o2-

-
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH

MEMORANDUM No, | 4
est for dropping of Assurances given in reglies to:-

(i) Unstarred Question No. 1583 dated 19 December, 2018 regarding
“Kankan Railway Corporation Limited” (Annexure-T),

() Unstarred Question No. 1641 dated 13 February, 2019 regarding
“Expansion plan for Konkan Railway” (Annexure-11).

The above mentioned Questions were addressed by Shri Dharmendra Yadav, Shri M.
Ramachandran and Various M.Ps., to the Minister of Railways. The contents of the Questions
along with the replies of the Ministers are given In Annexures I and IL.

2. The replies to the Questions were treated as Assurances and required to be
implemented by the Ministry within three months of the date of the reply but the Assurances
are yet to be implemented.

3, In this regard, the Ministry of Railways wide O.M. No. 2019/PL/24/LS/1 Pt. dated 13
April, 2023 has stated as under.

"Konkan Raiiway Corparation Limited has submitted that the project cost has
escalated to Rs, 5204 crore from Rs. 4319 crore and the ROR has fallen from 12.43%
to 2.95%. Reduction In ROR is mainly due to Increase in project cost and non-
materialization of traffic from Jaigad Prot to KRCL line.

In the present scenario the proposal of KRCL has been dropped with the
approval of Competent Autharity.”

4. In view of above, the Ministry with the approval of the Minister of State in the Ministry
of Railways has requested the Committee to drop the above mentioned two Assurances.

The Committee may consider,

New DELHI
DATED: cqﬂf/.ecm

|e3
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GOVERNMENT OF INDIA '
MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO.1583
TO BE ANSWERED ON 19.12.2018

KONKAN RAILWAY CORPORATION LIMITED

11583. SHRI DHARMENDRA YADAV:
SHRI VINAYAK BHAURAO RAUT:
SHRI ADHALRADO PATIL SHIVAJIRAD:
SHRI ANANDRAO ADSUL:
DR. SHRIKANT EKNATH SHINDE:
SHRI MULLAPPALLY RAMACHANDRAN:

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Konkan Railway Corporation Limited’s (KRCL) plan
to augment and enhance line capacity of its 736 km route connecting
Maharashtra, Goa, Karmataka and parts of Kerala is under scanner
and if s0, the reasons therefor;

(b) whether the works were not progressing at the envisaged pace
and as per the Government's schedule and if so, the details thereof
and the reasons therefor;

(c) whether Railway Board has prepared progress report of the
project and if so, the findings thereof;

(d) whether there is any proposal to take help of the National Geo-
physical Research Institute and the WMinistry of Science and
Technelogy to resclve issues faced in the foundation works; and
(e) if so, the details thereof?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI RAJEN GOHAIN)
{a) HKonkan Raillway’s proposal for Capacity Augmentation by adding
141 km track doubling and 18 additional new stations has been
cleared by NITI Aayog and Expanded Board for Railways. The

proposal has been sent to Cabinet Committee on Economic Affairs

(CCEA) for approval.
e — JD L{



(b)&(c) The works of Capacity Augmentation of Konkan Railway route

will commence on receipt of statutory approvals for the project.

(d) Konkan Railway Corporation Ltd. has entered into a Memorandum
of Understanding (MoU) with National Geophysical Research Institute,
an arm of the Council of Scientific and Industrial Research, under the
Ministry of Science & Technology, Government of India. However, this

Mol is not related to the capacity augmentation proposal of KRCL.

(e) The MoU was signed with an objective to bring about speedy and
accurate acquisition of geoclogical information from surface to around
400 metres depth by heli-borne geophysical surveys in prospective
tunnel projects undertaken by KRCL.With this collaboration, KRCL
aims to propagate the technologies and prowess now available in
india in meeting the challenges posed by uncertain geological

conditions plaguing tunneling in mountains and hilly terrain.
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GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO.1641
TO BE ANSWERED ON 13.02.2018

EXPANSION PLAN FOR KONKAN RAILWAYS

1641. SHRI MULLAPPALLY RAMACHANDRAN:

Will the Minister of RAILWAYS be pleased to state:

(a) the present status of the expansion plan for Konkan Railway Line;
(b) whether the proposal of Konkan Railway Corporation in this

regard has been considered by the Government and taken any
decision; and

(c) if so, the details thereof?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHR1 RAJEN GOHAIN)

(a)Capacity expansion is a continuous process and various works for
capacity expansion in progress are doubling of track from Roha to
Veer, route electrification, eleven new crossing stations and eight
additional loop lines in the existing stations,

(b) & (c) Konkan Railway's proposal for capacity augmentation by
adding 141 km track doubling and 18 additional new stafions Is

under consideration. oy
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH

MEMORANDUM No. | &

Subject: Request for dropping of Assurance given In reply 1o Unstarred
Question No. 78 dated 07.12.2022 regarding "Mining of Mineral
Sand".

Pe——

On 07 December, 2022, Shri N.K. Premachandran, M.P., addressed an
Unstarred Question No. 78 regarding "Mining of Mineral Sand” to the Prime
Minister. The text of the Question alongwith the reply is given in the
Annexure,

2. The reply to the Question was treated as an Assurance Dy the
Committee and required to be implemented by the Department of Atomic
Energy within three months from the date of reply but the Assurance is yet to
be implemented,

3. In this regard, the Department of Atomic Energy wide OM. No.
1/1(15)/2023-PSU/ 11089 dated 21 August, 2023 has stated as under:-

"Ministry of Mines vide O.M, dated 10.07.2023 has informed that the
proposal regarding amendment to MMDR Act, 1957 for removal of Beach
Sand Minerals from the list of Atomic Minerals has been dropped with
due approval of Hon'ble Minister of Mines. Therefore, amending the
schedule of minerals for the purpose of giving permissicn to the private
sector does not arise. In view of the above development, treatment of
reply of the Department to part (g) and (h) of the said question may not
be considered as an Assurance.”

q In view of the above, the Department, with the approval of the Minister

of State (Prime Minister’s Office), has requested the Committee to drop the
Assurance,

The Committee may consider.

Dated:- c;s‘f/ff/g_md 3
New Delhi
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GOVERNMENT OF INCIA
DEPARTMENT OF ATOMIC ENERGY
LOK SABHA
UNSTARRED QUESTION NO. 78
TO BE ANSWERED ON 07.12.2022

MINING OF MINERAL SAND
78.  Shri N.K. PREMACHANDRAN

will the PRIME MINISTER be pleased fo state:

(a)  whether the Government proposes to give permission to the private sector for
mining of mineral sand containing radicactive elemanis in the coastal region;

(b)  if so, he details thereof,

(c)  whether the Government proposes to liberalize the security policy of our country
by rescheduling the minerals for the purpose of glving mining permission to the
private sector for the mining of mineral sand in the coastal area containing the
radicactive slements;

{d} if s0the detalls thergof and the reasons therefor;

(e} whether the Government proposes to take over the right vested with the State
Governments with respect to giving licenses to mining of minerals.

()  if so, the details of action taken thereon;

(g} whether the Government examined the action of Mining Department regarding
rescheduling of minerals for the purpose of giving permission to the private
sector; and

(h) i so. the details thereof?
ANSWER

THE MINISTER OF STATE FOR PERSONNEL, PUBLIC GRIEVANCES AND
PENSIONS AND PRIME MINISTER'S OFFICE (DR. JITENDRA SINGH):

(&) Ministry of Mines has invited comments/suggestions of the stakeholdars
o  wviz., Central Govermnmment Ministrizs/ Departiments, State Governments
(d) and Union Termitorles, mining industry stake holders, industyy
associations, general public and other persons and entities concemed
on the proposal 1o remove cartain atomic minerals including beach and
sand minerals In Part B of the First Schedule of the Mines and Minerals
(Regulation & Development) [MMDR] Act, 1857, Some of the minerals
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(f)

(g
(n)

are technology and energy crtical{elements) having uses in space
industry, electronics, information technology and communications,
enargy seclor, electric batterles and the nuclear industry, and are critical
in net zero emission commiiment of India. Country is dependent on
imports for most of these important commeodities. These minerals have
high economic importance and considerable supply risk to geo-pelitical
uncertainties.

Nao sir,

Department of Alomic Energy has communicated to Ministry of Mines
that Beach Sand Minerals (BSM) are economic heavy minerals found in
the teri or beach sands, which include ilmenite, rutile, leucoxene, gamet,
manazite, zircon and silimanite. Of these, Monazite (mineral of Thorium
and Uranium, which are radicactive in nature and have been notified as
a ‘prescribed substance’ under the Atomic Energy Act, 1962) has
strategic applications. BSM s |isted under Part B (Atomic Minerals) of
the First Schedule of MMDR Act, 1857, Hence, the said minerals need
not be removedire-scheduled from the list of Atomic Minerals and 1o
continue to be in Part-B of the First Schedule. The proposal for
amendment to MMDR Act, 1957 is yet to be finalized, =
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Appencdix-X

COMMITTEE ON GOVERNMENT ASSURANCES
(2023-2024)
(SEVENTEENTH LOK SABHA)
SECOND SITTING
(17.11.2023)

The Cammittes sat from 1100 hours to 1200 hours in Committee Room 'C’, PHA, New Delhl,

il B o o

i s I e

PRESENT
Shri Rajendra Agrawal - Chairperson
MEMBERS
Shri Ramesh Chander Kaushik
Shrl Kaushalendra Kumar
Shri Khagen Murmu
Prof. Sougata Ray
Shri Chandra Sekhar Sahu
SECRETARIAT
Shri J.M, Baisakh - Joint Secretary
Shrl M.C. Gupta - Deputy Secretary
Smt. Vineeta Sachdeva - Under Secretary
Shri Sanjesy Kumar Gulati - Under Secretary
AXKAX KUK AN HKO0K KEXXX
KXXXX HHXAX KXXXX XAXXX
AAAXX AKX 000 0N
KAAXX X HAXAAXK AAXXXK

At the outset, the Chairperson welcomed the Members to the sitting of the
Committee and apprised them that the sitting has been convened to (i) consider 15
Memoranda containing requests recelved from varlous Ministries/Departments for
dropping of 20 pending Assurances and (i) take oral evidence of the representatives
of the Ministry of Women and Child Development regarding pending Assurances.
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2. Thereafter, the Committee took up 15 Memoranda (Memorandum Nos. 2 to 16)
containing 20 Assurances for consideration regarding dropping or otherwise of the
relevant Assurances. After considerstion of a few Memoranda, the Committee
authorized Hon'ble Chalrperson to decide the dropping or otherwise of the remaining
Mamoranda. The Chairperson subsequently decided to drop L1 Assurances as per
details given in Annexure-1 and to pursue the remaining 09 Assurances as per details
glven in Annexure-I1* for implementation by the Ministries/Departments concernad.

3. XXXXX XXXXX AR AX XAOOK

4. XXXKXX XEXXX XXXXX XXXXX

5, XXXXX XAXXX XXXXX XXXXX

6, XXXXX XK XX XAXXX XAAAX

7, XXXXX XXXXX KXKXX XXXXX
The Commiltee then adfourned,

* Not related to this Report.
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Annaxure-I

Statement showing Assurances dropped by the Committee on Government Assurances
(2023-2024) at their sitting heid on 17.11.2023,

Sl. | Memo ]Que;stiun! Discussion Mlnlstrv{DaparhnﬂTt Brief Subject
No.  No. References _
X, 2 (i) SQ No. 83 | Cooperation (i) Multi-State
dated 08,02.2022 Cooperative
| Sacieties
| (i) SQ No. 99 s
e (i) Multl-Purpose
dated 08.02.2022 | Conpusathie
| | Societies
(i) USQ No. 3038 i (iil) Winding Up of
dated 22.03.2022 P  Multi State
l  Cooperatives
| 2 4 |USQ Mo, 1218 Electronics and | Protection of
. B  dated 14.12.2022 Information Technology | Personal Data |
| 3 5 USQ No. 3864 Sacial Justice and SC/ST Scholarships
L dated 21.12.2021 . Empowerment |
\ - (Department of Social
| Justice and Empowerment) o
4. 7 LUSQ No. 1938 Finance Crypto Currency and
dated 19,12.2022 (Department of Economic | Virtual Digital Assets
—_— Affairs) 7
(s. ‘ 8 | SQNp. 123 AYUSH Setting Up of
dated 10.02.2023 AYUSH Centres —
: (Supplementary by Shri Hospitals
= 7 Tapir Gao, M.P.) |
6 12 | USQ No. 1887 Housing and Urban Affairs | Scheme for Town
| - dated 09.12.2021 | Development
| 2 14 | (i)USQ No. 1583 ' Railways (i) Konkan Raitway
dated 19.12.2018 I Corporation Limited
1 (i) USQ No. 1641 (i) Expansion Plan
| || dad Lz 013 | for Konkan Railways
8 16 | USQNo.78 | Atomic Energy Mining of Mineral |
| dated 07.12.2022 il Sand
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Appendic —XT.

MINUTES
COMMITTEE ON GOVERNMENT ASSURANCES
(2023-2024)
(SEVENTEENTH LOK SABHA)
THIRD SITTING
(14.12.2023)

The Committee sat from 1500 hours to 1545 hecurs in Room No., 216,
(Chairperson’s Chamber), 'B’ Block, EPHA, New Delhi.

PRESENT
Shri Rajendra Agrawal -  Chairperson
Members

Shri Nihal Chand Chauhan
Shri Kishan Kapoor _
Shrl Ramesh Chander Kaushik
Shri Khagen Murmu

Shri Santosh Pandey

Shri M.K. Raghavan

Shri Chandra Sekhar Sahu

Secretariat

Shri 1.M. Baisakh

Dr. (Smt.) Sagarika Dash
Shri M.C. Gupta

smit. Vineeta Sachdeva
Shri Sanjeev Kumar Gulati

NG AW

Joint Secretary
Director

Deputy Secretary
Under Secretary
Under Secretary

] ] ]
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Al the outset, the Chairperson welcomed the Members to the sitting of the
Committee and apprised them regarding the day's agenda, Thereafter, the
Committee considered and adopted the following Seven (07) draft Reports
without any amendments:-

(i) Draft Ninety-First Report (17th Lok Sabha) regarding 'Review of
Pending Assurances Pertsining to the Ministry of Social Justice and
Empowerment (Department of Social Justice and Empowerment)’;

(i) Draft Ninety-Second Report (17th Lok Sabha) regarding '‘Review of
Pending Assurances Pertaining to the Ministry of Education (Department
of Higher Education)’;

(i) Draft Ninety-Third Report (17th Lok Sabha) regarding 'Requests for
Dropping of Assurances (Acceded to)’; and
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(iv)
(v)

(vi)
(vii)

2.
during

Draft Ninety-Fourth Report (17th Lok Sabha) regarding ‘Requests for
Dropping of Assurances (Not Acceded to)',

Draft Ninety-Fifth Report (17th Lok Sabha) regarding ‘Review of Pending
Assurances Pertaining to the Ministry of Railways’;

Draft Ninety-Sixth Report (17th Lok Sabha) regarding 'Requests for
Dropping of Assurances (Acceded to)’; and

Draft Ninety-Seventh Report (17th Lok Sabha) regarding 'Requests for
Dropping of Assurances (Not Acceded to)’;

The Committee also authorized the Chairperson to present the Reports
the ongeing Session.

The Cormmiittee then adjourned.
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